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1301, Extension[Execution Petition [EX COMM-133/2024 05.04.2024 ISHIV 4818768184 vg64155@gmial.com [04.04.2024
Block, Tis Hazari ISHAKTIROADLINESVSDELHI ISHANKARGAN
Courts, Delhi ISTATE IDHI

ICIVILSUPLLIESCORPORATION

ILTD
301, Extension[Execution Petition [EX COMM-137/2024 06.04.2024 IPNSCINFRASTRUCTUREPVT INAVNEETDUG (9811499581 navneetdugar@gmail {05.04.2024
Block, Tis Hazari ILTDVSUNION OF INDIA AR lcom
Courts, Delhi
1301, ExtensionRecovery CS COMM-448/2024 00-04-2024 IM/s Star EducationalBooksYOGENDER 0810668042 lyogendragautamlegal [08.04.2024
Block, Tis Hazari [Distributor PvtLtdVsVinay Khanna |GAUTAM (@gmail.com
Courts, Delhi
1301, Extension[Execution Petition [EX COMM-141/2024 12.04.2024 IM/S S L ELECTROMECHPVTVIVEKANAND (9810149231 Vivekanandlaw(@grj10.04.2024
Block, Tis Hazari ILTDVSUNION OF INDIA ISEMWAL
Courts, Delhi
1301, Extension[Petition U/s 9 of Arbitration Act,OMP(I)COMM-307/2024 15.04.2024 ITATA MOTORS FINANCE LTD VSMAYANKMAHA/9873347330 Imayank_mahajanos [12.04.2024
Block, Tis Hazari1996 USR ROADLINES JAN (@yahoo.com
Courts, Delhi
1301, Extension[Execution Petition [EX COMM-145/2024 15.04.2024 ISELINA PUBLISHERS PVT LTD VSMAHINDER (9811031736 lashokpoplil 12.04.2024
Block, Tis Hazari ISUVIDYA PRINTERS ANDKUMAR 6@)ahoo.in
Courts, Delhi IPUBLISHERS PVT LTD
301, ExtensionExecution Petition [EX COMM-146/2024 15.04.2024 JANIL KUMARDHEERAJJAG (9971446999 [Dheeraj.jagwani@gm [12.04.2024
Block, Tis Hazari IBANSALPROPRIETOR OFWANI lail.com
Courts, Delhi IMSMAYANK ENTERPRISES VS

IGANGA SAGAR SINGH|

IPRPRIETOR OF MS SAGAR SINGH
1301, Extension[Execution Petition [EX COMM-148/2024 16.04.2024 [KEWAL BROTHERSVSNEMAT}V. K. PURI 9911569395 puries- l@yahoo.co.inf15.04.2024
Block, Tis Hazari TRADEAGENCY
Courts, Delhi
1301, Extension[Petition U/s 9 of Arbitration Act,OMP(I)COMM-328/2024 10.04.2024 HDFC BANK LTDVsSANJEEVIANISH BHOLA |9811452022 lanish_bhola17@yaho [18.04.2024
Block, Tis Hazari1996 [KUMAR ANDANR o.com

Courts, Delhi



mailto:Vivekanandlaw@gmail.com
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1301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-329/2024 10.04.2024 [HDFC BANK LTD Vs ASHWANIANISH BHOLA [9811452022 lanish_bhola17@yaho [18.04.2024
Block, Tis Hazari1996 IDHAR o.com

Courts, Delhi

1301, Extension|Petition U/s 34 of Arbitration Act,OMP COMM-28/2024 19.04.2024 IVIJAY KUMAR KHANDELWAL VSSANJAY 0810959432 Imail2sanjaybansal(@ [18.04.2024
Block, Tis Hazari1996 IGNCTD THROUGH EXECUTIVE[BANSAL lvahoo.com

Courts, Delhi I[ENGINEER

301, ExtensionRecovery ICS COMM-477/2024 19-04-2024 ACHLA SABHARWALVsBPLUANSHUJDHIN (9810496660 ladlawoffices@gmail.c[18.04.2024
Block, Tis Hazari IMEDIA LIMITED IGRA lom| office@adlo.in

Courts, Delhi

1301, ExtensionRecovery ICS COMM-484/2024 20-04-2024 IM/S. RKG POLYMERSVsM/s JKunal Madan (9717468652 kunalmadan@kmala [19.04.2024
Block, Tis Hazari [RAMAN AND CO. office.com

Courts, Delhi

301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-353/2024 24.04.2024 IHDFC BANK LTD Vs ABHISHEKANISH BHOLA (9811452022 lanish_bhola17@yaho [23.04.2024
Block, Tis Hazari1996 [PAREEK o.com

Courts, Delhi

301, ExtensionRecovery CS COMM-506/2024 24-04-2024 IMS POTHOS SOLUTIONS Vs M/S|RISHIKESH 8076012179 IGUPTAAMAN50777 |23.04.2024
Block, Tis Hazari IB L AGRO OILS LTD KUMAR (@GMAIL.COM

Courts, Delhi

1301, Extension[Execution Petition [EX COMM-168/2024 25.04.2024 [RAVINDER ISATYENDRAK (9811161525 sksinghli6@gmail.co [24.04.2024
Block, Tis Hazari IKRWADHWAVSMUNICIPALCORP [UMAR SINGH Im

Courts, Delhi JORATION OFDELHI

1301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-373/2024 26.04.2024 ITATA CAPITAL LTD Vs VARUNANISH BHOLA [9811452022 lanish_bhola17@yaho |25.04.2024
Block, Tis Hazari1996 [BISHT o.com

Courts, Delhi

301, Extension[Petition U/s 34 of Arbitration Act,OMP COMM-31/2024 26.04.2024 IPAWAN KUMARR B SINGH 9899736510 rbsinghandassociates [25.04.2024
Block, Tis Hazari1996 IGUPTAVSsMUNICIPALCORPORATI l@gmail.com

Courts, Delhi JON OFDELHI

1301, Extension[Petition U/s 9 of Arbitration Act,OMP(1)COMM-387/2024 27.04.2024 [Tata MotorssMAYANK 0873347330 Imayank_mahajanos [26.04.2024
Block, Tis Hazari1996 [FinanceLimitedVsSaurabh ~ KumarqMAHAJAN (@yahoo.com

Courts, Delhi lYadav
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1301, Extension[Execution Petition [EX COMM-175/2024 20.04.2024 IM/S INDIA PESTICIDES LTD VSDEEPAK 9999980081 IDeepakYadavAdvocat
Block, Tis Hazari IM/S NAVKAR LIFESCIENCES IYADAV c@gmail.coin
Courts, Delhi

27.04.2024

1301, Extension[Execution Petition [EX COMM-176/2024 29.04.2024 INARESH KUMAR VS MUNICIPASATYENDRAK (9811161525 sksinghl16 @gmail.co |27.04.2024
Block, Tis Hazari ICORPORATION OF DELHI [UMAR SINGH m
Courts, Delhi

1301, ExtensionPetition U/s 9 of Arbitration Act,OMP(I)COMM-405/2024 29.04.2024 IDFC FIRST BANKVsMOHDMAYANK 0873347330 mayank_mahajanos [27.04.2024
Block, Tis Hazari1996 IASHRAF ALI IMAHAJAN (@yahoo.com
Courts, Delhi

1301, ExtensionRecovery ICS COMM-527/2024 30-04-2024 ISTATE BANK OF INDIA Vs MSASHOKKUMAR 9810019614 [Bahl.associates1995@29.04.2024
Block, Tis Hazari ICHAUHAN TYRES. IBAHL gmail.com
Courts, Delhi

2 ISH. RAJESH KUMARICENTRAL [306 IOMP (I) (COMM.) 278/2024 01-04-2024 IM/s Clix Capital Services Pvt Ltd VSJANISH BHOLA (9811452022 Anish_ bhola17@yaho[31-03-2024
IGOEL, DISTRICT] IMs Ans Hospital And Ors lo.com
JUDGE
(COMMERCIAL
ICOURT)-02

306 CS (COMM) 413/2024 01-04-2024 [Hamdard National Foundation India[SHIVENDRA 9953394364 T 27.03.2024
Vs Unison Hamdard Foundation IPRATAP SINGH]

306 CS (COMM) 425/2024 03-04-2024 Bhopinder Singh Vs Tips Enterprises [KAJAL BHATIA 9654636083 o 02.04.2024

1306 IOMP (I) (COMM) 288/2024 03-04-2024 [HDFC Bank Ltd Vs SAMEERANISH BHOLA (9811452022 Anish_bhola1y@yaholo1.04.2024
RASHEED KHAN lo.com

306 CS (COMM) U37/2024 05-04-2024 [UMESH JAIN Vs MUNICIPAL satyendra 0811161525 sksinghl16@gmail.co [04.04.2024

ICORPORATION OF DELHI elhi lkumar singh Im



mailto:shivendra@theacmeco.com
mailto:legalalsdelhi@gmail.com

S.No Court District Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

IOMP (I) (COMM.) 205/2024 08-04-2024 IDCB BANK LTD Vs RASHID ALI  [ANISH BHOLA |9811452022 Anish_bhola1y@yaholo7-04-2024
o.com
306 IOMP (1) (COMM) 297/2024 08-04-2024 IDCB BANK LTD Vs MOHAMMADANISH BHOLA (9811452022 Anish_ bhola17@yaho|06.04.2024
[RFAN lo.com
1306 IOMP (I) (COMM) 206/2024 08-04-2024 IDCB BANK LTD Vs RAJINDERJANISH BHOLA (9811452022 Anish_bhola17@yaho|06.04.2024
[KUMAR lo.com
1306 CS (COMM) 466/2024 16-04-2024 IM/S MARICA AGRONOMICS PVTManish Khuranay290911000 office@klytoslegal.co [06.04.2024
ILTD m
Vs ZEST FRUITS PVT LTD
1306 CS (COMM) 455/2024 12-04-2024 ISUNIL KUMAR Vs M/S RUDRAM[Sameer Dewan (9810134864 00.04.2024
ICHAINS
1306 ICS (COMM) 465/2024 16-04-2024 DITENDRA PANJWANI TRADING[Kapil Yadav 9650508945 ladvdk.yadavy9@gmaif10.04.2024
As l.com
IM/s NEWTONE FOOD PRODUCTSS|
Vs LAKHAN LAL
IMOTWANI Prop Of M/s ALISH
[FOODS
1306 IOMP (I) (COMM) 314/2024 16-04-2024 [TATA CAPITAL LTD Vs DINESHIANISH BHOLA 9811452022 Anish_bhola17@yaho[15.04.2024
[KUMAR YADAV jo.com
1306 OMP (I) (COMM) 322/2024 19-04-2024 IDCB BANK LTD Vs Ronak Singh JANISH BHOLA 9811452022 Anish_bhola17@yahof17.04.2024
o.com



mailto:sameerdewan123@rediffmail.com
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1306 IOMP (1) (COMM) 325/2024 19-04-2024 IDcb Bank Ltd Vs Vinod Kumar JANISH BHOLA (9811452022 Anish_bhola1y@yahol17.04.2024
o.com
306 IOMP (I) (COMM) 323/2024 19-04-2024 IHDFC BANK LTD Vs Shamim Alam |JANISH BHOLA (9811452022 Anish_bhola1y@yahol17.04.2024
lo.com
1306 IOMP (I) (COMM) 326/2024 19-04-2024 [Hdfc Bank Ltd Vs Afzal Hussain JANISH BHOLA (9811452022 Anish_bhola17@yahof17.04.2024
o.com
1306 CS (COMM) 485/2024 22-04-2024 IRAKESH Vs MUNICIPALsatyendra 0811161525 sksinghl16@gmail.co [19.04.2024
ICORPORATION OF DELHI kumar singh m
1306 IOMP (I) (COMM) 344/2024 22-04-2024 ITATA CAPITAL LTD Vs PARVEZANISH BHOLA 9811452022 Anish_bhola1y@yaho[19.04.2024
ALAM lo.com
1306 ICS (COMM) 510/2024 25-04-2024 JACHLA SABHARWAL VS PITAARAIANSHUJ 0199204 ladlawoffices@gmail.c[19.04.2024
[TALKIES PVT LTD DHINGRA lom| office@adlo.in
1306 ICS (COMM) 513/2024 25-04-2024 ISIR. GANGA RAM HOSPITAL VS[SUBHASH 0811210664 24.04.2024
JARUN KUMAR JAIN IKUMAR
1306 OMP (I) (COMM) 3609/2024 26-04-2024 IHDFC BANK LTD VS SHAMIM URIANISH BHOLA |9811452022 Anish_bhola17@yahof23.04.2024
REHMAN lo.com



mailto:advocatekumar1@gmail.com
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306 CS (COMM) 520/2024 27-04-2024 IYASH MATLANI VS RAHULABHINAV 999955198 labhinav@abandassoc|26.04.2024
IBHATIA IBHATIA liates.in
1306 IOMP (I) (COMM) 395/2024 20-04-2024 IDFC FIRST BANK VS OMMAYANK 0873347330 Imayank_mahajano5@26.04.2024
IPRAKASH RANA IMAHAJAN
1306 IOMP (I) (COMM) 396/2024 20-04-2024 [DFC FIRST BANK VS ANIIJMAYANK 09873347330 mayank_mahajano5@26.04.2024
ISACHDEVA IMAHAJAN
1306 IOMP (I) (COMM) 399/2024 20-04-2024 ITATA CAPITAL LTD VS KUMARDIPJOGINDER 08103 15334 jusjuris@gmail.com [27.04.2024
ISHIVRAJBHAI KHACHAR ISUKHIJA
1306 IOMP (I) (COMM) K100/2024 20-04-2024 TATA CAPITAL LTD VS MOYABANISH BHOLA 9811452022 Anish_bhola17@yaho[26.04.2024
IKHAN lo.com
IMS. ILLA RAWAT|CENTRAL [303, Extension|Suit for Recovery ICS COMM 440/2024 06.04.24 IRAMESH BRIJLAL V/S JOGINDERPAWAN KR9873938816 MITTALPKOS@GMAIL.COM (55 04.24
IDISTRICT JUDGE, Block, Tis Hazari IKR BINDAL IMITTAL
ICOMMERCIAL Courts, Delhi
ICOURT-03
303, Extension|Suit for Recovery CS COMM-449/2024 09.04.24 VIKASH JAIN V/S  SHARNMANISH 7503743337 [MANISH9990055@REDIFFMAG7.04.24
Block, Tis Hazari [ELECMACH PVT LTD
Courts, Delhi
1303, Extension|Suit for Recovery ICS COMM-454/2024 12.04.24 IM/S SAMUNDER SAREE CENTRESANTOSH KRj9250277616 SKIHAASSOCIATES@GM409.04.24
Block, Tis Hazari V/S M/S PUJA TEXTILES UVHA
Courts, Delhi
303, Extension|Suit for Recovery CS COMM-467/2024 16.04.2024 IVASTRAM INDIA PVT LTD V/S M/SR.N. VATS 0811377679 ADVOCATEWIDU@GMAIK 2.04.24
Block, Tis Hazari A ACTIVE ENTERPRISES
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 479/24 16.04.24 IPRACHI INDIA PVT LTD V/SD.R.JAIN 09871059347 [DIAINS857T@GMAIL.COM  |16.04.24

Block, Tis Hazari
Courts, Delhi

IMOTHER
ISCHOOL

MERRY PUBLIQ



mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:MITTALPK08@GMAIL.COM
mailto:MANISH9990055@REDIFFMAIL.COM
mailto:SKJHAASSOCIATES@GMAIL.COM
mailto:ADVOCATEWIDU@GMAIL.COM
mailto:DJAIN5857@GMAIL.COM
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1303, Extension|
Block, Tis Hazari
Courts, Delhi

Case Type

U/S9

Case Number

IOMP I COMM 283/24

Date
Registration

03.04.24

Name

[HDFC BANK LTD V/S LUVKESH
JAUHRI

ofPetitioner Name VS RespondentAdvocate

ANISH BHOLA

Advocate
Number

0811452022

MobileAdvocate email id

JANISHBHOLA17@Y AHOO.C

Date of e-
filing

01.04.24

1303, ExtensionU/S 9 IOMP I COMM 290/24 03.04.2024 IDCB BANK LTD V/S MD UMARIANISH BHOLA |9811452022 ANISHBHOLA17@YAHO0.Cl01,04.2024
Block, Tis Hazari IMIYAN

Courts, Delhi

1303, ExtensionU/S 9 IOMP I COMM 305/2024 15.04.24 ITATA MOTORS FINANCE V/S JSRIMAYANK 0873341330 IMAYANK_MAJAJAN[11.04.24
Block, Tis Hazari [ROAD LINES IMAHAJAN lo5YAHOO.COM

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 330/2024 10.04.24 [HDFC BANK LTD V/S KRISHANANISH BHOLA (9811452022 NISHBHOLAI7@YAHOO.C417.04.24
Block, Tis Hazari JAI PRAKASH

Courts, Delhi

303, Extension|U/S 9 IOMP I COMM 331/2024 19.04.24 IDCB BANK LTD V/S ANKIT GUPTA |ANISH BHOLA (9811452022 ANISHBHOLAI7@YAHOO.C417, 04,24
Block, Tis Hazari

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 345/2024 22.04.24 [TATA CAPITAL LTD V/S SATVIRANISH BHOLA (9811452022 ANISHBHOLAL7@YAHO0.C419.04.24
Block, Tis Hazari ISINGH

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 357/2024 24.04.24 [HDFC BANK LTD V/S KAPIL DEVIANISH BHOLA [9811452022 JANISHBHOLA17@YAHO00.C422 04.24
Block, Tis Hazari JOSHI

Courts, Delhi

1303, Extension|U/S 9 OMP I COMM 364/24 25.04.24 HDFC BANK LTD V/S SUMITANISH BHOLA (9811452022 JANISHBHOLA17@YAHOQ23.04.24
Block, Tis Hazari IKATHURIA

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 365/2024 25.04.24 [HDFC BANK LTD V/S SUHANANANISH BHOLA 9811452022 ANISHBHOLA17@YAHOQ23.04.24
Block, Tis Hazari AJWANI

Courts, Delhi

1303, ExtensionU/S 9 OMP I COMM 263/2024 25.04.24 ITATA MOTORS FINANCE V/S ANILJSH. MAYANK9873347330 IMAYANK _MAJAJAN[]23.04.24
Block, Tis Hazari KR YADAV IMAHAJAN lo5YAHOO.COM

Courts, Delhi

303, ExtensionU/S 9 OMP I COMM 397/2024 20.04.2024 [ELECTRONICA FINANCE LTD V/SJOGINDER 0810315334 JUSJURIS@GMAIL.COM  |57.04.2024
Block, Tis Hazari [UNIQUE PRINT& BROCESS ISUKHIJA

Courts, Delhi

1303, Extension|U/S 34 OMP COMM 32/24 30.04.24 IPAWAN KUMAR GUPTA V/S MCD [R.B. SINGH 9899736510 RBSINGHANDASSOCIATH27,04.24
Block, Tis Hazari

Courts, Delhi

303, Extension|Suit for Recovery CS COMM 433/24 05.04.24 ILANDING PAISA V/S SHUBHAMAMARENDRA (9599501188 putsmartadvocate@gamil. co§o8.03.24

Block, Tis Hazari
Courts, Delhi

IVIJAY THOTE

KR DUBEY



mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:ANISHBHOLA17@YAHOO.COM
mailto:JUSJURIS@GMAIL.COM
mailto:RBSINGHANDASSOCIATES1@GMAIL
mailto:outsmartadvocate@gamil
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1303, Extension|Suit for Recovery ICS COMM 434/24 05.04.24 [LANDING PAISA V/S SANKET 9599501188 putsmartadvocate@gamil. co§28.03.24
Block, Tis Hazari ISADANAND GHULE R DUBEY
Courts, Delhi
303, ExtensionEXECUTION [EX 128/24 01.04.24 JANITA V/S MCD ISATYENDRA (9811161525 sksinghl16@gmail.com 28.03.2024
Block, Tis Hazari IKUMAR SINGH
Courts, Delhi
1303, ExtensionEXECUTION EX 129/24 01.04.24 IRAVINDER V/S MCD ISATYENDRA (9811161525 sksinghl16@gmail.com 28.03.2024
Block, Tis Hazari [KUMAR SINGH
Courts, Delhi
1303, ExtensionEXECUTION [EX 142/24 12.04.24 [RAVINDER KUMAR WADHWA V/SSATYENDRA (9811161525 sksinghl16@gmail.com 00.04.2024
Block, Tis Hazari IMCD KUMAR SINGH
Courts, Delhi
1303, ExtensionEXECUTION EX 169/24 26.4.24 IPHARMACEUTICALS & MEDICALMANJIT 0968199198 dvmanjitpathak@gmail.comio4.04.2024
Block, Tis Hazari IDEVICES BUREAU OF INDIA V/SKUMAR
Courts, Delhi IMOOTAN PHARMACEUTICALS IPATHAK
1303, ExtensionCOUNTER CLAIM ICOUNTER CLAIM 14/2024 [10.04.24 SANJAY RAJORA V/S NAVKARNIKITAJAIN [NOT AVAILABLE [NOT AVAILABLE 08.04.2024
Block, Tis Hazari IFABTEX PVT LTD
Courts, Delhi
1303, ExtensionREVISION PETITION RP CIVIL 2/24 20.04.24 ICANANRA BANK LTD V/S PREMVIPIN VERMA [NOT AVAILABLE [NOT AVAILABLE 18.04.2024
Block, Tis Hazari ICHAND
Courts, Delhi
1303, Extension|Suit for Recovery CS COMM 468/24 16.04.24 INALINI GUPTA V/S UGROJAYANT PD 0868088968 AYKANTPRASAD67@GM12.04.24
Block, Tis Hazari ICAPITAL LTD
Courts, Delhi
IMS ANIL KUMARICENTRAL (304 RECOVERY ICS(COMM)414/2024 01.04.2024 ISBI VS. SEPOY RIKHUM|VARUN 0818365119 INA 26.03.2024
ISISODIA, DISTRICT] YIMCHUNGER ICHANDLOCK
JUDGE,
ICOMMERCIAL
ICOURT-04 304 IMISC. M-EX-300/2024 06.04.2024 VIBHANSHU SHAMI VS. SUNILSH. S.5J9810305439 INA 05.04.2024
ISETHI ICHAOUDHARY
1304 EXECUTION [EX (COMM)-136/2024 06.04.2024 IM/S R.P. TEXTILE VS. SU DISH. SHWETAB076405974 INA 03.04.2024
IFASHION IGOSHWAMI
1304 EXECUTION [EX (COMM)-134/2024 06.04.2024 IM/S R.P. TEXTILE VS. KRISHNAISH. SHWETAB076405974 INA 03.04.2024
IKUMAR TIWARI IGOSHWAMI
1304 RECOVERY CS (COMM)442/2024 08.04.2024 IMANI RAM AND SONS VS. SKHRITHIK 0968113433 HRITHIK. MANCHANDA31|04.04.2024
ILAMI TUBES IMANCHANDA



mailto:outsmartadvocate@gamil
mailto:sksinghl16@gmail.com
mailto:sksinghl16@gmail.com
mailto:sksinghl16@gmail.com
mailto:advmanjitpathak@gmail.com
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ILTD VS. AMIT KUMAR SINGH

KUMAR

1304 RECOVERY CS (COMM)443/2024 08.04.2024 AAMEET SINGH LONGANI VSNEERAJ 0911949681 INA 03.04.2024
ISATPAL BHASIN ISHARMA

304 RECOVERY ICS(COMM)462/2024 15.04.2024 IM/S UTSAV VS. SHRI JAYSANGEETA 09873910829 ADVSANGEETACHOPRA@026.04.2024
JAISWAL ICHOPRA

304 IMISC. IM.EX 371/2024 16.04.2024 IHANDLOOM FABRICS VS/SHREYEK 9711424345 [SHREYEK92@GMAIL.COM [54.04.2024
IPAPAYAGIRISIVA KUMAR IGUPTA

304 IMISC. [EX 147/2024 16.04.2024 ILOKESH KALRA VS. RAJ KUMARNETRAL PAIj9868063111 INETRALPALSINGHADVP32(10.04.2024
ISHARMA ISINGH

1304 RECOVERY ICS(COMM)469/2024 18.04.2024 G D ENTERPRISES VS. SHIVAMANISH 9718800440 INA 10.04.2024
WADHERA IMIGLANT

1304 [EXECUTION [EX (COMM)151/2024 10.04.2024 ANIL. KUMAR BANSAL VS|DHEERAJ 9971446999 PHEERAJ.JAGWANI@GM10.04.2024
IBHAGYA LAKSHMIJAGWANI
ICONSTRUCTION COMPANY AND|
IORS

304 IARBITRATION OMP I (COMM)316/2024 18.04.2024 [TATA CAPITAL LIMITED VSJANISH BHOLA [9811452022 [ANISH_BHOLA17@YAHOO {10.04.2024
IMANOJA MISHRA

1304 IMISC DJ IMISC DJ 3464/2024 20.04.2024 S.K.EDUCATION PVT LTD VSJATULPANDEY [8010778268 [ATUL.PANDEY@GMAIL.COlly7.04.2024
IDEVNAGARI EDUCARE PVT LTD

304 IARBITRATION OMP I (COMM)336/2024  [20.04.2024 IDCB BANK LIMITED VS. MOHDJANISH BHOLA [9811452022 ANISH_BHOLA17@YAHOO.{17 04.2024
ISHAKEEL & ORS

1304 IARBITRATION OMP I (COMM)335/2024  [20.04.2024 IDCB BANK LIMITED VS. AJRUDINJANISH BHOLA (9811452022 [ANISH_BHOLA17@YAHOO {17.04.2024
ISO ILYAS & ANR

304 IARBITRATION IOMP I (COMM)335/2024 20.04.2024 IDCB BANK LIMITED VS.ANIRUDHJANISH BHOLA (9811452022 [ANISH_BHOLA17@YAHOO{17.04.2024
IDHAWAN

1304 [EXECUTION [EX (COMM)157/2024 20.04.2024 IPLAZA ELECTRICAL PRODUCTSABHAY 9971067110 BCDLIEI@GMAIL.COM  l17.04.2024
IPVT LTD VS. SANJAY DODWANTI

1304 [EXECUTION [EX (COMM)162/2024 22.04.2024 IVIKAS PUBLISHING HOUSE PVTRAJESH 0810195013 KUMARRAJESHADV@YA(17.04.2024



mailto:ADVSANGEETACHOPRA@GMAIL.COM
mailto:SHREYEK92@GMAIL.COM
mailto:NETRALPALSINGHADVP32@GMAIL.COM
mailto:DHEERAJ.JAGWANI@GMAIL.COM
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S.No Court

District

Court Room

304

Case Type

RECOVERY

Case Number

CS (COMM)498/2024

Date
Registration

23.04.2024

Name

JANIL KUMAR VS. MCD AND ANR

ofPetitioner Name VS RespondentAdvocate

ISATYENDER
IKR SINGH

Advocate
Number

0811161525

MobileAdvocate email id

ISKSINGH16@GMAIL.COM

Date of e-
filing

19.04.2024

[TESSILES

1304 IARBITRATION OMP I (COMM)361/2024 25.04.2024 ITATA MOTORS FINANCE LIMITEDIMAYANK 9873347330 AYANK_MAHAJANO5@|19.04.2024
IVS. ANIL KUMAR YADAV IMAHAJAN

1304 RECOVERY CS (COMM)514/2024 26.04.2024 IMATHRA DASS AHUJA AND SONSJAK TRIVEDI (9871441764 JAKTRIVEDILAWOFFICES(22.04.2024
IVS. DTTDC

1304 RECOVERY ICS(COMM)515/2024 26.04.2024 [BULGARI SPA VS. ASHOK KUMAR [SK BANSAL 0650682928 UNITEDMARK@UNIT22.04.2024

304 IARBITRATION OMP I (COMM)368/2024  [26.04.2024 [HDFC BANK LIMITED VS. RAHUIJANISH BHOLA (9811452022 ANISH_BHOLA17@YAHOO {51.04.2024
ISHARMA

1304 RECOVERY ICS(COMM)519/2024 27.04.2024 INKR TEXTILES VS. SHARMAJVIKRANT JAIN 9811377679 IADVOCATEWIDU@(21.04.2024
IENTERPRISES

1304 RECOVERY CS (COMM)-522/2024 29.04.2024 ISTATE BANK OF INDIA VS. VIKAS|SH. KUNAL}7503444555 ladvkunalmalik@gmail22.04.2024
IMAHESHWARI IMALIK

1304 RECOVERY CS (COMM)-523/2024 29.04.2024 IM/S SHREE SHYAM TRAILOR[SH. NITIN JAIN|9999650755 hajandcompany@gm4do8.04.2024
[TRANSPORT VS.SHAPOORJ]]
IPALLONJI AND COMPANY PVT]
IPVT.

1304 'U/S 9 ARBITRATION ACT OMP I (COMM)-409/2023 [29.04.2024 ITATA MOTORS FINANCE LIMITED[SH. MAYANK9873347330 mayank_mahajan05@26.04.2024
VS UP ASSAM CONTAINER [MAJHAN
ISERVICE

1304 'U/S 9 ARBITRATION ACT OMP I (COMM)-407/2023 [29.04.2024 ITATA MOTORS FINANCE LIMITED|SH. MAYANK[9873347330 mayank_mahajan05@26.04.2024
VS BRIJESH KUMAR IMAJHAN

1304 EXECUTION [EX.(COMM)-172/2024 29.04.2024 ISUBHASH BANSAL VS. SATISH[SH. ABHISHEK9718062292 thesuitslawfirm@gmailo9.04.2024
IKUMAR IGUPTA

1304 [EXECUTION [EX(COMM)-174/2024 20.04.2024 ISANTOSH PRAMANIK VS. [SH. SACHIN9899357709 sachinadvocatevats@ [27.04.2024
ITAPOSH GHOROI IVATS gmail.com

1304 RECOVERY CS (COMM)526/2024 30.04.2024 BHARAT GUPTA VS. ASHOKAAKASH NAVAL [9999424323 ICONNECT@NAVALA26.04.2024



mailto:SKSINGH16@GMAIL.COM
mailto:MAYANK_MAHAJAN05@YAHOO.COM
mailto:AKTRIVEDILAWOFFICES@GMAIL.COM
mailto:UNITEDMARK@UNITEDAND
mailto:ANISH_BHOLA17@YAHOO.COM
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S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

5 ISH. UMED SINGHICENTRAL |NIL
IGREWAL DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-05
6 MS. BARKHA|CENTRAL Y410 (OMP (I) (COMM.) 275/2024 01-04-2024 [HDFC BANK LTD. VS. ANUJISH. ANISH[9811452022 ) 13-03-2024
IGUPTA, DISTRICT] [HARPAL SINGH IBHOLA
UUDGE,
(COMMERCIAL
ICOURT)
10 OMP (I) (COMM.) 276/2024 01-04-2024 HDFC BANK LTD. VS. MOHD/SH. ANISH[9821344479 01-03-2024
JACUM KHAN IBHOLA
k10 IOMP (I) (COMM.) 277/2024 01-04-2024 HDFC BANK LTD. VS. SUNILSH. ANISH|9811452022 01-04-2024
IHARGYAN SINGH IBHOLA
10 CS (COMM) 416/2024 02-04-2024 ASHOK KUMAR VS. MANOJSH. 0811161525 22-03-2024
IKUMAR ISATYENDRA
[KUMAR SINGH
K10 (OMP (I) (COMM.) 279/2024 02-04-2024 ITATA MOTORS FINANCE LTD. VS;SH. MAYANK9873347330 22-03-2024
[UP ASSAM CONTAINER SERVICE [MAHAJAN



mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:sksingh116@gmail.com
mailto:mayank_mahajan05@yahoo.com

S.No Court

District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing
k10 IOMP (I) (COMM.) 280/2024 02-04-2024 [TATA MOTORS FINANCE LTD. VS|SH. MAYANK|9873347330 | 22-03-2024
RAJKESH MEGH SINGH IMAHAJAN
k10 IOMP (I) (COMM.) 281/2024 02-04-2024 TATA CAPITALTD. VS. M/SSH. ANISH[9811452022 16-03-2024
ISILOCHA BUILDCON PVT. LTD. IBHOLA
K10 IMISC. DJ 206/2024 03-04-2024 IM/S. MAHAVIRA RICE LAND LLPSH. GAUTAM|/9999306881 01-04-2024
IVS. SACHIN KUMAR GUPTA IBHASIN
k10 ICS (COMM) kW22/2024 03-04-2024 ICENTRAL BANK OF INDIA VS.|SH.S.A. KHAN (9811236411 01-04-2024
IM/S. AAA INC. & ANR.
K10 ICS (COMM) KU41/2024 08-04-2024 IM/S. VIRAJ ENTERPRISES VS/SH. K.K|9810006579 f[--—-- 23-03-2024
IPNB IAGGARWAL
K10 CS (COMM) k31/2024 05-04-2024 IM/S. R.S. TRADERS VS. RAJAN|SH. ANMOLo9718844007 |- 23-03-2024
JARORA KAPUR
k1o IOMP (I) (COMM.) 300/2024 12-04-2024 IAXIS BANK LTD. VS. RAJIVMS. SUNITA9871040589 08-04-2024
IKUMAR ISINGH



mailto:mayank_mahajan05@yahoo.com
mailto:Anish_bhola17@yahoo.com
mailto:eludication.legal@outlook.com
mailto:khanshadabadvocate@gmail.com
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S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

k10 [EX. (COMM.) 144/2024 15-04-2024 IAJAY NAGPAL VS. M/S. SUSHEELA|SH. RAHULj9999855579 15-04-2024
[TEXFAB PVT. LTD. ICHAUDHARY
k1o CS (COMM) 463/2024 15-04-2024 IDHARMEN M. SHAH VS. KRF LTD.[SH.  RANJAN[011312145 o 15-04-2024
IDOSHI
k1o IOMP (I) (COMM.) 308/2024 15-04-2024 [TATA MOTORS FINANCE LTD. VS/SH. MAYANK[9873347330 T 11-04-2024
USR ROADLINES IMAHAJAN
k10 [EX. (COMM.) 152/2024 18-04-2024 JANIL KUMAR BANSAL VS. JYOT]
ICHANDRA TIWARI
k410 CS (COMM) 499/2024 23-04-2024 JANIL KUMAR VS. MCD & ANR. ISH. SATENDER[9811161525 19-04-2024
IKUMAR SINGH
K10 CS (COMM) 500/2024 25-04-2024 IMOHD. TARIQ VS. MOHD,SH. RISHIjg990670215 |- 19-04-2024
IFURQUAN KUMAR
k1o CS (COMM) 493/2024 22-04-2024 ILEVI STRAUSS & CO. VS. ASHOK|SH. PRAMOD{9718209970 19-04-2024
IKUMAR [KUMAR SINGH



mailto:rahul.chaudhary0009@gmail.com
mailto:ranjan.doshi@gmail.com
mailto:mayank_mahajan05@yahoo.com
mailto:sksingh116@gmail.com
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Name
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MobileAdvocate email id
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filing

k1o CS (COMM) 194/2024 22-04-2024 ILEVI STRAUSS & CO. VS. ASHOK[SH. PRAMOD|9718209970 19-04-2024
IKUMAR UMAR SINGH
k10 EX. (COMM.) 161/2024 22-04-2024 IGREENLAND FINANCE &SH. GAGAN0871365547 05-03-2024
ILEASING LTD. VS. AJAY TANEJA PJINDAL
7 ISH. MUKESHICENTRAL [COURT ROOM[CIVIL SUIT CS(COMM) 421/2024 03.04.2024 ISHIV SHANKAR GUPTA VS MCD [SATENDRA 0811161525 ksingh116@gmail.com 01.04.2024
[KUMAR GUPTA,| 1302 [KUMAR SINGH
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
COURT ROOM[CIVIL SUIT OMP(I) COMM 282/2024  [03.04.2024 ITATA CAPITAL LTD. VSANISH BHOLA (9811452022 Anish_bholal7@yahoo.com |57 03,2024
1302 [HIMANSHU SINGH
COURT ROOM[CIVIL SUIT OMP(I) COMM 299/2024  [09.04.2024 IDCB BANK LTD. VS MOHDJANISH BHOLA 9811452022 nish_bholal7@yahoo.com  106.04.2024
1302 JAHAMAD KHAN
COURT ROOM|CIVIL SUIT OMP(I) COMM) 311/2024  [12.04.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 mayank_mahajan05@yahoo.conl1 6,04.2024
1302 USR ROADLINES IMAHAJAN
COURT ROOM[CIVIL SUIT OMP(I) COMM) 312/2024 [12.04.2024 ITATA MOTORS FINANCE LTD. VSMAYANK 0873347330 mayank_mahajan05@yahoo.confj 6, 04.2024
1302 USR ROADLINES IMAHAJAN
COURT ROOM[CIVIL SUIT ICS(COMM) 481/2024 20.04.2024 IM/S NSK BEARING INDIA PVTJATUL KUMAR/9810040036 INA 19.04.2024
1302 ILTD. VS M/S PLAZA BEARINGJAIN
ICOMPANY



mailto:aastha@thelegist.com
mailto:adv.gagan.jindal@gmail.com
mailto:sksingh116@gmail.com
mailto:Anish_bhola17@yahoo.com
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S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate email id
Registration Name Number

COURT ROOM[CIVIL SUIT OMP(COMM) 29/2024 22.04.2024 ISUNIL VS SHRIRAM TRANSPORT|LAVIKA GUPTA|9971170800 avikagupta2009@gmail.com  119.04.2024
1302 IFINACE CO. LTD.
COURT ROOM[CIVIL SUIT OMP(I) COMM) 339/2024 [22.04.2024 IDCB BANK LTD. VS VIJAY PRATAPIANISH BHOLA (9811452022 nish_bholal7@yahoo.com 18 04.2024
1302 ISINGH
COURT ROOM|CIVIL SUIT OMP(I) COMM) 341/2024 [22.04.2024 IDCB BANK LTD. VS VAISHNAVIANISH BHOLA [9811452022 fnish_bholal7@yahoo.com  150.04.2024
302 ICONSTRUCTION
ICOURT ROOM|CIVIL SUIT ICS(COMM) 495/2024 23.04.2024 IREKHA DEVI VS MCD ISATENDRA 0811161525 sksinghl 16@gmail.com 20.04.2024
1302 IKUMAR SINGH
COURT ROOM[CIVIL SUIT ICS(COMM) 496/2024 23.04.2024 SURENDER KUMAR VERMA VSSATENDRA 0811161525 ksingh116@gmail.com 19.04.2024
1302 IMCD [KUMAR SINGH
COURT ROOM[CIVIL SUIT CS(COMM) 497/2024 23.04.2024 IRAKESH KUMAR GOEL VS MCD |[SATENDRA 0811161525 ksingh116@gmail.com 19.04.2024
1302 KUMAR SINGH
COURT ROOM|CIVIL SUIT (OMP(I)COMM 350/2024 24.04.2024 IM/S CLIX CAPITAL SERVICE PVT|RAVI 0811252038 advocatersgarg@gmail.com oo 04.2024
1302 ILTD. VS ANURUDH RICHHARIYA [SHANKAR
IGARG

COURT ROOM[CIVIL SUIT CS(COMM) 518/2024 26.04.2024 IM/S BLUE DIAMOND VS M/SDHARMENDER|9811534488 INA 21.03.2024
1302 IMANI GIFTS IAZAD
COURT  ROOMCIVIL SUIT ICS(COMM) 517/2024 6.04.2024 IM/S MATHRA DASS AHUJA &A.K. TRIVEDI (9871441764 Kirivedilawoffices@gmail.com 54 04 2024
1302 ISONS VS DELHI TOURISM AND|

[TRANSPORT DEV. CORP.
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COURT ROOM[CIVIL SUIT ICS(COMM) 525/2024 20.04.2024 IM/S DIGILOGIC VSMOHD. 0818416099 INA 26.04.2024
1302 IDISTRIBUTION SERVICE PVT[SULAIMAN
ILTD. VS M/S AGGARWAILJKHAN
TELECOM
COURT  ROOMCIVIL SUIT OMP(I)COMM398/2024  [29.04.2024 IDFC FIRST BANK LID. VSMAYANK 0873347330 rayank_mabajan03@yahooconla 04 5024
1302 IAMANDEEP SINGH IMAHAJAN
8 SH. AMIT KUMAR,Central I308EXTENSION [RECOVERY OF MONEY CS (COMM) 415/2024 02.04.2024 IPUNJAB NATIONAL BANK VSSANJAY 0871980045 [SANJAYK1908@GMAIL.CON3 5 03.2024
IDISTRICT JUDGE, BLOCK THC ISHWAR CHAND IKUMAR
ICOMMERCIAL
ICOURT-08
I308EXTENSION |[ARBITRATION & CONCILIATIONIOMP (I)(COMM)/289/24 08.04.2024 IDCB BANK LTD VS RAKESHIANISH BHOLA [9811452022 ANISHBHOLA17@GMAIL.Cd06.04.2024
IBLOCK THC IACT IKUMAR
I308EXTENSION [RECOVERY OF MONEY CS (COMM) 456/2024 12.04.2024 ISTATE BANK OF INDIA VS MSMUKESH 0811756351 UKESHRANJANADVOCAT|09.04.2024
IBLOCK THC IREKHA THAKUR IRANJAN
I308EXTENSION [RECOVERY OF MONEY ICS(COMM)/474/2024 19.04.2024 IKAMAL  GUPTA (PROP) VSVINAY KUMAR (8882675545 SAMYAKNYAYAQGMAIL.Cd16.04.2024
IBLOCK THC IMUNICIPAL CORPORATION OH
IDELHI
308EXTENSION |[ARBITRATION & CONCILIATION|OMP (1) (COMM) 317/24 19.04.2024 IHDFC BANK LTD VS RASHMIANISH BHOLA 9811452022 [ANISHBHOLA17@GMAIL.CQ17.04.2024
IBLOCK THC IACT IPRABHA
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 318/24 10.04.2024 IDCB BANK LTD VS RAMESHIANISH BHOLA [9811452022 ANISHBHOLA17@GMAIL.CQ17.04.2024
IBLOCK THC IACT ISINGH
I308EXTENSION [MISC. APPLICATION IMISC.DJ/320/24 22.04.2024 PP JEWELLERS PVT LTD VS PP[NA INA INA INA
IBLOCK THC VEWELLERS PVT LTD RETAILS

ILTD
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I308EXTENSION [MISC. APPLICATION IMISC. DJ/321/2024 22.04.2024 PP JEWELLERS PVT LTD VS PP[NA INA INA INA
IBLOCK THC VEWELLERS PVT LTD RETAILS

ILTD
1308EXTENSION [COPY RIGHT ACT & TRADECS (COMM) 502/24 24.04.2024 IM/S  DEEP CHAND  ARYASANJAY 9810748529 ADMIN@RAGUELLAW.COMl1 9 04.2024
IBLOCK THC IMARK ACT INDUSTRIES VS KRANTI SOAP IAGGARWAL
BOSEXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 376/24 27.04.2024 TATA MOTOR FINANCE LTD VSMAYANK 09873347330 IAYANK_mahajan05@yahodo 4. 04.2024
BLOCK THC IACT IPUSHPEDRA YADAV IMAHAJAN
1308EXTENSION |ARBITRATION & CONCILIATION|OMP (1) (COMM) 377/24 27.04.2024 TATA MOTOR FINANCE LTD VSMAYANK 09873347330 AYANK_mahajan05@yahogo 4.04.2024
IBLOCK THC IACT INANHE RAI IMAHAJAN
1308EXTENSION [ARBITRATION & CONCILIATIONIOMP (1) (COMM) 378/24 24.04.2024 TATA MOTOR FINANCE LTD VSMAYANK 0873347330 nayank_mahajan05@yahoo{54.04.2024
IBLOCK THC IACT AMIT KUMAR IMAHAJAN
1308EXTENSION |[ARBITRATION & CONCILIATIONIOMP (1) (COMM) 379/24 24.04.2024 IKOTAK MAHINDRA BANK LTD VSIMAYANK 9873347330 ayank_mahajan05@yahoo {54 04.2024
IBLOCK THC IACT IKATARA TRANSPORT IMAHAJAN
1308EXTENSION [ARBITRATION & CONCILIATION|OMP (1) (COMM) 393/24 29.04.2024 [DFC BANK LTD VS PREETIMAYANK 0873347330 nayank_mahajan05@yahof26.04.2024
IBLOCK THC IACT IBHANDARI IMAHAJAN
1308EXTENSION [ARBITRATION & CONCILIATIONOMP (1) (COMM) 391/24 20.04.2024 IDFC BANK LTD VS SHITAJMAYANK 0873347330 ayank_mahajan05@yaho|26.04.2024
IBLOCK THC IACT RAMKISHOR IMAHAJAN
308EXTENSION |EXECUTION EXECUTION 30.04.2024 IANSHUL PANDAY VS KISHANDARPAN 8377892021 SACHDEVA.DARPAN@(29.04.2024
IBLOCK THC (COMM)177/24 IKUMAR SHARMA ISACHDEVA
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IBLOCK

1308EXTENSION [EXECUTION EXECUTION 130.04.2024 ARISTO PAPER MARTICHANDAN (9811192159 [CHANDANMALIK@GMAIL.Cl>7.04.2024
IBLOCK THC (COMM)178/24 THROUGH PARTNER VSMALIK
IKAPIL AGENCIES THROU
(PROP)
308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 423/24 03.04.2024 POIN PACK MACHINES PVT LTDPATIN SETHI 8860070760 (GS TAWATTORNEY@GMAIln 1 04.2024
IBLOCK THC VS M/S BALKRISHNA PAPERS
IMILLS LTD
1308EXTENSION [EXECUTION [EXECUTION (COMM)138/24[09.04.2024 ISTAR BIOMED PVT LTD VS SHRIAMIT 0718689708 INA 08.04.2024
BLOCK THC IMOHAN SINGH YADAV ICHAWLA
1308EXTENSION [EXECUTION EXECUTION (COMM)[19.04.2024 IPLAZA ELELCTRICAL PRODUCTSABHAY SAHA 9971067110 BCD1969@GMAIL.COM  |15.04.2024
BLOCK THC 154/24 LTD VS BALJEET SINGH|
IKHUSWAH
) ISH. DEEPAK GARG,/Central 1309 THIRD(CS (COMM.) CS (COMM)/418/2024 02-04-2024 [Punjab National Bank Vs AnamikaSanjay 9871980045, ISANJAYK1908 @GMA01-04-2024
IDISTRICT JUDGE,| IFLOOR [Bharti [Kumar(P), 9711133597
ICOMMERCIAL EXTENTION
ICOURT-09 IBLOCK
1309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/285/2024 [03-04-2024 [Hdfc Bank Ltd Vs Preeti Datta ANISH 0811452022 Anish_bhola17@yaho|o2-04-2024
IFLOOR BHOLA(P),
EXTENTION
BLOCK
1309 THIRD|CS (COMM.) CS (COMM)/428/2024 04-04-2024 [State Bank Of India Vs Shree Krishna|Suchita Dixit(P),(90896932838 lagnihotrisuchita@gm{o3-04-2024
FLOOR [Fashion
EXTENTION
IBLOCK
1309 THIRD(CS (COMM.) CS (COMM)/447/2024 00-04-2024 [[nsignia Lifestyle Spaces Pvt Ltd VsNiyati 9971547353 ICHAMBERASHIMSH08-04-2024
FLOOR INikon Finlease Pvt Ltd [Patwardhan(P), .COM
EXTENTION
IBLOCK
1309 THIRD(CS (COMM.) CS (COMM)/457/2024 12-04-2024 Shri Rajesh Tripathi Vs Ms JctiSuresh Chand9810061558 scsinghal @rediffmail j08-04-2024
FLOOR [Limited [Singhal(P),
EXTENTION
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IBLOCK

1309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/306/2024 [15-04-2024 [Tata Motors Finance Ltd Vs JsMAYANK 0873347330 Imayank_mahajano5@12-04-2024
FLOOR [Roadlines 0719 IMAHAJAN(P),

EXTENTION

IBLOCK

1309 THIRDEXECTION (COMM.) [Execution (Comm)/143/2024[15-04-2024 IM/s Orient Links Pvt Ltd Vs Shimahesh 0810493325 IADVMCSHARMA201{12-04-2024
FLOOR [Pradeep Gupta Prop Of M/s Renusharma(P),

[EXTENTION [Enterprises

BLOCK

1309 THIRDEXECTION (COMM.) [Execution (Comm)/149/2024[16-04-2024 Anil Kumar Bansal Ftoprietor Of Msdheeraj 9971446999 idheeraj.jagwani@gmdi5-04-2024
IFLOOR IMayank  Enterprises Vs  Msfjagwani(P),

EXTENTION [Bharadwaj Construction Through Its

IBLOCK [Partners

1309 THIRD|CS (COMM.) ICS (COMM)/470/2024 18-04-2024 Bank Of Baroda Vs Shiv Enterprises |Prateek 9958492083 ladvprateekagg@gmail16-04-2024
FLOOR Aggarwal(P),

EXTENTION

IBLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/327/2024 [19-04-2024 IDcb Bank Ltd Vs Mahendra KumanANISH 0811452022 lanish_bhola17@yaho18-04-2024
IFLOOR [Lohia IBHOLA(P),

EXTENTION

IBLOCK

1309 THIRDEXECTION (COMM.) [Execution (Comm)/159/2024 [20-04-2024 [Punjab National Bank Vs DeepikalNITIN 9958086363 info@knowlex.in 19-04-2024
FLOOR [Tripathi IGARG(P),

EXTENTION

BLOCK

1309 THIRD|OMP (I) (COMM) OMP (I) (COMM)/343/2024 [22-04-2024 [Tata Capital Ltd Vs Shiv TradingANISH 0811452022 Anish_bhola17@yaho|20-04-2024
IFLOOR ICompany BHOLA(P),

EXTENTION

IBLOCK

1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/342/2024 [22-04-2024 [Tata Capital Ltd Vs Suneel Singh ANISH 0811452022 Anish_bhola17@yahol20-04-2024
IFLOOR BHOLA(P),

EXTENTION

IBLOCK

1309 THIRD(CS (COMM.) CS (COMM)/487/2024 22-04-2024 [Kartikay Impex Private Limited VJANKUR 0811126091 lankursinghaladvocate20-04-2024
FLOOR [Enkay Foam Private Limited ISINGHAL(P),

EXTENTION
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MobileAdvocate email id

Date of e-
filing

IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT

Yoginath Packaging Through|
[Proprietor Shri Satish Kumar

1309 THIRDEXECTION (COMM.) [Execution (Comm)/164/2024[22-04-2024 IM/s Jainsons Light Pvt Ltd Vs M/sfShailender 9899029218,9999 [shailnegi1984@gmail}20-04-2024
FLOOR IChandransh Lights And Power PvilNegi(P), 012495
EXTENTION ILtd
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/356/2024 [24-04-2024 [Hdfc Bank Ltd Vs Parmanand KumanANISH 0811452022 Anish_bhola17@yahol23-04-2024
IFLOOR [Thakur BHOLA(P),
EXTENTION
BLOCK
1309 THIRD|OMP (I) (COMM) OMP (I) (COMM)/374/2024 [26-04-2024 [Tata Capital Ltd Vs Shree BhagwatiANISH 0811452022 Anish_ bhola17@yahof25-04-2024
FLOOR [Petrol Pump BHOLA(P),
EXTENTION
IBLOCK
1309 THIRDEXECTION (COMM.) [Execution (Comm)/171/2024 [27-04-2024 IMayank Singhal Vs Kamal KishorlRadhey Shyam|/9968237976 rssharmaadvocate5@§26-04-2024
FLOOR Pain [Sharma(P),
EXTENTION
IBLOCK
1309 THIRDIOMP (I) (COMM) OMP (I) (COMM)/408/2024 [29-04-2024 l[dfc First Bank Vs Renu Dua 4746 |MAYANK 0873347330 Imayank_mahajano5@27-04-2024
IFLOOR IMAHAJAN(P),
EXTENTION
IBLOCK
1309 THIRD|IOMP (I) (COMM) OMP (I) (COMM)/406/2024 [29-04-2024 [Tata Capital Ltd Vs Shri ShyamANISH 0811452022 Anish_bhola1y@yahof27-04-2024
FLOOR IConstruction Company BHOLA(P),
EXTENTION
BLOCK
1309 THIRDEXECTION (COMM.) [Execution (Comm)/130/2024[04-04-2024 IM/s Vikas Publishing House Pvt Ltd|RAJESH 0811389028,98101 03-04-2024
IFLOOR Vs Calicut University CentralKUMAR 05013
EXTENTION ICooperative Stores Ltd
IBLOCK
1309 THIRDIOMP (I) (COMM) (OMP (I) (COMM)/301/2024 [12-04-2024 [Sunil Vs Shriram Transport FinancelLAVIKA GUPTA|99711708800 lavikagupta2009@gnm10-04-2024
IFLOOR ICo Ltd
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY /Central 1307 Civil CS (COMM)/419/2024 02-04-2024 [PUNJAB NATIONAL BANK Vs M/sfSanjay Kumar (98719980045 130-3-2024
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307 ICS (COMM)/426/2024 03-04-2024 INeel Gagan Petro Chem through itsSatish Bajaj 9953538322 01-04-2024
[Patner Mr Vikas Pandey Vs Ganga
[Saga Singh Proprietor M/s Ganga
[Sagar Singh

1307 Civil CS (COMM)/427/2024 03-04-2024 Abhishek Gupta Vs Sh ShantaBRIJESH KR[8506092366 ) 02-04-2024
[Bhansali IGUPTA

1307 Civil CS (COMM)/445/2024 08-04-2024 IM/s BANARASI SILK Vs M/sSwadesh Bansal 90899848679 06-04-2024
ISACHDEVA SONS @ SACHDEVA|
JAND SONS

1307 Civil OMP (I) (COMM)/294/2024 [08-04-2024 IDCB BANK LTD Vs RAJ KUMAR  |JANISH BHOLA (9811452022 06-04-2024

1307 Civil Counter Claim/17/2024 18-04-2024 IM/s BY ADAB PRIVATE LIMITEDYaspreet Singh (9899641617 04-04-2024
Vs GHAN SHYAM GUPTA

1307 Civil CS (COMM)/451/2024 10-04-2024 IM/s Orange House Private LimitedNAVEEN 0810419936 ' 00-04-2024
Vs M/s Pathfinder Global School IKUMAR

[TRIPATHI

1307 Civil ICS (COMM)/459/2024 12-04-2024 ISh SK TANDON Vs M/s MELASTER[Sanjeev Sharma (9811117362 IN.A. 00-04-2024
[TOOLS LIMITED

307 Civil IOMP (I) (COMM)/303/2024 [15-04-2024 Tata Motors Finance Ltd Vs JSRIMAYANK 9873347330 T 11-04-2024
[Roadlines 0717 IMAHAJAN

307 Civil OMP (I) (COMM)/304/2024 [15-04-2024 [Tata Motors Finance Ltd Vs JSRIMAYANK 9873347330 T 11-04-2024
[Roadlines 7318 IMAHAJAN
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307 Civil ICS (COMM)/460/2024 15-04-2024 Abhishek Gupta Vs M/s ShubhBRIJESH  KRI8506092366 | 12-04-2024
JAutomotive Accessories Pvt Ltd IGUPTA

1307 Civil CS (COMM)/473/2024 18-04-2024 IM/s Sadbhavana Chemicals Pvt LtdGirish Gaur 0811109763 15-04-2024
Vs Smt RENU NAGAR

1307 Civil OMP (I) (COMM)/332/2024 [19-04-2024 IDCB BANK LTD Vs ALISHER S/oANISH BHOLA |9811452022 17-04-2024
IABDULSATTAR

307 Civil CS (COMM)/476/2024 19-04-2024 Shikha Gupta Vs M/s StimulugLakshay 9873627270 18-04-2024
[Research Services Pvt Ltd [Dhamija

307 Civil CS (COMM)/478/2024 19-04-2024 BHARTI KUKREJA Vs AMITVikas Nagwan (9999010507 T 19-04-2024
IGUPTA

1307 Civil [Execution 19-04-2024 CANARA BANK Vs  PATELDheeraj Jagwanij9971446999 ) 10-04-2024

(Comm.)/150/2024 [ENTERPRISES THROUGH ITS

IPROPRIETOR MR. RAVINDER
IPATEL

307 Civil CS (COMM)/482/2024 20-04-2024 Anil  Kumar Vs  MunicipaSATYENDRA [9811161525 B 19-04-2024
ICorporation Of Delhi KUMAR SINGH

1307 Civil OMP (I) (COMM)/349/2024 [22-04-2024 ITATA CAPITAL LTD Vs SANTOSHIANISH BHOLA [9811452022 ' 19-04-2024
IKUMAR

1307 Civil CS (COMM)/492/2024 22-04-2024 [Hero InvestCorp Private Limited VsAastha Sharma [98104481016 Imail @thelegist@gma [19-04-2024
JAshok Kumar fil.com
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1307 Civil ICS (COMM)/491/2024 22-04-2024 IMOHD IQBAL Vs ZAHID @MANISH 0811415557 19-04-2024
INAADIR [BANSAL

307 Civil OMP (I) (COMM)/360/2024 [24-04-2024 IHDFC BANK LTD Vs ERA SINGH |ANISH BHOLA 9811452022 i 22-04-2024

1307 Civil OMP (I) (COMM)/359/2024 [24-04-2024 [HDFC BANK LTD Vs ALTAF MOHD|ANISH BHOLA (9811452022 22-04-2024
ISARIF

1307 Civil CS (COMM)/512/2024 25-04-2024 ILEVI STRAUSS AND COMPANY VsShravan Bansal [9650682928 24-04-2024
JASHOK KUMAR

1307 Civil OMP (I) (COMM)/367/2024 [25-04-2024 IHDFC BANK LTD Vs SWEET ANDANISH BHOLA (9811452022 23-04-2024
ICUTE RETAIL PVT LTD

1307 Civil CS (COMM)/521/2024 27-04-2024 IM/s ADM TRADING COMPANY VgNeeraj Kr Jha [8825276304 ' 24-04-2024
IVISHAL GUPTA

1307 Civil OMP (I) (COMM)/404/2024 [29-04-2024 TATA CAPITAL LTD Vs JaggaANISH BHOLA (9811452022 26-04-2024
IConstruction Private Limited

307 Civil OMP (I) (COMM)/402/2024 [29-04-2024 IDFC FIRST BANK LTD VsMAYANK 9873347330 T 26-04-2024
IDILAWAR SINGH 4520 IMAHAJAN

307 Civil OMP (I) (COMM)/403/2024 [29-04-2024 IDFC FIRST BANK LTD Vs NALINIMAYANK 9873347330 o 26-04-2024
IGUPTA 4250 IMAHAJAN
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District
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1307

Case Type

Civil

Case Number

CS (COMM)/528/2024

Date
Registration

30-04-2024

Name

IM/s Kanchan Fashion Pvt Ltd Vs
[Meenu Mahajan

ofPetitioner Name VS RespondentAdvocate

ubhash
IChandra

Advocate
Number

0810459344

MobileAdvocate email id

Date of e-
filing

29-04-2024

11

ISH. SANJAY|
ISHARMA, DISTRICT]

JUDGE,
ICOMMERCIAL
ICOURT

ICentral

ICOURT ROOM 310/CS (COMM) CS (COMM)/446/2024 08-04-2024 IM/s Star Almond Company Vs M/sMd. Suhail 7838924058 puhailadvocate@gmail.com |>8-03-2024
Bee K Bee Prints Pvt Ltd

ICOURT ROOM 310(CS (COMM) CS (COMM)/452/2024 10-04-2024 Standard  Chartered Bank VslAditya Kapoor [9582710417 [pditya kapoor@erudite.legal.308-04-2024
[Bhupesh Garg

ICOURT ROOM 310(CS (COMM) CS (COMM)/453/2024 10-04-2024 IN' T Bloomfield Enterprises ThoughlAritesh Saxena (8802101274 fitesh@thelawcare.in 02-04-2024
[ts Partner Neeraj Jain VsMegha Sharma
[Rameshwar Dutt Singh

ICOURT ROOM 310(CS (COMM) CS (COMM)/488/2024 22-04-2024 BANK OF BARODA Vs NEERAJ|Geetanjali 8447833470 [Advocate.134@gmail.com  |19-04-2024
IGOEL [Sharma

ICOURT ROOM 310(CS (COMM) CS (COMM)/508/2024 24-04-2024 RAJESH BEARING PVT. LTD VsgKunal Rawat (9312012009 okunalrawat@gmail.com 00-04-2024
TRN ENERGY PVT. LTD

ICOURT ROOM 310|CS (COMM) CS (COMM)/435/2024 05-04-2024 IM/s Umesh Yarn Agencies Vs M/s{Abhishek Yadav |9560183341 ssociate@ayassociates.in - |04-04-2024
IMeenakshi Creation

ICOURT ROOM 310(CS (COMM) (CS (COMM)/436/2024 05-04-2024 Hindustan Metal Cast House VSSAHIL 0015668564 [Sahil@aspartner.in 02-04-2024
INagesh kumar Tiwari IMAHAJAN

ICOURT ROOM 310(CS (COMM) CS (COMM)/480/2024 10-04-2024 BHARTI KUKREJA Vs MANOJVikas Nagwan (9999010507 jurislaw@outlook.com 08-12-2023

IKUMAR LAMBA



mailto:chandraadv31@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:suhailadvocate@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:aditya.kapoor@erudite.legal.asis
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:ritesh@thelawcare.in
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Advocate.134@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:tokunalrawat@gmail.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:associate@ayassociates.in
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Sahil@aspartner.in
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:jurislaw@outlook.com
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ICOURT ROOM 310

Case Type

OMP (I) (COMM)

Case Number

(OMP (I) (COMM.)/333/2024

Date
Registration

19-04-2024

Name

I[HDFC BANK LTD Vs BIR SINGH

ofPetitioner Name VS RespondentAdvocate

ANISH
IBHOLA(P),

Advocate
Number

0811452022

MobileAdvocate email id

IAnish_bhola17 @yahoo.com

22-04-2024

ICOURT ROOM 3100MP (I) (COMM) (OMP (I) (COMM.)/337/2024 20-04-2024 IDCB BANK LTD Vs NEHPINANISH 9811452022 [Anish_bhola17@yahoo.com |>6-04-2024
THROUGH ITS PROP ADITYABHOLA(P),
IENTERPRISES

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/348/2024 22-04-2024 TATA CAPITAL LTD. VS ANISH 9811452022 [nish_bhola17@yahoo.com |17-03-2024
IMANVENDRA SINGH BHOLA(P),

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/358/2024 24-04-2024 [HDFC BANK LTD Vs DARSHANANISH 0811452022 JAnish_bhola17@yahoo.cl11-03-2024
RATHT IBHOLA(P),

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/410/2024 20-04-2024 IDFC FIRST BANK LTD VsMAYANK 0873347330 nayank_mahajan05@yahool19-03-2024
ISHWETA GOYAL7876 IMAHAJAN(P),

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/366/2024 25-04-2024 ITATA MOTORS FINANCE LTD VsMAYANK 0873347330 ayank_mahajan05@yahool23-04-2024
JANIL KUMAR YADAYV 2068 IMAHAJAN(P),

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/375/2024 26-04-2024 IHDFC BANK LTD Vs SHADABANISH 9811452022 [Anish_bhola17@yahoo.co23-04-2024
IMALIK AND ANR BHOLA(P),

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/298/2024 08-04-2024 IDcb Bank Ltd Vs Shoyab Igbal andANISH 0811452022 JAnish_bhola17@yahoo.coo6-04-2024
Anr BHOLA(P),

ICOURT ROOM 310[Ex (Comm) Execution (Comm)/139/2024 00-04-2024 [Sant Enterprises Vs Neeraj Sharma [Pramod Kumar9811594109 P.K.SINHA72@GMAIL.CJ06-04-2024

[Sinha



mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:mayank_mahajan05@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:mayank_mahajan05@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
mailto:Anish_bhola17@yahoo.com
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
mailto:P.K.SINHA72@GMAIL.COM

S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate
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ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/155/2024 19-04-2024 [Tusker Dyechem Private Limited VsAbhay Sahai 9971067110 BCD1969@GMAIL.COM [16-04-2024
IM/S PROMOTIONAL CLUB AND|
IORS
ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/167/2024 23-04-2024 SHIVA TEXTILES Vs SUBANGIAlka Sharma  [9319282500 fplkasharma8910@gmail.com1 8-04-2024
ISAREE CENTER
12 ISH. RAVINDER|Central ko1 CS (COMM) 420/2024 02.04.2024 ANUBHAV WADHWA|SATYENDER (9811161525 28.03.2024
IBEDI, DISTRICT] IV/SMUNICIPAL CORPORATION|KKUMAR SINGH
JUDGE, IOF DELHI
ICOMMERCIAL
ICOURT
ko1 OMP (I) COMM 284//2024 03.04.2024 [HDFC BANK LTD. V/S ASHA ANIIJANISH BHOLA [9811452022 01.04.2024
IKUMAR
ko1 CS (COMM) 429/2024 04-04-2024 IM/S RBK AND SONS Vs M/SVASHISHTHA [9415119500 01.04.2024
JINESHWAR PLASTICS [PARASHAR
ko1 CS (COMM) 430/2024 04-04-2024 IM/S FABEXPO Vs M/s TT Limited [TAPAN KUMAR9811778900 27.03.2024
JHA(P),
ko1 IARB A (COMM) 1/2024 08-04-2024 [Raj Kumar Vs M/S EQUITAS[Deepak 03.04.2024
ISMALL FINANCE BANK LTD lYadav(P),
ko1 OMP (I) COMM 203/2024 08-04-2024 IDCB BANK LTD Vs RAMESHANISH 0811452022 06.04.2024
IKUMAR AND ORS BHOLA(P),
ko1 OMP (I) COMM 202/2024 08-04-2024 IDCB BANK LTD Vs RASHID JAKIR JANISH 0811452022 06.04.2024
BHOLA(P),
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ko1 CS (COMM) 464/2024 15-04-2024 IM/S DEEPAK BANSAL HUF Vs M/SChirag Alagh(P),l9911444100 00.04.2024
IGURU NANK ENTERPRISE
ko1 OMP (I) COMM 324/2024 10-04-2024 [Dcb Bank Ltd Vs Mohd Hasan ANISH 0811452022 17.04.2024
BHOLA(P),
ko1 OMP (I) COMM 321/2024 19-04-2024 IDcb Bank Ltd Vs Jatin KumarANISH 0811452022 17.04.2024
IMadaan BHOLA(P),
ko1 IOMP (COMM) 320/2024 19-04-2024 [Hdfc Bank Ltd Vs Devender KumarfANISH 0811452022 17.04.2024
ISharma BHOLA(P),
ko1 OMP (I) COMM 338/2024 20-04-2024 [ELECTRONICA FINANCE LTD VsJOGINDER 0810315334 18.04.2024
IBHAGWATI CREATION ISUKHIJA(P),
ko1 CS (COMM) 490/2024 22-04-2024 [Surender Verma Vs Municipalsatyendra 0811161525 19.04.2024
ICorporation Of Delhi kumar singh(P),
ko1 ICS (COMM) 489/2024 22-04-2024 [Us Advertising Agency PrivateAditya 8882440743 19.04..2024
[Limited Vs Royal Enfield A Unit OfiChopra(P),
[Eicher Motors
ko1 OMP (I) COMM 1340/20204 22-04-2024 TATA CAPITAL LTD Vs BasantjANISH 0811452022 19.04.2024
[Ballabh Joshi BHOLA(P),
ko1 OMP (I) COMM 351/2024 24-04-2024 [Tata Capital Ltd Vs Bijendra Kumar |ANISH 0811452022 19.04.2024
BHOLA(P),
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ko1 CS (COMM) 507/2024 24-04-2024 [State Bank Of India Vs Anil [Suresh 0810099445 23.04.2024
[Kumar(P),
ko1 IOMP (I) COMM 355/2024 24-04-2024 [Hdfc Bank Ltd Vs Kaushal KumarANISH 9811452022 o 22.04.2024
[Tiwari BHOLA(P),
o1 OMP (I) COMM 354/2024 >4-04-2024 [Hdfc Bank Ltd Vs Arshad Khan IANISH 0811452022 o 02.04.2024
IBHOLA(P),
o1 (OMP (I) COMM 372/2024 26-04-2024 [HDFC BANK LTD Vs PREM|ANISH 9811452022 T 23.04.2024
IMALHOTRA BHOLA(P),
ko1 OMP (I) COMM 388/2024 27-04-2024 IKOTAK MAHINDRA BANK LTD VSMAYANK 9873347330 S 25.04.2024
IKISHAN TILE COMPANY IMAHAJAN(P),
o1 OMP (I) COMM 401/2024 29-04-2024 [TATA CAPITAL TD Vs RAHISAANISH 09811452022 o 26.04.2024
IKAMRUDDIN BHOLA(P),
o1 [EXECUTION (COMM) 179/2024 30.04.2024 IM/S ALSTONE INDUSTRIES PVIIMEHUL SINGH|9910972121 T >5.04.2024
ILTD V/S RUBBER TRADE CENER PTOMAR
ILTD
13 SH. M.K NAGPAL,Central ko2 IEXECUTION [Execution (Comm)/158/2024[20-04-2024 IM/s Awals Creations Through It}sllgurmit Singh/9810209575 ILEGALSK@GMAIIL02-03-2024
IDISTRICT JUDGE, [Partners And Anr Vs Prakash[Hans(P),
ICOMMERCIAL IChand Sharma
ICOURT
ko2 CIVIL CS (COMM)/424/2024 03-04-2024 B JAIN PUBLISHERS PRIVATEROHIT 0810932127 rohit@psklegalass{26-03-2024
ILIMITED Vs Maxwell And Anr ISINGH(P),
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ko2 IARBITRATION OMP (COMM)/27/2024 03-04-2024 ARUN KHATTAR Vs KANADTOM 7798017899 mrityunjaig1@gmao1-04-2024
IKASHYAP AND ANR VOSEPH(P),
ko2 IARBITRATION IOMP (I) (COMM)/286/2024 [03-04-2024 [Hdfc Bank Ltd Vs Vikas Gupta ANISH 0811452022 IAnish Bhola17@yalo1-04-2024
BHOLA(P),
ko2 IARBITRATION IOMP (I) (COMM)/287/2024 [03-04-2024 [Hdfc Bank Ltd Vs Waseem Akram  |JANISH 0811452022 Anish Bhola17@yalo1-04-2024
BHOLA(P),
ko2 CIVIL ICS (COMM)/432/2024 05-04-2024 IM/S JK TYRE AND INDUSTRIESpulkit 9999989029 IBBS@BBSLEGAL.I03-04-2024
ILTD Vs iILOGOIN srivastava(P),
ko2 CIVIL CS (COMM)/444/2024 08-04-2024 IM/s Evershine Enterprises VsgVinay 9953631133 IMAIL@VINAYPAN|02-04-2024
Adycon  Infrastructures  PrivatelPandey(P),
[Limited
ko2 CIVIL CS (COMM)/439/2024 06-04-2024 Ashok Kanodia Vs Vivek Jain INITIN 0811890118 ladvnitinkakkar@glo4-04-2024
IKAKKAR(P),
ko2 IARBITRATION OMP (I) (COMM)/291/2024 [08-04-2024 [Dcb Bank Ltd Vs Mohit Kumar IANISH 0811452022 Anish Bhola17@yalo6-04-2024
BHOLA(P),
ko2 CIVIL ICS (COMM)/458/2024 12-04-2024 IM/s Prado Services Vs Tnsi Retail§SARABJOT 9310905051 isslegalsolutions12¢o08-04-2024
IPvt Ltd ISINGH(P),
ko2 IARBITRATION IOMP (I) (COMM)/309/2024 [15-04-2024 TATA MOTORS FINANCE LTD VsMAYANK 9873347330 mayank_mahajandi1-04-2024
USR ROADLINES IMAHAJAN(P),
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ko2 ICS (COMM)/461/2024 15-04-2024 IM/s Stepping Stone Vs Tnsi Retail§SARABJOT 9310905051 sslegalsolutions12¢10-04-2024
IPvt Ltd ISINGH(P),

ko2 IARBITRATION IOMP (I) (COMM)/310/2024 [15-04-2024 ITATA MOTORS FINANCE LTD VsMAYANK 9873347330 mayank_mahajandi1-04-2024
USR ROADLINES IMAHAJAN(P),

ko2 IARBITRATION OMP (I) (COMM)/315/2024 [16-04-2024 [Tata Capital Ltd Vs ANSHMANANISH 0811452022 Anish Bhola17@yal15-04-2024
IDURGAPRASAD ANR BHOLA(P),

ko2 CIVIL CS (COMM)/511/2024 25-04-2024 ACHLA SABHRWAL Vs MH-ONEANSHUJ 9810496660 ladlawoffices@gmal16-04-2024
TV NETWORK (P) LTD IDHINGRA(P),

ko2 CIVIL CS (COMM)/486/2024 22-04-2024 INARESH RAI Vs  Municipalsatyendra 0811161525 isksingh116 @gmail {19-04-2024
ICorporation Of Delhi kumar singh(P),

ko2 IARBITRATION OMP (I) (COMM)/347/2024 [22-04-2024 [Tata Capital Ltd Vs MANOJ KUMAR |ANISH 0811452022 Anish Bhola17@yal19-04-2024

BHOLA(P),

ko2 IARBITRATION OMP (I) (COMM)/346/2024 [22-04-2024 [Tata Capital Ltd Vs DHARAMPAUJANISH 0811452022 Anish Bhola17@yal}19-04-2024
JAND ANR BHOLA(P),

ko2 CIVIL ICS (COMM)/503/2024 24-04-2024 IM/s Sardari Lal And Company VsAnil Sethi(P), (9811109342 lasethiadvocate@ya20-04-2024
IM/s Safety Circle Pvt Ltd

ko2 IARBITRATION IOMP (I) (COMM)/386/2024 [27-04-2024 ITATA MOTORS LTD Vs UP ASSAMMAYANK 9873347330 mayank_mahajand25-04-2024
ICONTAINER SERVICE IMAHAJAN(P),
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ko2 IARBITRATION IOMP (I) (COMM)/385/2024 [27-04-2024 ITATA MOTORS FINANCE LTD Vj 0873347330 mayank_mahajand25-04-2024
ICHETAN PRATAP IMAHAJAN(P),
14 ISH. ASHUTOSH|West 201 [Execution [Execution (Comm)/99/2024 [02-04-2024 State Bank Of India Vs Kinni Singh |Ranjay Kumar9811255673 ladvocatesinha@redifffo1-04-2024
IKUMAR, DISTRICT] [Extn Block ISinha(P), Imail.com
JUDGE
(COMMERCIAL
ICOURT) Execution [Execution (Comm)/100/2024[03-04-2024 [UCO BANK Vs Poonam Bhutani Shashi 0811400314 Inil 01-04-2024
[Kaushik(P),
[Execution [Execution (Comm)/109/2024[18-04-2024 [Sarabjit Singh Bedi Vs Jasmine KaurPraveen 0999099325 law 13-04-2024
[Bhatia [Kumar(P), sharma@y~hQg_~~
orn
[Execution Execution (Comm)/110/2024 [18-04-2024 [Sarabjit Singh Bedi Vs Jasmine KaurPraveen 9999099325 law 13-04-2024
[Bhatia [Kumar(P), sharma@y~hQg_~~
orn
[Execution [Execution (Comm)/112/2024 [19-04-2024 [Pawan Aggarwal Vs Sandeep Dahiya [Sunil Kumar/9871349009 sunil.skgautam@gma [16-04-2024
IGautam(P), fil.com
[Execution [Execution (Comm)/119/2024 [29-04-2024 Sh  Chander Shekhar TakiyarfSANJAY 0811036782 sanjaydewanadv@gm[27-04-2024
IProperitor S M Industries Vs Dharuv [DEWAN(P), lail.com
15 IlltiiL HEMANIWest 209 ICS(COMM) 209/2024 02.04.2024 STATE BANK OF INDIA VS.R.N.SINGH [9868523230 02.04.202
HOTRA, [Extn Block IMAYANK CHOPRA 4
DISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 ICS(COMM) 311/2024 06.04.2024 [UPCOMET TECHNOLOGIESVARUN BALA 9999941625 06.04.202
IPVI. LTD VS. NIVEDITA| 4
[FOODS AND BEVERAGES
ICS(COMM) 312/2024 06.04.2024 ANAGRAM DIGITAL VS./JPRANAY 9958860135 06.04.202
IMERADAWAI PVT. LTD IMOHAN 4
ICS(COMM) 317/2024 09.04.2024 IPUNJAB NATIONAL BANK VS.[VIKAS 9850795147 09..04.202
INISHA FOOTWEAR [KUMAR 4
CS(COMM) 318/2024 09.04.2024 ALCOBREW DISTILLERIESVISHNU PS9871152081 09.04.202
INDIA LTD VS. RADIXTHIX[LAGAWAT 4

THINK KPO PVT LTD
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IMISC. DJ 268/2024 10.04.2024 IBAJAJ RESOURCES LTD VS|GAUTAM 9999306881 10.04.202
ISATISH IBHASIN 4

ICS(COMM) 320/2024 10.04.2024 IPUNJAB NATIONAL BANK VSJ|VIKAS KUMAR 9650795147 10.04.202
IM.K. INDUSTRIES 4

ICS(COMM) 321/2024 10.04.2024 STATE BANK OF INDIA VS|VIJAY 0810210892 10.04.202
IHARMEET SINGH IPRAKASH 4

ICS(COMM) 330/2024 12.04.2024 JAUTO DIE CART VS. M/S ALTECH | AKASH TIWARI9318424276 12.04.202

4

ICS(COMM) 343/2024 18.04.2024 ISIRCA PAINTS INDIA LTD VS.|ANAND BAJPAI[7052083906 18.04.202
IMONISH SHAIKH 4

ICS(COMM) 344/2024 19.04.2024 ISIRCA PAINTS INDIA LTD. VS/AANAND 7052083906 19.04.202
IBIHARI LAL GREENWOODBAJPAI 4
ILTD

MISC. DJ 287/2024 19.04.2024 HOME AND INDUSTRIALINARENDRA (8700558338 19.04.202
INTERNATIONAL COATINGSSINGH 4
IVS. SHEARLINGS SKINS PVT]
ILTD

IMISC. DJ 291/2024 20.04.2024 TRIVEDI ENTERPRISES VS.MAHIPAL 0213848628 20.04.202
IDRISHTI ENTERPRISES ISINGH 4

ICS(COMM) 349/2024 22.04.2024 SCORCHERS SERVICES PVT.VISHISHT 7985456927 22.04.202
ILTD VS. SHREE HEMADRISINGH 4
IENTERPRISES

ICS(COMM) 354/2024 23.04.2024 HONEY VOHRA AND SONSA.K. 0311210052 23.04.202
HUF VS. SADASHIV[TRIPATHI 4
[ELECTRICAL LTD

ICS(COMM) 358/2024 23.04.2024 IAMARJEET SINGH VS. VINODDEV RAJ9811387613 23.04.202
IKUMAR BANGA SHARMA 4

CS(COMM) 363/2024 24.04.2024 [BALAJI ACTION BUILDWELL PVTABHISHEK 9310008854 24.04.202
ILTD VS. SANDEEP MISHRA [HARJIKA 4

CS(COMM) 364/2024 24.04.2024 SHRESTH JINDAL VS. ELECTRICANURAG 8826154154 24.04.202
IFIELD CO. ISINGH 4



mailto:eludication.legal@outlook.com
mailto:lexnexusvkm@gmail.com
mailto:advodeepak@gmail.com
mailto:lawlegal2020@gmail.com
mailto:lawlegal2020@gmail.com
mailto:mahipalsingh162@gmail.com
mailto:vishishtsingh2020@gmail.com
mailto:aktripathi5178@gmail.com
mailto:devsharmaadvocate@gmail.com
mailto:aharjika12@gmail.com
mailto:aslegal60@gmail.com

S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-
filing

ICS(COMM) 366/2024 25.04.2024 INTERACTIVE AVENUES PVT. LTDVINAY 0899628833 25.04.202
IVS. RICHMOND GLOBAL SCHOOL [SRIVASTAVA 4
ICS(COMM) 371/2024 27.04.2024 AM. ASSOCIATES VS. RADHEYPAGRITIJAIN (8527506427 27.04.202
ISHYAM SHARMA 4
ICS(COMM) 372/2024 27.04.2024 INAVEEN JAIN VS. M/S HARYANAISTUTI WASON (9811227766 27.04.202
[PRESCISION COMPONENTS 4
16 ISH. DIG VIJAY|West 203 RECOVERY CS (COMM)/297/2024 01-04-2024 IM/s Essar Auto Industries ThroughlSHAILENDRA (8510920428 [Shailendrakumarlal.a|30-03-2024
ISINGH, DISTRICT] Extn Block [Proprietor Vs Narbada Impex PviiKUMAR [dvocate@gmail.com
JUDGE ILtd And Ors Throu ILAL(P),
(COMMERCIAL
ICOURT)-03 RECOVERY CS (COMM)/309/2024 04-04-2024 Campus Activewear Limited Vs/Ankit 8802310640 ldelhi@albaiawoffices [03-04-2024
[Haroon Rashid Proprietor [Parashar(P), .com,
RECOVERY CS (COMM)/308/2024 04-04-2024 [Nainital Bank Limited Vs VirenderManoj INOT INOT MENTIONED [03-04-2024
Singh IGupta(P), MENTIONED
RECOVERY Misc DJ/259/2024 04-04-2024 IManash Lifestyle Private Limited VSNAGESHWAR 03-04-2024
[Sgm Trading Company UMHAR(P),
RECOVERY ICS (COMM)/307/2024 04-04-2024 ICampus Activewear Limited Vs MnAnkit 8802310640 [delhi@albaiawoffices [03-04-2024
Shiv Shanker Proprietor Of Mis[Parashar(P), .com,
[Shyam Footwear
RECOVERY ICS (COMM)/306/2024 04-04-2024 [Saraswati Wood Private Limited VsRandhir INOT 0899978028 03-04-2024
JOm Timber Trader kumar(P), IMENTIONED
RECOVERY [Execution (Comm)/102/2024(06-04-2024 Vision Graphics Vs Cri Events PvilHarshit INOT INOT MENTIONED [05-04-2024
[Ltd Aggarwal(P), [MENTIONED
RECOVERY CS (COMM)/319/2024 09-04-2024 Ambika Steels Vs ConceptfKESHAV 0716442809 08-04-2024
IMechatronics IMUDGIL(P),
RECOVERY CS (COMM)/322/2024 10-04-2024 Auto Die Cast India Vs Shiv ShaktiAKASH 0318424276 INOT MENTIONED [09-04-2024
[Engg And Foundry Solution [TIWARI(P),
RECOVERY CS (COMM)/327/2024 12-04-2024 INaveen Sabharwal Vs Alok Fashions [RAJESH 081019413 Ir niahl10-04-2024
IMAHINDRU(P), indru(@rediffmail.co
m
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RECOVERY ICS (COMM)/336/2024 15-04-2024 [Usha Arora Vs Narender Sharma [Rashmi  Bhati9871945979 INOT MENTIONED [12-04-2024
(p)
RECOVERY ICS (COMM)/335/2024 15-04-2024 Amit Taneja Vs Luminous PowenANKIT 0811149439 [EMAIL:dcslawfirm@ [12-04-2024
[Technologies Private Limited IKASHYAP(P), loutIook.com
RECOVERY ICS (COMM)/347/2024 20-04-2024 [Union Bank Of India Vs AnuSandeep.(P), [8800892099 [dhriwalsandeep9os [19-04-2024
[Bhayana Prop Ofdashmesh|
[Enterprises
RECOVERY Counter Claim/23/2024 20-04-2024 [Ruchi Ahuja Vs Radhika Arora [shu Bansal(P), 19-04-2024
RECOVERY ICS (COMM)/353/2024 22-04-2024 IDileep Sharma Through Its Prop OffRAKESH 0899454835 20-04-2024
IM/s Silver Line Incorporation VSKUMAR
[Sandeep Kumar Proprietor Of MigSHUKLA(P),
[Dev Enterprises
RECOVERY [Execution (Comm)/117/2024 [24-04-2024 [Kawaljeet Singh Vs Jonu [RAKESH KINOT INOT MENTIONED [23-04-2024
ISHARMA(P), [MENTIONED
RECOVERY OMP (I) (COMM)/91/2024 [24-04-2024 Hdfc Bank Ltd Vs AbhisekASHIM INOT INOT MENTIONED [23-04-2024
IMaheswari BHATT(P), IMENTIONED
RECOVERY OMP (I) (COMM)/90/2024 [24-04-2024 Hdfc Bank Ltd Vs Robin SaranjASHIM INOT INOT MENTIONED [23-04-2024
Verma BHATT(P), MENTIONED
RECOVERY ICS (COMM)/367/2024 25-04-2024 [Kapil Vohra Vs Fuel Craft Solutionfai Shankar(P), [7838096941 24-04-2024
IPvt Ltd
RECOVERY Misc DJ/303/2024 24-04-2024 IM/S R G METAL TRADERS Vs M/SINA(P), INOT INOT MENTIONED [24-04-2024
ISHIV SHAKTI METALS PVT LTD IMENTIONED
RECOVERY CS (COMM)/370/2024 26-04-2024 IMs Guru Dutt Kailash Chand SharmaPARDEEP 0718694481, INOT MENTIONED [25-04-2024
[Through Its Prop Mr Kailash ChandKUMAR(P),
[Sharma Vs Yashansh Construction|
IPvt Ltd
RECOVERY CS (COMM)/374/2024 27-04-2024 [State Bank Of India Vs Savleen KaurRavindra 9868523230, ladvrnarayan@gmail.cf26-04-2024
JAnd Anr [Narayan 8076466594 lom
[Singh(P),
RECOVERY CS (COMM)/377/2024 20-04-2024 Smt Sapna Sehgal Prop Of M/AMIT 7 678656578 [EMAIL amitsisodf26-04-2024

[Elegance Asia Vs Mrs Mayuri
IMahinderu Prop M/s Radhey]

ISISODIA(P),

[Krishna Exclusive

ia(O,smail com



mailto:rks108@gmail.com
mailto:25kpuc@gmail.com

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

RECOVERY ICS (COMM)/376/2024 20-04-2024 Shilex Chemicals Pvt Ltd Vs RealDEEPAK 9899995598 IDEEPAK 27-04-2024
ICare Lifesciences (partnership Firm) [SAHNI(P), ISAHNIADV2ATE
ITA,GMAIL. C OM
RECOVERY ICS (COMM)/382/2024 30-04-2024 IM/s Meditech India Proprietor OfANKIT 0899617716,08999NOT MENTIONED  [29-04-2024
[Sandeep Bansal Vs M/s Bram HealthSETHI(P), 39005
ICare Pvt Ltd
RECOVERY [Execution (Comm)/126,/2024|30-04-2024 Prithviraj Thareja And Anr Vs M/sﬁ(atyajit 95552154641 INOT MENTIONED [29-04-2024
ICoffee Day Global Ltd umar(P),
RECOVERY [Execution (Comm)/125/2024|30-04-2024 [Ms Kamal Gupta Proprietor ShiVinay kumar(P),[882675545 samvaknYaya@gmail {29-04-2024
[Kamal Gupta Vs  Municipall com
ICorporation Of Delhi Previously]
INorth Delhi Municipal Corporation|
17 ISH. SANJAYWest 202 Misc DJ Misc DJ/251/2024 01-04-2024 ICANARA BANK Vs SATISH KUMARJ|ADV AMIT9810224624 26-03-2024
JINDAL, DISTRICT] [Extn Block IGUPTA
JUDGE
(COMMERCIAL
ICOURT) CS (COMM) CS (COMM)/294/2024 01-04-2024 IRAJ KUMAR Vs KRISHAN KUMAR [ADV ~ SATISH|9810183830 27-03-2024
ISANSI
ICS (COMM) ICS (COMM)/295/2024 01-04-2024 IPUNJAB NATIONAL BANK VsADV ANUJ[8700141454 27-03-2024
IVAIBHAV CHAUDHARY AND ORS [KUMAR
CS (COMM) CS (COMM)/296/2024 01-04-2024 IDHRUV FIRE SAFETY Vs M/S RSRADV SADDAM|9650016144 27-03-2024
ICONSTRUCTION CO HUSSAIN
IOMP (I) (COMM) IOMP (I) (COMM.)/86/2024 [02-04-2024 INDUS TOWER LIMITED Vs ANILJEKNATH 8376841313 I30-03-2024
IRANA ILUTHRA
CS (COMM) CS (COMM)/301/2024 03-04-2024 ICANARA BANK Vs AKASH JAIN  [EKNATH 8376841313 02-04-2024
ILUTHRA
CS (COMM) CS (COMM)/302/2024 03-04-2024 ICOIM INDIA PVT LTD Vs M/SDINESH 0810089936 02-04-2024
INIKHIL FOOTWEARS AND ORS IMINOCH
CS (COMM) CS (COMM)/315/2024 08-04-2024 IADIDAS AG Vs OWNER/[PRAMOD 0810481016 05-04-2024
IPROPRIETOR NN CLOTHING IKUMAR SINGH
CS (COMM) CS (COMM)/316/2024 09-04-2024 ICANARA BANK Vs RAJEEVICHITRA 9212888057 08-04-2024
ISHARMA IMALHOTRA
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OMP (COMM) OMP (COMM.)/4/2024 12-04-2024 0811133644 00-04-2024
JOPERATIVE T/C SOCIETY LTD. UMAR

CS (COMM) CS (COMM)/328/2024 12-04-2024 I[EASTERN BEARINGS PVT LTD VSGAGAN 0654224557 00-04-2024
IRAIPUR POWER AND STEEL LTD [KUMAR

ICS (COMM) CS (COMM)/329/2024 12-04-2024 SATGURU BUILDTECH THOUGH|YASHPAL 7082066214 00-04-2024
TS PROPRIETOR SANJAYJOLLY
VETHWANI Vs ANIL KUMAR|
ILOHLI

Misc DJ Misc DJ/275/2024 15-04-2024 IMEGA SWITCHGEAR Vs LUCKY|VISHAL 0634355585 10-04-2024
IKINGER

ICS (COMM) ICS (COMM)/334/2024 15-04-2024 ISATRA INFRATECH PVT LTD Vs AK TRIPATHI (9311210052 10-04-2024
IVIJAY KUMAR JAISWAL

CS (COMM) CS (COMM)/345/2024 19-04-2024 ISIRCA PAINTS INDIA LIMITED VSANAND BAJPAI7052083906 12-04-2024
IHARSH PAINTS CORPORATION|
IAND OTHERS

ICS (COMM) CS (COMM)/346/2024 19-04-2024 ISIRCA PAINTS INDIA LIMITED VSANAND BAJPAI[7052083906 15-04-2024
IGILL BROTHERS TRADING|
ICOMPANY AND OTHERS

CS (COMM) CS (COMM)/350/2024 22-04-2024 INAV LABELS PRIVATE LTD VSRAJESH 0810194135 18-04-2024
ISHOPZO BRAND PVT LTD IMAHENDRU

CS (COMM) ICS (COMM)/361/2024 23-04-2024 ISARAOGI SUPER SALES PVT LTDIARUN BEDI 018285672608 20-04-2024
Vs SACHINDA PRASAD GUPTA

IOMP (I) (COMM) OMP (1) (COMM.)/89/2024 [24-04-2024 IHDFC BANK LTD Vs SABBY[KUSUM BHATT[9599624216 23-04-2024
IBAWEJA

CS (COMM) CS (COMM)/365/2024 25-04-2024 IM/S SCEGGO FOOTCRAFTS VsMUKUL 09899000289 [ — 23-04-2024
ICHANDIGARH SHOE PALACE IRAWAL

CS (COMM) CS (COMM)/369/2024 26-04-2024 ISAROGI SUPER SALES Vs MRWVARUN BEDI (8285672608 23-04-2024
INDIRAJIT KUMAR

CS (COMM) CS (COMM)/378/2024 20-04-2024 IGAGANDEEP SINGH KOCHHAR VsVIJAY Kio873403435 27-04-2024

ISHREE BALAJI ENGINEERING

ISEHGAL
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CS (COMM) CS (COMM)/379/2024 20-04-2024 [PUNJAB NATIONAL BANK VsVIKASH 0634078765 27-04-2024
IMADAN LAL UMAR
18 SH. AJAY GUPTA|West 210 [Execution (Comm.)/97/2024 97/2024 01-04-2024 Salora Interrnational Ltd Vs KunallAjay Malvia 09868112556 INot Provided 29.03.202
IDISTRICT JUDGEH [Extn Block [Traders 4
(COMMERCIAL
ICOURT)
ICS (COMM)/298/2024 208/2024 02-04-2024 Indian Bank Vs Palak Anand [Sushil Kumar9868422289 29.03.202
[Rai 4
ICS (COMM)/310/2024 310/2024 05-04-2024 Coim India Pvt Ltd Vs NikhilDinesh 9810089936 01.04.202
[Footwears, Through Partners [Manocha 4
[Execution (Comm.)/104/2024 104/2024 08-04-2024 Shri Durga Sales Corporation Vssunil dutt 9313345075 06.04.202
[Raju 4
CS (COMM)/314/2024 314/2024 08-04-2024 [Kohinoor Ribbon Factory PrivateArvind Gupta |9811317311 05.04.202
[Limited Vs Wear Well India Private| 4
[Limited
ICS (COMM)/325/2024 325/2024 12-04-2024 Himanshu Bansal Vs TegsinghlSsameer Sidharr|9444446565 10.04.202
[Kanhayasingh Manwal 1
CS (COMM)/326/2024 326/2024 12-04-2024 [Rajesh  Arora Vs  MilleniumlAnirudh 0811287280 08.04.202
Marketing 4
ICS (COMM)/331/2024 331/2024 15-04-2024 IM/s Trak Enterprises Vs M/s DelhilPrateek Jain 9717521893 10.04.202
[Plywood 4
ICS (COMM)/332/2024 332/2024 15-04-2024 INitish Enterprises Vs Mohit FootlAjay Sharma  |9050446910 INot Provided 10.04.202
Arts 4
ICS (COMM)/333/2024 333/2024 15-04-2024 IM/s Ajanta Soya Ltd Vs M/s MaaJagdish Arora (9711304060 11.04.2024
[Trading
[Execution (Comm.)/107/2024 107/2024 16-04-2024 [United Overseas Vs Jj Prints [Prem garg 8860844670 12.04.202
4
[Execution (Comm.)/108/2024 108/2024 16-04-2024 [Sundaram Finance Ltd Vs Jasbir L  [Nitin Mehra 9773667288 15.04.2024
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CS (COMM)/342/2024 342/2024 18-04-2024 [Sandeep Kumar Jain Vs RajkumarNeeraj Gupta 9999976334 12.04.202
[Sharma 4
[Execution (Comm.)/111/2024 111/2024 19-04-2024 [Moneywise Financial Services PviPreeti Kumari (9711615978 16.04.202
ILtd Vs Nelf Cosmetics India Ltd And| 4
Ors
ICS (COMM)/352/2024 352/2024 22-04-2024 [Union Bank Of India Vs Kishori Lal |Deepa Gupta [9312292558 ladvocate.deepa.gu [18.04.202
pta.com 4
OMP (I) (COMM.)/88/2024 88/2024 23-04-2024 [Hdfc Bank Ltd Vs Narender Singh |[Kusum Bhatt (9599624216 20.04.202
4
ICS (COMM)/355/2024 355/2024 23-04-2024 [Tushar Suneja Vs Sanjay Kumar [Shashank 9560417636 20.04.202
[Sharma 4
ICS (COMM)/356/2024 356/2024 23-04-2024 [Dinesh Sharma Prop Of M/sRakesh Kumar9899454835 20.04.202
[Triumph Incorporation Vs NanceylShukla 4
[Manchanda
ICS (COMM)/357/2024 357/2024 23-04-2024 Amarjeet Singh Vs M/S BANGA]Dev Raj Sharma (9821177891 21.04.202
iNDIA) PLASTIC MOULDS LLP 4
JAND Ors
[Execution (Comm.)/116/2024 116/2024 24-04-2024 Satyavir Singh Lakra Vs M/s AlphaDevender 9811317311 22.04.202
[Sea And Air Pvt Ltd Kumar Dhiryan 4
ICS (COMM)/368/2024 368/2024 26-04-2024 INeeraj Mohan Vs Neha Singh PYitin Mann 0873558888 25.04.202
4
Misc DJ/310/2024 310/2024 27-04-2024 [Kawal Ahuja Vs Ravinder Singh [Praveen Southey|9811373310 26.04.202
4
ICS (COMM)/373/2024 373/2024 27-04-2024 [Krishna Plastic Industries Vs SrgSarthak Katyal 9997345670 25.04.202
Moulding 4
CS (COMM)/375/2024 375/2024 20-04-2024 IM/s Maa Bhawani Enterprises VsKaran Bhambri 9997684194 - 26.04.202
IM/s Madhucon Projects Ltd 4
[Execution (Comm.)/121/2024 121/2024 30-04-2024 Dentsply Pvt Ltd Vs Om NiVishwendra 9871704611 verma.vishwendraf27.04.202

IDistributors

Verma

(@yahoo.com

4
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[Kumar

[Execution (Comm.)/124/2024 124/2024 30-04-2024 Indusind Bank Ltd Vs M/s AllfinePankaj Kumar (9958732424 277.04.202
[Industries Pvt Ltd 4
ICS (COMM)/381/2024 381/2024 30-04-2024 [Shri Prakash Pritwani Proprietor OffRahul Ohri 8375834329 277.04.202
IM/s G M Welding And Mill Store Vs 4
IM/s Jag Rattan Daan Singh And Co
[Through Its Partners Mr Davinder
Misc DJ/262/2024 262/2024 06-04-2024 [Kawal Ahuja Vs Ravinder Singh Amarjeet Rai (9868995997 06.04.202
4
Misc DJ/304/2024 304/2024 25-04-2024 IMs Gmp Technical Solutions Pvt LtdHarsh Vardhang999897692 25.04.202
Vs M/s Satish Builders [Sharma 4
19 ISH. NARESHWest ko3 ICS (COMM)/300/2024 CS (COMM)/300/2024 02-04-2024 State Bank Of India Vs PramodSweety Sood 9811786067 22-03-
UMAR [Extn Block [Kumar 2024
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL Misc DJ/257/2024 Misc DJ/257/2024 03-04-2024 INaresh Kumar Sah Vs K P FlexipakSubham Kumar7982556247 02-04-
ICOURT) Private Limited Mandal 2024
ICS (COMM)/303/2024 ICS (COMM)/303/2024 03-04-2024 lAjay Mandal Vs Syed Imran [Subham Kumar7982556247 02-04-
IMandal 2024
ICS (COMM)/304/2024 CS (COMM)/304/2024 03-04-2024 INavigators Visa Global LogisticsAkansha Kapoor|9810386632 I30-03-
[Limited Vs Rohtak Timber Private] 2024
[Limited
ICS (COMM)/305/2024 ICS (COMM)/305/2024 03-04-2024 [Union Bank of India Vs ManishlVijay Lakshmi9811373999 05-03-
Gulati Pain 2024
[Execution (Comm.)/101/2024 [Execution (Comm.)/101/2024/04-04-2024 INK Sales Corporation Vs M/s KPAnkit Kashyap (981149439 02-04-
[Flexipak Private Limited 2024
ICS (COMM)/313/2024 CS (COMM)/313/2024 06-04-2024 INaveen Sabharwal Vs Saurabh Bajaj [Rajesh 0810194135 04-04-
IMahindru 2024
[Execution (Comm.)/106/2024 [Execution 09-04-2024 [Renu Sharma Vs Next Generation|
(Comm.)/106/2024 [Deals India Pvt Ltd
ICS (COMM)/323/2024 CS (COMM)/323/2024 10-04-2024 Girish Singh Bhadauria Vs SurendralLalit Bhati 8851315141 18-03-

2024
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CS (COMM)/324/2024 CS (COMM)/324/2024 10-04-2024 Girish Singh Bhadauria Vs SurendralLalit Bhati 8851315141 18-03-
[Kumar 2024
ICS (COMM)/337/2024 CS (COMM)/337/2024 15-04-2024 Oditi Appliances LLP Vs MahanamalPrakash Jha 0911591774 INot Provided 23-03-
[Traders 2024
ICS (COMM)/338/2024 ICS (COMM)/338/2024 15-04-2024 Saraogi Super Sales Pvt Limited VsVarun Bedi 8285672608 10-04-
IManika Textiles 2024
CS (COMM)/339/2024 ICS (COMM)/339/2024 16-04-2024 ASI Sales Pvt Ltd Vs Atma RamlAshish Kapoor (9811166800 10-04-
[Sharma and Sons and Ors 2024
ICS (COMM)/340/2024 ICS (COMM)/340/2024 16-04-2024 [Honey Vohra And Sons, HUF VsShalu Kumari (9311210052 12-04-
Vijay Kumar Jaiswal 2024
CS (COMM)/341/2024 CS (COMM)/341/2024 16-04-2024 State Bank Of India Vs NeerajAdaita Kumar9999132159 12-04-
Sharma Prop Of Ms Tanvi Agencies [Rout 2024
[Execution (Comm.)/113/2024 [Execution (Comm.)/113/2024|20-04-2024 [Sundaram Finance Ltd Vs Suresh| 12-04-
[Kumar Mishra 2024
ICS (COMM)/348/2024 CS (COMM)/348/2024 20-04-2024 IM/S Swastik Pipe Ltd Vs Singla PipeRinny Abharam [9999442895 12-04-
[Industries 2024
ICS (COMM)/351/2024 ICS (COMM)/351/2024 22-04-2024 JAuriga Research Private Limited VsShitij Saini 0810143569 18-04-
Aishwarya Healthcare 2024
ICS (COMM)/359/2024 ICS (COMM)/359/2024 23-04-2024 IM/s Professional Impex Pvt. Ltd. Vs[Kavita Kumari [9811129475 08-04-
IM/s Asis Industries Ltd 2024
CS (COMM)/360/2024 CS (COMM)/360/2024 23-04-2024 IM/s Professional Impex Pvt. Ltd. Vs[Kavita Kumari [9811129475 08-04-
Shirdi Industries Ltd 2024
CS (COMM)/362/2024 CS (COMM)/362/2024 23-04-2024 ICanara Bank Vs Gurbachan SinghNilendu 9999050853 16-04-
[Bamrah Vatsyayan 2024
ICS (COMM)/380/2024 CS (COMM)/380/2024 29-04-2024 JAnkit Singh Vs Rattan Lal INeeraj Jha 8825276304 14-02-
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20

ISH. ANURAG SAIN,|
JUDGEDISTRICT

IDISTRICT
(COMMERCIAL
ICOURT)-01

INEW DELHI

[Execution (Comm.)/127/2024 [Execution (Comm.)/127/2024|30-04-2024 Well Trans Logistics Private Limited|

Vs Anshu Overseas Impex Private|
[Limited

it OMP(I)COMM 135/2024 02.04.2024 IKOTAK MAHINDRA PRIMEAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE [26.03.2024
ILIMITED VS. RADHE SHYAM (@GMAIL.COM

il OMP(I)COMM 136/2024 02.04.2024 IKOTAK MAHINDRA PRIMEAJAY UPPAL (9811740125 IVIRTUOUS.PEOPLE [26.03.2024
ILIMITED VS. SHYAM SUNDAR (@GMAIL.COM

it OMP(I)COMM 134/2024 02.04.2024 IKOTAK MAHINDRA PRIMEAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE [26.03.2024
ILIMITED VS. PANKAJ YADAV (@GMAIL.COM

il ICS(COMM) 308/2024 02.04.2024 INDIAN BANK VS. MR. AJEET[SUBODH 0811375940 IADVSUBODHKUMA [26.03.2024
ISINGH [KUMAR SINGH IRSINGH@GMAIL.C

oM

it CS(COMM) 307/2024 02.04.2024 IM/S ECSO GLOBAL PRIVATESHIKHAR 7506433495 OFFICE@SHIKHAR [22.03.2024
ILIMITDE VS. CAROLYN MIRANDA [KHARE IKHARE.IN

it OMP(COMM) 69/2024 04.04.2024 INAFED VS. RAVINDER GOYAL ICHITRANSHUL9650872772 ICHITRANSHULL.SIN [28.03.2021

A. SINHA [HA@OUTLOOK.CO
M

il CS(COMM) 312/2024 04.04.2024 IBANK OF BARODA VS. MR. ARIFSUMEET 9953154353, ISUMEETANAND.AD [13.03.2024

IKHAN IANAND/PRATY (9971444643 V@GMAIL.COM
JUSH PARIMAL

it (OMP(COMM) 68/2024 04.04.2024 INEW DELHI MUNICIPALICHETANYA 9953865657 IMANAVJAINLAW®@ [27.03.2024
ICOUNCIL VS. NAVIN KUMARSSINGH IGMAIL.COM
IGUPTA

! ICS(COMM) 311/2024 04.04.2024 IHT MEDIA LTD. VS. SOURINDERMR. MADHUR9810640303 IMADHUR@AMSASS [28.03.2024
INATH DUTTA PRORIETOR MEDIADHINGRA IOCIATES.CO.IN
IONE SOLUTION

it CS(COMM) TRADE MARK 313/2024 05.04.2024 IM/S HERO INVESTCORP PVT/ANIL KUMAR9810134793 IALLIPCARE@GMAI [02.04.2024
LTD. AND ANR. VS. 3D[SAHU IL.COM
IDISTRIBUTION & ANR.

it CS(COMM) 314/2024 05.04.2024 IFEDERAL-MOGUL GOETZESH. VINAY[9810624262 IVINAYSHUKLA@W [30.03..2024
INDIA) LIMITED VS. EMTEX]SHUKLA [HITESPAN.IN
[ENGINEERING PRIVATE LIMITED

it (OMP(COMM) 74/2024 06.04.2024 JUNIO OF INDIA VS. S.S. FOODSTEJASVI GOEL [8826196269, [TJSVGOEL@GMAIL.|04.03.2024
INDUSTRIES 0911503658 ICOM
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OMP(COMM) 73/2024 06.04.2024 [UNIO OF INDIA VS. S.S. FOODS[TEJASVI GOEL [8826196269, [TJSVGOEL@GMAIL.[01.04.2024
INDUSTRIES 0911503658 iCOM
it OMP(COMM) 72/2024 06.04.2024 JUNIO OF INDIA VS. S.S. FOODSTEJASVI GOEL [8826196269, [TJSVGOEL@GMAIL.|01.04.2024
INDUSTRIES 0911503658 ICOM
1 ICS(COMM) 315/2024 06.04.2024 ISH. PRABHUWAN PRASAD VS.CHANDRA 0873928163 [HEYCHANDRA72@ [30.03.2024
IADVANCE TECH ENGINEERINGBHUSHAN IGMAIL.COM
IPVT. LTD. IBHATT
it ICS(COMM) 326/2024 08.04.2024 ISTATE BANK OF INDIA VS. RAHULSIDDHARTHA (9643524909 IADV.SIDDHARTH31 |01.04.2024
IKUMAR 1992 @GMAIL.COM
it ICS(COMM) 325/2024 08.04.2024 IM/S TRANS CONTINENTALISANDEEP 0310934697 IADVSANDEEPKUM [01.04.2024
IFREIGHT SERVICE (I) PVT. LTD[KUMAR KARN JARKARN@GMAIL.C
VS. M/S PROMARK OM
[TECHNOLOGIES PVT. LTD.
it CS(COMM) 324/2024 08.04.2024 IM/S TRANS CONTINENTALSANDEEP 0310934697 ADVSANDEEPKUM [01.04.2024
IFREIGHT SERVICE (I) PVT. LTD[KUMAR KARN JARKARN@GMAIL.C
VS. M/S SUMERU VERRDHE OM
TECHNOLOGIES
il [EX(COMM) 56/2024 08.04.2024 ISTATE BANK OF INDIA VS. HARSHIAMIT CHAWLA9312965659 ICHAWLASIL@GMAI[23.03.2024
ILATA IAND IL.COM
IASSOCIATES
it CS(COMM) 323/2024 08.04.2024 IM/S IPL BIOLOGICAL LTD. VS|UMAKANT 991011171 ILEXSOLUTIO35@G [28.03.2024
IM/S ZAKWAN BEEJ BHANDARIKATARIA & IMAIL.COM
JAND ANR. IRASHMI
IMUTREJA
it ICS(COMM) 331/2024 10.04.2024 [UTTARANCHAL CABLE  ANDHARSH 8726470000 IADVHARSHAGRAW [16.03.2024
ICONDUCTOR PVT. TLD VSJAGARWAL AL@GMAIL.COM
IBAGLAMUKHI DEVI UDYOG PVT,
[TLD.
il OMP(I)COMM 162/2024 12.04.2024 [KOTAK MAHINDRA PRIMEAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |02.04.2024
ILIMITED VS. ANKUR S/O MANGE (@GMAIL.COM
IRAM
it OMP(I)COMM 163/2024 12.04.2024 IKMPL VS. CHANHAL IAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE [02.04.2024
(@GMAIL.COM
it OMP(I)COMM 164/2024 12.04.2024 IKMPL VS. AMIT SON OF SURESHIAJAY UPPAL [9811740125 IVIRTUOUS.PEOPLE |02.04.2024
& ANR. (@GMAIL.COM
il OMP(I)COMM 165/2024 12.04.2024 [IKMPL VS. KARAN NAGAR JAJAY UPPAL 9811740125 IVIRTUOUS.PEOPLE |01.04.2024

(@GMAIL.COM
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1 OMP(COMM) 80/2024 12.04.2024 [FAIMID KHAN VS. M/S HEROPRABHASH 0968834523 IADV.KPRABHASH®@ |02.04.2024
[FINCORP LTD. & ANR. UMAR IGMAIL.COM
it ICS(COMM) 334/2024 12.04.2024 TARUN GUPTA VS. WESSARANSH JAIN(9891116807 UAINSARANSH19@Gj04.04.2024
IENTERPRISES IMAIL.COM
it ICS(COMM) 341/2024 16.04.2024 [UCO BANK VS. KAPILSHIKHAR 9818038100 ISHIKHARKUMAR?73 [06.04.2024
ICHAUDHARY IKUMAR (@GMAIL.COM
it ICS(COMM) 342/2024 16.04.2024 JUCO BANK VS. KAMAL SINGH ISHIKHAR 0818038100 ISHIKHARKUMAR?73 |06.04.2024
KUMAR (@GMAIL.COM
it CS(COMM) 343/2024 16.04.2024 ISANDISK LLC VS. M/S CHANNELJUNITED &126843455, [UNITEDMARK@UN [15.04.2024
IMOBILE ACCESSORIES JUNITED 26936783 ITEDANDUNITED.C
oM
it CS(COMM) 345/2024 18.04.2024 SUNIL KUMAR GUPTA VS. M/SKKMISHRA [9654968449 .MISHRA@MIDA [06.04.2024
ISILVERGLADES LEGAL.ORG,
INFRASTRUCTURE AHIL.NAGPAL@MI
ASLEGAL.ORG
it [EX(COMM) 61/2024 18.04.2024 SH. ATUL RANA PROP. OF M/SS.P. SINGH &9818458632, 'VOCATERAJPUTI|03.04.2024
[IKAIVALYA DIAGNOSTICISHU KUMAR (9582366477 @GMAIL.COM
ISOLUTIONS VS. M/S
IGENIOSPORUM
it CS(COMM) 349/2024 19.04.2024 IM/S JINDAL EXPORT & IMPORTRAJESH 0811296935, INOT AVAILABLE  |08.04.2024
IPVT. LTD. VS. M/S TJS JEWELERS [KUMAR 9811296936
ISHARMA
it IARB.A.(COMM) 6/2024 19.04.2024 IM/S BHORUKA CLASSIC FINANCE[TANDON LAW|9810565403 IKARUNESHTANDO [09.04.2024
IVS. M/S MONEYWISE FINANCIAL [ASSOCIATES IN@GMAIL.COM
! [EX(COMM) 63/2024 19.04.2024 IHFM SOLAR POWER PVT. LTD. VS[MANOJ ARORA|9811038641 IMANOJ.ARORA@A (09.04.2024
IVOCATIONAL EDUCATION| IMALEGAL.IN
IFOUNDATI9ON
it OMP(I)COMM 168/2024 19.04.2024 JADITYA BIRLA FINANCE LTD. VS.MR. VIDUR9818388241 IVIDURSIKKA@RUL [03.04.2024
IRAGHAV IMPEX & ORS. ISIKKA [EGAL.CO.IN
it CS(COMM) 352/2024 20.04.2024 IKRAFT CORPORATION VS. M/SKAILASH 9999894307 IADVKPANDEY78@G|09.04.2024
IREPS PRINTERS & ANR. IPRASHAD IMAIL.COM
[PANDEY
it (OMP(COMM) 83/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA (9873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
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OMP(COMM) 84/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA (9873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it OMP(COMM) 85/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA [9873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it IOMP(COMM) 86/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA [0873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it OMP(COMM) 87/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA (9873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it OMP(COMM) 88/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA [0873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it (OMP(COMM) 89/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA (9873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
it IOMP(COMM) 00/2024 23.04.2024 IM/S INDIAN AGRO MARKETINGVIJAY KASANA [90873416665 IVIJAYDKASANA@G [12.04.2024
ICOOP. LTD. VS. UNION OF INDIA IMAIL.COM
il CS(COMM) 365/2024 24.04.2024 IVIJAY KUMAR SETHI VS. BOXLNGKARAN SETHI (9810110500 [KARANSETHIBIZ@ [12.04.2024
IPRIVATE LIMITED IGMAIL.COM
it ICS(COMM) 364/2024 24.04.2024 [HARDIAL KAUR SANDHU VSJ/ANKAN SURI [9999722788 INOT AVAILABLE  [15.04.2024
ISPICEET LTD. * ANR.
il OMP(I)COMM 172/2024 24.04.2024 SIDDHARTH RAINA VS. M/SIASHISH 0099468603 IOFFICE@AKASSOCI [12.04.2024
TASHEE LAND DEVELOPERS &CHAUHAN ATES.ORG.IN
JANR. IAND
IKUSHAGRA
it ICS(COMM) 367/2024 25.04.2024 IBANK OF INDIA VERSUS SUMAN|SAHIL RALLI &09717838348, ISAHILRALLIADVOC [09.04.2024
& OTHERS RISHI RAI &09971618063 IATE@GMAIL.COM
IKUNAL PATIL
it CS(COMM) 368/2024 25.04.2024 ISTATE BANK OF INDIA VS MRA. K. ROUT [9999132159, IADROUTADVOCATE|15.04.2024
IMUKH RAM PAL PROP. O M/S RAJIASSSOCIATES |9015565892 (@GMAIL.COM
[PRINTS
it CS(COMM) 378/2024 26.04.2024 [EXCEL PRINTERS (PVT.) LTD. VS|JAMIT ANAND &9810410049 AMITANAND5@GM [16.04.2024
IBFIT IBRIJESH AIL.COM
IKUMAR SINGH
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ICS(COMM) 377/2024 26.04.2024 IMOHD. RASHID VS M/SIMOHD. YUSUF (9818072530, IADVMOHDYUSUF41f15.04.2024
SHAPOORJI PALLONJI AN CO| 8076336862 7GMAIL.COM
IPVT. LTD.
it IMISC. DJ. 1126/2024 26.04.2024 [HDFC BANK LIMITE VSPURISPERIUS (9818475518 ASHISHKUMAR@J [15.04.2024
HIMANSHU ILAW OFFICES [URISPERIUS.COM
1 ICS(COMM) 383/2024 27.04.2024 INDIAN BANK VS. GITANSH|PANKAJ 0811025428 IPANKAJSINGHADV [30.03.2024
IGULATI & ANR. UMAR SINGH 34 @GMAIL.COM
it ICS(COMM) 382/2024 27.04.2024 ISTATE BANK OF INDIA VS. MR/A. K. ROUT|9999132159 JAKROUTADVOCATE|08.04.2024
JAKASH BHARDWAJ & ANR. (ADV) (@GMAIL.COM
it ICS(COMM) 381/2024 27.04.2024 IMR. PRADEEP KALRA,BHARAT 45640851 I[LEGISTAUXILIARY [19.04.2024
IPROPRIOETOR OF M/R WORLDGUPTA/ (@GMAIL.COM
WIDE GRAPHICS VS. SAIVARUN TYAGI
ICORPORATION & ORS.
it CS(COMM) 385/2024 20.04.2024 STP LIMITED VS. DIA 33D &VLEGAL [011-40536595 IDANDV@GMAIL.CO [20.04.2024
[ENTERPRISES INDIA LLP & M
JOTHERS
it ICS(COMM) 384/2024 29.04.2024 RV SOLUTIONS PVT. LTD. VS.,SH. ANKIT}7276358720 INOT AVAILABLE 15.04.2024
IMAHENDERA MEHTA IMIGLANT
il CS(COMM) 388/2024 30.04.2024 SHANE ALI VS. KATHAKAARKANGAN RODAQ711922132 INFO@ILLUMINIP. [30.04.2024
[FILMS ICOM
IPRODUCTION HOUSE AND
IORS
it (OMP(COMM) 82/2024 22.04.2024 ICENTRAL MEDICAL SERVICESRISHI = KANT|9810186857 ISINGHRISHIKANTD|12.04.2024
SOCIETY  VS. DIAGNOCURESINGH OS@GMAIL.COM
INDIA)
il [EX(COMM) 67/2024 22.04.2024 TIMEX GROUP INDIA LIMITESABYASACHI [011-41639147, ISUBCOUNCILORS@ [12.04.2024
AND ANOTHERS VS. AMBIKAMISHRA 0099699147 IGMAIL.COM
IGEMS
it [EX(COMM) 57/2024 09.04.2024 ISOFTWARE TECHNOLOGY PARKSANKUR SOOD (9810088832 JANKURSOODOFFIC [01.04.2024
OF INDIA VS. LI TECHNOLOGY| [E@GMAIL.COM
IPRIVATE LIMITED
21 ISH. VIDYAINEW DELHI?25 OMP (I)COMM 129/2024 02-04-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 Virtuous.people@gm [26.03.2024
IPRAKASH, IDISTRICT Sachin T lail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) o5 CS (COMM.) 306/2024 02-04-2024 Mukul Gupta Marketing Pvt Ltd VsMonica Goel(P), 9971853567 ladvocatemonicagoela [28.03.2024
Smt Lalita gmail.com
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25 OMP (I)COMM 130/2024 02-04-2024 otak Mahindra Prime Limited Vsgjay uppal(P), [9811740125 irtuous.people@gm [26.03.2024
Vishwanath Das il.com

25 OMP (I)COMM 138/2024 04-04-2024 [FUSION MICRO FINANCEAMIT KUMAR9990659331 kmpspartner@gmail. [03.04.2024
ILIMITED Vs SUMANISINHA(P), lcom
I[ENTERPRISES AND ORS

25 OMP (I)COMM 139/2024 04-04-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [03.04.2024
IPRAKASH TIWARI ISINHA(P), lcom

25 OMP (I)COMM 143/2024 05-04-2024 IKOTAK MAHINDRA PRIME VSAMIT KUMAR9990659331 kmpspartner@gmail. [03.04.2024
IPUNEET GUPTA ISINHA(P), lcom

25 OMP (I)COMM 142/2024 05-04-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [03.04.2024
IRAVINDER KUMAR ISINHA(P), lcom

25 OMP (I)COMM 144/2024 06-04-2024 [KOTAK MAHINDRA PRIME VSAMIT KUMAR9990659331 kmpspartner@gmail. [03.04.2024
AJIT R ISINHA(P), lcom

25 OMP (I)COMM 145/2024 06-04-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 kmpspartner@gmail. [03.04.2024
IASK HOME FURNISHING ISINHA(P), lcom

25 IOMP (COMM) 75/2024 08-04-2024 [Indiabulls Enterprsies Ltd FormerlyMr Rishi9811428913 contact@ankitbanati. [02.04.2024
As Soril Infra Resoruces Ltd Vs{Agarwala(P), loom
Sivagami Ramesh Prop Of Ms Sival
[Traders

25 ICS (COMM.) 317/2024 08-04-2024 [Union Bank Of India Vs Ajit ISweety Sood(P), (9811786067 INOT PROVIDED 22.03.2022

25 CS (COMM.) 318/2024 08-04-2024 l[pl Biologicals Ltd Vs Pandey KrishilUmakant 9910111711 lexsolutio35@gmail.c [28.03.2024
[Kendra Kataria(P), lom

25 CS (COMM.) 319/2024 08-04-2024 [pl Biologicals Ltd Vs MalaUmakant 0910111711 llexsolutioz5@gmail.c |28.03.2024
[Malleswara Enterprises Kataria(P), om

25 CS (COMM.) 321/2024 08-04-2024 [Rspl Health Private Limited VsShravan 9990605966 JUNITEDMARK@UN [03.04.2024
[Rajbirsingh Laharisingh Sandhu [Bansal(P), ITEDANDUNITED.C

oM

25 CS (COMM.) 322/2024 08-04-2024 [Hahnemann Scientific LaboratorylShravan 9990605966 JUNITEDMARK@UN [03.04.2024
Indi Vs Lord S Homeopathi¢Bansal(P), ITEDANDUNITED.C
[Laboratory India Private Limited oM
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25 IOMP (I)COMM 148/2024 08-04-2024 otak Mahindra Prime Ltd Vs HeenaAMIT KUMAR9990659331 kmpspartner@gmail. [03.04.2024
4 ISINHA(P), lcom

25 OMP (I)COMM 147/2024 08-04-2024 [Bansal Credits Ltd Vs Bal Kishan ISATYADEO 0821753626 INOT PROVIDED 05.04.2024

[KUMAR(P),

25 OMP (I)COMM 156/2024 12-04-2024 [Kotak Mahindra Prime Limited Vsjajay uppal(P), (9811740125 Virtuous.people@gm [26.03.2024
iGagan Deep Bhatia lail.com

25 CS (COMM.) 336/2024 16-04-2024 [HUGGO BOSS AG Vs KAJOLShravan 9990605966 JUNITEDMARK@UN [03.04.2024
IMAHENDRA BAFNA [Bansal(P), ITEDANDUNITED.C

oM

25 [EX./COMM. 50/2024 16-04-2024 IBENJAMIN BENJAMIN AND VATSRAHUL 9899218215 rahulssmalhotra@gm|05.04.2024
Vs GOVT OF NCT OF DELHI IMALHOTRA(P), lail.com

25 CS (COMM.) 348/2024 18-04-2024 ISKYWAYS AIR SERVICES PVT LTDAbhishek 9891138990 IADVOCATE.ABHISH|09.04.2024
Vs BOSTON MATRIX LOGISTICS[Kumar(P), [EKKUMAR@GMAIL.
IPVT LTD ICOM

25 ICS (COMM.) 347/2024 18-04-2024 IBALAR MARKETING PVT LTD VsShravan 0990605966 [UNITEDMARK@UN (09.04.2024
IKUNDAN EDIFICE PVT LTD [Bansal(P), ITEDANDUNITED.C

oM

25 OMP (I)COMM 166/2024 18-04-2024 [Kotak Mahindra Prime Ltd Vs AsifAMIT KUMAR/9990659331 kmpspartner@gmail. [10.04.2024
IMohd ISINHA(P), lcom

25 CS (COMM.) 346/2024 18-04-2024 INirmal  Fibres Pvt Ltd VSARTI 9999755355 lamanashtgg@gmail.c|08.04.2024
IDIVYANSHI ENTERPRISES IGUPTA(P),A(R), jom

25 OMP (I)COMM 167/2024 18-04-2024 IDEVIYANI INTERNATIONAL LTD[SATISH RAI(P),[9810203412 INOT PROVIDED 08.04.2024
Vs Sanjay Singh

25 IARB A (COMM) 5/2024 19-04-2024 IPromilla Srivastava Vs M/s JAINAHARI 0818038911 lhka.delhi@gmail.com|06.04.2024
IPROPERTIES AND FINANCE LTD [KISHAN(P),

25 CS (COMM.) 356/2024 22-04-2024 ISIGNIFY INNOVATIONS INDIAASHISH 0871603434 lashish@saarassociate[19.04.2024
ILTD Vs ACARE LOGISTICS[VERMA(P), ls.in
ISOLUTIONS PVT LTD

25 CS (COMM.) 355/2024 22-04-2024 IT V Today Network Limited Vs BasigShahrukh 7838390214 shahrukh €jjo8.04.2024

[First Learntng Opc Pvt Ltd

[Ejaz(P),

laz@1r'otmail. com
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25 IOMP (COMM) 104/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India lcom

25 IOMP (COMM) 102/2024 23-04-2024 IM/s Indian Agro Marketing Coop Ltd\Vijay Kasana(P),(9873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India lcom

25 IOMP (COMM) 103/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(90873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India lcom

25 IOMP (COMM) 100/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India com

25 IOMP (COMM) 99/2024 23-04-2024 IM/s Indian Agro Marketing Coop Ltd|Vijay Kasana(P),(90873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India lcom

25 IOMP (COMM) 98/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India com

25 IOMP (COMM) 101/2024 23-04-2024 IM/s Indian Agro Marketing Coop Ltd|Vijay Kasana(P),(90873416665 vijaydkasana@gmail. [12.04.2024
Vs Union Of India lcom

25 ICS (COMM.) 359/2024 24-04-2024 IPASHUPATI JEWELLERS Vs BANK|Pallav 9999481545 INOT PROVIDED 11.04.2024
JOF BARODA ISaxena(P),

25 IOMP (I)COMM 171/2024 24-04-2024 [Fusion Micro Finance Limited VsSkmehta(P), [9873254512 INOT PROVIDED 10.04.2024
[Swati Enterprises

25 OMP (I)COMM 170/2024 24-04-2024 [Fusion Micro Finance Limited Vs VKS k mehta(P), [9873254512 INOT PROVIDED 10.04.2024
Generators Engineering Works

25 CS (COMM.) 361/2024 24-04-2024 Amber Tour Pvt Ltd Vs United IndiaKAPIL 0871040215 [Kapilkumarlawoffice [10.04.2024
Insurance Co Ltd KUMAR(P), (@gmail.com

25 CS (COMM.) 360/2024 24-04-2024 [Landschaft Atelier Llp Vs NkgNaveen 0811899279 Inbassociates@gmail.c[28.02.2024
[[nfrastructure Ltd [Bhardwaj(P), om/

25 CS (COMM.) 371/2024 25-04-2024 [Rspl Health Private Limited Vs AmitiShravan 9990605966 [UNITEDMARK@UN [12.04.2024
Industries [Bansal(P), ITEDANDUNITED.C

oM
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25 CS (COMM.) 366/2024 25-04-2024 [Prabha Singhvi Vs Johra Batool [Shravan 9990605966 JUNITEDMARK@UN [12.04.2024
[Bansal(P), ITEDANDUNITED.C
oM
25 CS (COMM.) 373/2024 26-04-2024 [Mohd Mohsin Vs M/s ShapoorjiFARAZ(P), 0818072530 ladvmohdyusuf417@g [15.04.2024
[Pallonji And Co Pvt Ltd Imail.com
25 ICS (COMM.) 372/2024 26-04-2024 [Expo Freight Pvt Ltd Vs RitikkaMOHD. ASIF9810510565 [Khanasifkhan333@g [18.04.2024
Styles Llo AN(P), Imail.com
25 IMISC DJ 1118/2024 26-04-2024 [Hdfc Bank Vs Vipul Jain IASHISH 0810034298 sushilsingh @j 15.04.2024
KUMAR(P), lurisperitus .com
25 IMISC DJ 1119/2024 26-04-2024 [Kamal Nain Vs Ongc Petro AdditionsSANJAY 9899305640 IADVKHANNA2002@|15.04.2024
ILtd And Ors ANNA IGMAIL.COM
25 CS (COMM.) 380/2024 27-04-2024 State Bank Of India Vs Sunita Gehlot ADAITA 9999132159 lakroutadvocate@gmal18.04.2024
KUMAR fil.com
[ROUT(P),
25 IOMP (COMM) 106/2024 27-04-2024 [Kaveeta Jateen Doshi Vs Iifl HomeSAKSHI 9899800244 sakshiraghav.adv@g [23.04.2024
[Fianance Ltd RAGHAV(P), Imail.com
25 OMP (I)COMM 175/2024 20-04-2024 [Kotak Mahindra Prime Ltd Vs AshishAMIT KUMAR/9990659331 kmpspartner@gmail. [15.04.2024
[Kumar Shukla ISINHA(P), lcom
25 CS (COMM.) 387/2024 30-04-2024 IM/S IRC RUBBER COMPANY VsMAYANK INOT PRIVIDED [pravinkumargo@gm [10.04.2024
IM/S QPAVE SOLUTION PVT LTDBARUA(P), lail.com
JAND ORS
25 IOMP (COMM) 108/2024 30-04-2024 IDLF LIMITED Vs RANUTROLjApoorva 09811030321 simran.brar@karanja [27.04.2024
INDUSTIRES PVT LTD INeral(P), ala.in
25 IOMP (COMM) 107/2024 30-04-2024 Vee Learn Limited Vs Manoj Gulshan[RAJESH INOT PRIVIDED [NOT PROVIDED 28.04.2024
JANGRA(P),
25 OMP (I)COMM 137/2024 03-04-2024 IM/ S Sri GANESH ENGINEERINGRahul 0871735724 rahul.legal@gmail.co [04.04.2024
WORKS Vs NORTHERN RAILWAY (Shukla(P), Im
25 CS (COMM.) 309/2024 03-04-2024 AKSHITA FOODS Vs ANSAYash 9987566992 Yash _l02.04.2024
RETAILS PVT LTD IChaturvedi(P), chatur@yahoo.co.in,




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

25 [EX./COMM. 54/2024 03-04-2024 IPRAKASH MASALA CO Vs NANAJIKUSHAGRA 0099448797 INOT PROVIDED 19.03.2024
INAMKEEN UDYOG IBANSAL(P),

25 CS (COMM.) 320/2024 08-04-2024 [Bank Of India Vs Ashok Kumar Ravi [Sumit kumar(P),8826307745 sumitkumar.cnlu271 |28.03.2024

(@gmail.com

25 IOMP (I)COMM 152/2024 08-04-2024 [ffco Kisan Suvidha Limited VSMAYANK 09891949124 Imayank@manuvidhisf28.03.2024
[Department Of Agriculture AndMEHANDRU(P) hala.in
[Farmers Welfare ,

25 IOMP (COMM) 79/2024 10-04-2024 IVEE KAY ENTERPRISES Vs UnionRanjay Kumar8882166275 ranlavclubevele@qmalo6.04.2024
IOf India Northern Railway [Dubey(P), lil.com

25 [EX./COMM. 58/2024 10-04-2024 [UNION BANK OF INDIA Vs RAJDeepa Gupta(P),0312292558 ladvocate.deepa.gupta|06.04.2024
[KUMARI (@gmail.com

25 IMISC DJ 1094/2024 23-04-2024 Ashok Bulchand Mulchandani VSGURINDER 9310086401 gurinder@g len.co.in [15.04.2024
IMOON DROPS OVERSEASISINGH(P),
ISERVICE LLP

25 [EX./COMM. 71/2024 25-04-2024 [Radiance Pro Packaging PrivateAJAY 9891617777 rahulmehta@lawyer.c20.04.2024
[Limited Vs Sheeraz Ahmad Raina IBANSAL(P), lom

25 [EX./COMM. 70/2024 25-04-2024 Hari Bhoomi Vs Ascent MediaVIKRANT 0871803433 vikrantvashishth@gml19.03.2024
[Solutions IVASHISHT(P), lail.com

25 OMP ()COMM 173/2024 26-04-2024 [Electronica Finance Limited VsSkmehta(P), (9953041454 IKMPSPARTNER@G [26.03.2024
Onkar Enterprises IMAIt.COM

25 OMP (I)COMM 176/2024 20-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR/9990659331 kmpspartner@gmail. [23.04.2024
Pitendra Singh ISINHA(P), lcom

25 OMP (I)COMM 174/2024 20-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9990659331 kmpspartner@gmail. |23.04.2024
IAbhishek Singh ISINHA(P), lcom

25 OMP (I)COMM 179/2024 30-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9990659331 kmpspartner@gmail. [23.04.2024
[Sadhana R ISINHA(P), lcom

25 OMP (I)COMM 177/2024 30-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9990659331 kmpspartner@gmail. [23.04.2024
IAvalesh Kumar ISINHA(P), lcom
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25 IOMP (I)COMM 178/2024 30-04-2024 otak Mahindra Prime Ltd Vs ArunfAMIT KUMAR9990659331 kmpspartner@gmail. [23.04.2024
[Kumar ISINHA(P), lcom
25 IMISC DJ 1130/2024 30-04-2024 INarender Goel Vs Agtech Industriesparminder singhjg811210962 IKMPSPARTNER@G [25.04.2024
IPvt Ltd lgoindi(P), IMAIt.COM
25 IOMP (COMM) 104/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(90873416665 vijaydkasana@gmail. [24.04.2024
Vs Union Of India lcom
25 IOMP (COMM) 102/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [24.04.2024
Vs Union Of India com
25 IOMP (COMM) 103/2024 23-04-2024 IM/s Indian Agro Marketing Coop Ltd|Vijay Kasana(P),(90873416665 vijaydkasana@gmail. [24.04.2024
Vs Union Of India lcom
25 OMP (I)COMM 130/2024 02-04-2024 [Kotak Mahindra Prime Limited Vsjjay uppal(P), (9811740125 Virtuous.people@gm [25.04.2024
Vishwanath Das lail.com
25 OMP (I)COMM 138/2024 04-04-2024 [FUSION MICRO FINANCEAMIT KUMAR9990659331 kmpspartner@gmail. [23.04.2024
ILIMITED Vs SUMANISINHA(P), lcom
[ENTERPRISES AND ORS
22 IMS. VINEETAINEW DELHI]24 IAPPLICATION U/S 151 CPC Misc DJ/491/2024 01-04-2024 ICHACHA NEHRU BALJANKIT 0891803682 vakilankitgupta@gmalo1-04-2024
IGOYAL, DISTRICIDISTRICT ICHIKITSALAYA DELHI VSGUPTA(P), fil.com
WUDGE INDUCTION CORPORATE
(COMMERCIAL ISOLUTIONS PVT LTD
ICOURT)-03
24 IPETITION u/s 9 OFOMP (I) (COMM)/133/2024 [02-04-2024 [Kotak Mahindra Prime Limited Vsjjay uppal(P), (9811740125 lajayuppaladvocate@gf21-03-2024
IARBITRATION & CONCILIATION| [Kapil Kumar Imail.com
IACT
24 PETITION u/s 9 OFOMP (I) (COMM)/132/2024 [02-04-2024 [Kotak Mahindra Prime Limited Vsjajay uppal(P), (9811740125 lajayuppaladvocate@gf21-03-2024
IARBITRATION & CONCILIATION| IDinesh Son Of Mahendra Imail.com
IACT
24 PETITION U/S 9 OFOMP (I) (COMM)/131/2024 [02-04-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 lajayuppaladvocate@gf21-03-2024
IARBITRATION & CONCILIATION| Vinay Nagar Imail.com
IACT
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24 ISUIT FOR TRADEMARKS ICS (COMM)/310/2024 03-04-2024 [The Supreme Industries Limited Vs 9548888420 dvocate.shrihar@gmf22-03-2024
[Shashi Krishanmohan Dhingra [TRIPATHI(P), ail.com
24 PETITION u/s 9 OFOMP (I) (COMM)/140/2024 [04-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 INOT AVAILABLE  [30-03-2024
IARBITRATION & CONCILIATION| IPankaj Kumar Singh ISINHA(P),
IACT
24 PETITION U/S 9 OFOMP (I) (COMM)/141/2024 [05-04-2024 [Kotak Mahindra Prime Ltd Vs Sohei] AMIT KUMAR{9999814620 INOT AVAILABLE  [30-03-2024
IARBITRATION & CONCILIATION| [Hakam ISINHA(P),
IACT
24 [EXECUTION PETITION [Execution (Comm)/55/2024 [05-04-2024 ISAJJAN GUPTA Vs MS PREETIARYENDER INOT AVAILABLE [NOT AVAILABLE 05-04-2024
IALIAWADI @ PREETI GUPTA ISINGH(P),
24 IPETITION u/s 9 OFOMP (I) (COMM)/146/2024 [06-04-2024 [Kotak Mahindra Prime Ltd Vs AlokAMIT KUMAR/9999814620 INOT AVAILABLE  |30-03-2024
IARBITRATION & CONCILIATION| [Pandey ISINHA(P),
IACT
24 ISUIT FOR RECOVERY CS (COMM)/316/2024 06-04-2024 State Bank Of India Vs Ms Indira IMukesh 0811756351 INOT AVAILABLE 26-03-2024
[Ranjan(P),
24 OBJECTION  U/S 34  OHFOMP (COMM)/78/2024 08-04-2024 Tota Ram Vs Iifl Home FinanceVishal Yadav(P),|9716211867 ladvocatevishalyadav [16-03-2024
IARBITRATION & CONCILIATION| [Limited (@gmail.com
IACT
24 ISUIT FOR RECOVERY CS (COMM)/328/2024 08-04-2024 ICh Robinson Worldwide FreightABHISHEK 9910720812 abhinik125@gmail.co [30-03-2024
ndia Pvt Ltd Vs Zak Rugs PrivateKUMAR Im

[Limited

ISINGH(P),
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24 OBJECTION U/S 34 OHFOMP (COMM)/77/2024 08-04-2024 [ndiabull  Enterprsies = FormalyMr Rishig910483627 chauhanrajes@gmail.[16-03-2024
IARBITRATION & CONCILIATION| [Knwon Soril Infra Resoruces Ltd VsAgarwala(P), lcom
IACT [Sivagami Ramesh Prop Siva Traders

24 PETITION u/s 9 OFOMP (I) (COMM)/150/2024 [08-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 INOT AVAILABLE  [30-03-2024
IARBITRATION & CONCILIATION| IMinakshi B ISINHA(P),
IACT

24 PETITION U/S 9 OFOMP (I) (COMM)/151/2024 [08-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR{9999814620 INOT AVAILABLE 03-04-2024
IARBITRATION & CONCILIATION| [Fardeen Naim ISINHA(P),
IACT

24 IPETITION u/s 9 OFOMP (I) (COMM)/149/2024 [08-04-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR9999814620 INOT AVAILABLE  |30-03-2024
JARBITRATION & CONCILIATION| Vijendra S/o Sitaram ISINHA(P),
IACT

24 OBJECTION  U/S 34  OFOMP (COMM)/76/2024 08-04-2024 [Dsiidc Vs Vikas Verma [Rohit 8191863360 rohitlochavg6 @gmail [16-03-2024
IARBITRATION & CONCILIATION| [Lochav(P), .com
IACT

24 ISUIT FOR TRADEMARKS ICS (COMM)/327/2024 08-04-2024 IM/s Rajshahi Food And Ors VsShailen 0818558690 ladvocate.shailenbhati|27-03-2024

Sanjay Chhorwani [Bhatia(P), la89@gmail.com

24 IPETITION u/s 9 OFOMP (I) (COMM)/153/2024 [09-04-2024 l[ffco Kisan Suvidha Limited Vs DeptfMAYANK 9891949124 Imayankmehandru@g|o3-04-2024
IARBITRATION & CONCILIATION| IOf Agriculture And Farmers Welfare  MEHANDRU(P) Imail.com
IACT ,

24 ISUIT FOR RECOVERY ICS (COMM)/329/2024 09-04-2024 [Bank Of India Vs Himanshi Kumar [sandeep 8920646070 sandeepanshlaw@gm|25-03-2024

singh(P), lail.com
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24 ISUIT FOR TRADEMARKS ICS (COMM)/330/2024 09-04-2024 Mis Neelkantham Systems PrivatelSakshi 9990790230 INOT AVAILABLE  |05-04-2024
[Limited Vs Ms Petronet Lng Limited [kumari(P),
Others
24 ISUIT FOR RECOVERY ICS (COMM)/332/2024 10-04-2024 [Kama Ayurveda Pvt Ltd Vs CentralVinay INOT AVAILABLE [NOT AVAILABLE  [30-03-2024
ICottage Industries Corporation OffJaiswal(P),
[ndia Through Its Managing|
IDirector/ Chief General Manage
24 PETITION U/S 9 OFOMP (I) (COMM)/157/2024 [12-04-2024 [Devyani International Ltd Vs MadhuSATISH RAI(P),[8368148214 INOT AVAILABLE 03-04-2024
IARBITRATION & CONCILIATION| [Devi
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/158/2024 [12-04-2024 [Kotak Mahindra Prime Limited Vsajay uppal(P), [9811740125 lajayuppaladvocate@gf30-03-2024
JARBITRATION & CONCILIATION| Pai Kishan Imail.com
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/159/2024 [12-04-2024 [Kotak Mahindra Prime Limited Vsjjay uppal(P), (9811740125 lajayuppaladvocate@gf30-03-2024
IARBITRATION & CONCILIATION| [Himanshu Shiv Kumar Imail.com
IACT
24 PETITION u/s 9 OFOMP (I) (COMM)/160/2024 [12-04-2024 [Kotak Mahindra Prime Limited Vsjajay uppal(P), (9811740125 lajayuppaladvocate@gf30-03-2024
IARBITRATION & CONCILIATION| [Sachin S/o Uttam Singh Imail.com
IACT
24 IPETITION u/s 9 OFOMP (I) (COMM)/161/2024 [12-04-2024 ﬂégtak Mahindra Prime Limited Vs@ajay uppal(P), [9811740125 lajayuppaladvocate@gf30-03-2024
IARBITRATION & CONCILIATION| pil So Rampal Singh Imail.com
IACT
24 IAPPLICATION U/S 151 CPC Misc DJ/935/2024 12-04-2024 [Uco Bank Vs Kapil Gupta [Shikhar 09818038100 shikharkumary3@gm28-03-2024
Kumar(P), lail.com
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24 ISUIT FOR RECOVERY CS (COMM)/333/2024 12-04-2024 Avinash Goyal Huf Through Its KartaDhruv INOT AVAILABLE [NOT AVAILABLE  [30-03-2024
[Manish Goyal Vs Sohail Akhtar lsachdeva(P),
24 ISUIT FOR RECOVERY ICS (COMM)/335/2024 15-04-2024 [HDFC LTD Vs KAMAL JOSHI ARJUN 0711404505 larj.jain@gmail.com [21-10-2023
JAIN(P),
24 [EXECUTION PETITION M-Ex/1/2024 15-04-2024 ALLIED AVIATION PVT LTD VsSHIVAM 9654545855 ladvocate.shivamshar |01-04-2024
IPEGASUS EXPRESS SERVICES PVTISHARMA(P), Ima@gmail.com
ILTD
24 IAPPLICATION U/S 151 CPC Misc DJ/939/2024 15-04-2024 Cifco Limited Vs Rani Charnalia Akshat 9899917111 akshatgupta.ag@gma [30-03-2024
IGupta(P), fil.com
24 IAPPEAL u/s 37 OFARB A (COMM)/4/2024 15-04-2024 [Parul Bansal Vs R G Residency [Rameezuddin (9899347995 rameez3591@gmail.c [02-04-2024
IARBITRATION & CONCILIATION| [Raja(P), lom
IACT
24 ISUIT FOR RECOVERY CS (COMM)/338/2024 16-04-2024 [Edge Marketing Pvt Ltd Vs vinaypreetpal INOT AVAILABLE [NOT AVAILABLE  [27-03-2024
Imani tripathi singh(P),
24 ISUIT FOR TRADEMARKS ICS (COMM)/339/2024 16-04-2024 IRspl Health Private Limited VsShravan 9810017859 skbansalipr@gmail.c [05-04-2024
[Suman Kumar [Bansal(P), om
24 ISUIT FOR RECOVERY CS (COMM)/340/2024 16-04-2024 Spize  Hospitality Vs  StartrekRAHUL 9999350250 rahulgargadvocate@of27-03-2024
[Holdings Pvt Ltd IGARG(P), lutlook.com
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24 IEXECUTION PETITION [Execution (Comm)/60/2024 [16-04-2024 [Suresh Kumar Security Agency VsAditi Rajendra INOT AVAILABLE 22-03-2024
IBHARAT SANCHAR NIGAM|Desai(P),
ILIMITED

24 ISUIT FOR RECOVERY ICS (COMM)/337/2024 16-04-2024 [Uco Bank Vs Mukhmeet Singh [Shikhar 0818038100 shikharkumary3@gm|o6-04-2024

[Kumar(P), lail.com

24 ISUIT FOR RECOVERY CS (COMM)/344/2024 18-04-2024 INeha Jain Vs Hindustanjranbir singh(P), 9873815455 ranbirsingh.dahiyao [05-04-2024
IConstruction Company Limited (@gmail.com

24 [EXECUTION PETITION [Execution (Comm)/62/2024 [18-04-2024 VAHID HUSSAIN Vs UNION OFPOONAM 9910249938 INOT AVAILABLE 02-04-2024
INDIA [PRASAD(P),

24 ISUIT FOR RECOVERY CS (COMM)/350/2024 19-04-2024 IShri Dayaldas Israni Vs Shri Narayan|Shailen 0818558690 ladvocate.shailenbhatif13-04-2024
[Lal [Bhatia(P), la89@gmail.com

24 ISUIT FOR TRADEMARKS CS (COMM)/351/2024 19-04-2024 IParle Agro Private Limited Vsmanav INOT AVAILABLE [NOT AVAILABLE 04-04-2024
[Foodsant Private Limited kumar(P),

24 [EXECUTION PETITION [Execution (Comm)/64/2024 [19-04-2024 IVIA LOGISTICS PVT LTD Vs CKSSHIVAM 0654545855 ladvocate.shivamshar [05-04-2024
ICABLE SOLUTIONS PVT LTD ISHARMA(P), Ima@gmail.com

24 IPETITION u/s 9 OFOMP (I) (COMM)/169/2024 [20-04-2024 Axis Bank Ltd Vs Kishan Enterprises [Rahul 8750883003 linfo.sovereignlaw@g [01-04-2024

IARBITRATION & CONCILIATION|
IACT

IChauhan(P),

Imail.com
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24 ISUIT FOR RECOVERY ICS (COMM)/353/2024 20-04-2024 IYug Bite And Vittles Pvt Ltd Vs Rolls/Aryan Arora(P), 8800994493 aryan@legalally.in  [04-04-2024
Ville And Ors
24 ISUIT FOR RECOVERY ICS (COMM)/354/2024 20-04-2024 Brij Industries Vs S S Mart UYOTI 0873237772 Vjyotiooog@gmail.co [23-03-2024
IVERMA(P), Im
24 [EXECUTION PETITION [Execution (Comm)/65/2024 [20-04-2024 Anil Kumar Luthra Vs Alok KumarANUJ 0654315397 INOT AVAILABLE 02-04-2024
Goel [KUMAR(P),
24 [EXECUTION PETITION [Execution (Comm)/69/2024 [22-04-2024 [RCA TECHMART PVT LTD Vs AVAArvind 0811317311 ladvocatearvindgupta [05-04-2024
IMERCHANDISING SOLUTIONS|Gupta(P), (@gmail.com
IPVT LTD
24 IEXECUTION PETITION [Execution (Comm)/68/2024 [22-04-2024 IARCHIES LTD Vs Parshwa Traders [Gaurav 0818332148 INOT AVAILABLE 05-04-2024
[Kumar(P),
24 ISUIT FOR RECOVERY ICS (COMM)/357/2024 22-04-2024 Sunrise Freight Forwarders PrivateManish 9810005591 Imanishkohliandcomp|o5-04-2024
[Limited Vs Prominent Forgings[Kohli(P), lany@gmail.com
[Private Limited And Others
24 OBJECTION  U/S 34  OFOMP (COMM)/96/2024 23-04-2024 IM/s Indian Agro Marketing Coop Ltd|Vijay Kasana(P),(90873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India lcom
IACT
24 OBJECTION  U/S 34  OHFOMP (COMM)/93/2024 23-04-2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India com
IACT
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24 OBJECTION  U/S 34  OHFOMP (COMM)/95/2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India lcom
IACT
24 OBJECTION U/S 34 OFOMP (COMM)/94/2024 IM/s Indian Agro Marketing Coop Ltd|Vijay Kasana(P),(90873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India lcom
IACT
24 IOBJECTION u/S 34 OFOMP (COMM)/97/2024 IM/s Indian Agro Marketing Coop Ltd\Vijay Kasana(P),(9873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India lcom
IACT
24 OBJECTION  U/S 34  OHOMP (COMM)/92/2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),(9873416665 vijaydkasana@gmail. [10-04-2024
JARBITRATION & CONCILIATION| Vs Union Of India com
IACT
24 OBJECTION U/S 34 OFOMP (COMM)/91/2024 IM/s Indian Agro Marketing Coop LtdVijay Kasana(P),|9873416665 vijaydkasana@gmail. [10-04-2024
IARBITRATION & CONCILIATION| Vs Union Of India lcom
IACT
24 ISUIT FOR RECOVERY ICS (COMM)/358/2024 Shray Enterprises Vs Buddy RetailsAkshay 8130776225 hayjazzy8867@gmail.f12-04-2024
[Pvt Ltd [Kumar(P), lcom
24 ISUIT FOR RECOVERY ICS (COMM)/363/2024 JAishwarya Kakkar Vs Spicejet Ltd  |Ankan Suri(P), [9999722788 lankansri@gmail.com [10-04-2024
24 ISUIT FOR RECOVERY CS (COMM)/362/2024 Anwar Z Shirpurwala VﬂManish 9310003050 manishsharmas473@[10-04-2024
IConfederation Of Hospitality Ofl[Kumar(P), gmail.com
[Technology And Tourism Industry
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24 ISUIT FOR RECOVERY ICS (COMM)/369/2024 25-04-2024 unal Singhal Vs M/s Square Ess| 0312276235 tyagi.rahuldev@gmailfi5-04-2024
[Fresh India Pvt Ltd M/s Mnss FreshTYAGI(P), .com
Ype Retail Pvt Ltd

24 ISUIT FOR TRADEMARKS ICS (COMM)/370/2024 25-04-2024 [Krbl Limited Vs Sri Krishna Agenices|Shravan 0810017859 skbansalipr@gmail.c [20-04-2024

[Bansal(P), lom

24 [EXECUTION PETITION [Execution (Comm)/72/2024 [26-04-2024 IDBI BANK LTD Vs LOKESH|Saksham INOT AVAILABLE [NOT AVAILABLE 10-04-2024
ISINGH Mittal(P),

24 OBJECTION  U/S 34  OHFOMP (COMM)/105/2024 26-04-2024 Vishal Chaudhary Vs Dabur IndiaUtkarsh INOT AVAILABLE [NOT AVAILABLE  [05-04-2024

JARBITRATION & CONCILIATION| [Limited Bhatt(P),
IACT

24 ISUIT FOR RECOVERY CS (COMM)/374/2024 26-04-2024 Bank Of Baroda Vs Krishan KumarnGeetanjali 8447833470 ladvocate.134@gmail. [15-04-2024
Arya ISharma(P), lcom

24 ISUIT FOR RECOVERY CS (COMM)/375/2024 26-04-2024 IMohd Gulnawaz Vs M/s ShapoorjiFARAZ(P), INOT AVAILABLE [NOT AVAILABLE  [10-04-2024
[Pallonji

24 ISUIT FOR RECOVERY ICS (COMM)/376/2024 26-04-2024 State Bank Of India Vs AkashiGopal Chand|7838929829 [Sharmag683@gmail. [03-04-2024
[Lingwal ISharma(P), lcom

24 ISUIT FOR RECOVERY CS (COMM)/379/2024 27-04-2024 IM/s Indian Geotechnical ServicesSUDHINDRA |9540787097 sudhindratripathi@g [12-04-2024
INow Known As M/s Igs Geotechnical TRIPATHI(P), Imail.com
Services Llp Vs M/s Kmg
IConstruction Limited
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24 I[EXECUTION PETITION [Execution (Comm)/73/2024 [27-04-2024 IMYSTIQUE LOGISTICS PVT LTD Vskamil khan(P), [9899218810 kamil.1990@yahoo.c [10-04-2024
ISCUTCHEO LOGISTICS PVT LTD o.in
24 ISUIT FOR RECOVERY CS (COMM)/386/2024 30-04-2024 ICanara Bank Vs Mohd Arzoo ARUN 9811024490 larunduggal @yahoo.i [24-04-2024
IDUGGAL(P), In
23 IMS. SAVITA RAO,/SOUTH 12, New CourtflU/s 9 of the Arbitration &OMP (I) (COMM)/636/2024 |03-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 02.04.2024

IDISTRICT Block-I Conciliation Act Vs Richa Singh JANGRA(P),

JUDGE(COMMERCI

AL COURT)
12, New CourtlCivil Suit ICS (COMM)/164/2024 06-04-2024 State Bank Of India Vs BijenderfNAZIA 0810021846 05.04.2024
Block-I Singh IPARVEEN(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/656/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 08.04.2024
Block-1 Conciliation Act Vs Lalita Rajendra Wakhare JANGRA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/655/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 08.04.2024
Block-I Conciliation Act Vs Khunt Paresh Jentibhai JANGRA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/654/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 08.04.2024
Block-1 Conciliation Act Vs Twinkal P Patel JANGRA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/653/2024 [09-04-2024 [Toyota Financial Services IndiaRAJESH 9958726491 08.04.2024
Block-I Conciliation Act [Limited Vs Prakash Govinda SananseJANGRA(P),
12, New CourtCivil Suit CS (COMM)/177/2024 10-04-2024 IM/s Buniyad Realty Ltd Vs M/sllshaan 9910264203 09.04.2024
Block-1 [Shree Krishna Exports Pvt Ltd IChawla(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/669/2024 [10-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 00.04.2024
Block-1 Conciliation Act Vs Mahesh Mahadev Kalbhor UANGRA(P),
12, New CouriU/s 9 of the Arbitration &OMP (I) (COMM)/668/2024 [10-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 00.04.2024
Block-I Conciliation Act Vs Saber Saiyyadamatin Qazi JANGRA(P),
12, New CourtCivil Suit ICS (COMM)/181/2024 12-04-2024 IAkg Shuttering Vs SahajlGURSAT 0811105891 10.04.2024
Block-1 IConstruction ISINGH

IVACHHER(P),
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12, New Court|Civil Suit ICS (COMM)/180/2024 12-04-2024 [Union Bank Of India Vs Ashok Jain |[AMBUJ 9968076150, 10.04.2024
Block-I ITIWARI(P), 0582682581

12, New Court|Civil Suit CS (COMM)/179/2024 12-04-2024 [Union Bank Of India Vs NidhiAMBUJ 9968076150, 10.04.2024
Block-I ISharma ITTIWARI(P), 0582682581

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/678/2024 [12-04-2024 [Kotak Mahindra Prime Ltd Vs AbdulRAJESH 9958726491 10.04.2024
Block-I Conciliation Act Qadir UANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/677/2024 [12-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 10.04.2024
Block-1 Conciliation Act IShivam Mahendra JANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/676/2024 [12-04-2024 ﬂiotak Mahindra Prime Ltd Vs SumitfRAJESH 9958726491 10.04.2024
Block-I Conciliation Act JANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/675/2024 [12-04-2024 ﬂéotak Mahindra Prime Ltd Vs AnilRAJESH 0958726491 10.04.2024
Block-1 Conciliation Act umar UANGRA(P),

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/686/2024 [15-04-2024 Selfx Innovations Inc Vs Lizalkakshay 7985456927 12.04.2024
Block-I Conciliation Act Clothing And Apparels Pvt Ltd umar(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/685/2024 [15-04-2024 [dfc First Bank Ltd Vs Shresth [SANJEEV 8285002845 12.04.2024
Block-I Conciliation Act ISiddarth IPATHAK(P),

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/684/2024 [15-04-2024 [Kotak Mahindra Prime Ltd Vs JagritiRAJESH 9958726491 12.04.2024
Block-1 Conciliation Act Singh JANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/683/2024 [15-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 12.04.2024
Block-I Conciliation Act [Deepak Mishra UANGRA(P),

12, New Court|Civil Suit CS (COMM)/188/2024 16-04-2024 Siemens Industry Software Inc VsAarshia Behl(P),[0818061242 15.04.2024
Block-1 [Prasad P Gulavani

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/696/2024 [16-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 15.04.2024
Block-I Conciliation Act [Limited Vs Shakti Pratap Yadav JAIN(P),

12, New CourtCivil Suit CS (COMM)/191/2024 18-04-2024 Pitendra Kumar Vs Saurabh Sharma [TARUN 9971450568 16.04.2024
Block-1 IGULIA(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/705/2024 [19-04-2024 IDFC First Bank Ltd Vs Garima [SANJEEV 8285002845 18.04.2024
Block-I Conciliation Act Goyal IPATHAK(P),

12, New Court|Civil Suit CS (COMM)/198/2024 20-04-2024 IM/s Candid Ventures Pvt Ltd Vs MsSonu Vivek(P), 98107294809, 10.04.2024
Block-I Aryan Infra Heights Pvt Ltd 0650741528

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/711/2024 [22-04-2024 ICNH Industrial Capital India PrivateRAJESH 9958726491 20.04.2024
Block-I Conciliation Act [Limited Vs Bhagwan Dass JANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/710/2024 [22-04-2024 ICNH Industrial Capital India PrivateRAJESH 0958726491 20.04.2024
Block-I Conciliation Act [Limited Vs Meena Parveen UANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/709/2024 [22-04-2024 ICNH Industrial Capital India PrivateRAJESH 9958726491 20.04.2024
Block-I Conciliation Act [Limited Vs Palthya Kalya JANGRA(P),

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/708/2024 [22-04-2024 ICnh Industrial Capital India PrivateRAJESH 0958726491 20.04.2024
Block-1 Conciliation Act [Limited Vs Swarnalata Baral UANGRA(P),

12, New CourtCivil Suit ICS (COMM)/202/2024 23-04-2024 [Kanta Deshwal Vs Ajay Kumar Yadav|Shikha 0868188196 22.04.2024
Block-I lgoyal(P),

12, New CourtCivil Suit CS (COMM)/205/2024 24-04-2024 IConsolidated Carpet Industries LtdGurmeet 9811067017 23.04.2024
Block-I Vs Soumya Poorv Nirman Pvt Ltd  [Narula(P),

12, New CourtCivil Suit ICS (COMM)/209/2024 26-04-2024 State Bank Of India Vs ShantiRANI 0643680913, 24.04.2024
Block-1 [Kudada BHARDWAJ(P),[8010410831

12, New CourtCivil Suit CS (COMM)/212/2024 27-04-2024 [Kamlesh Aggarwal Vs Sureka Publi¢Surender 9811196644 26.04.2024
Block-I ICharity Trust Gupta(P),

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/730/2024 [27-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 26.04.2024
Block-1 Conciliation Act [Limited Vs Anil Singh JAIN(P),

12, New CouriU/s 9 of the Arbitration &OMP (I) (COMM)/727/2024 [27-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 26.04.2024
Block-I Conciliation Act [Limited Vs Radhacharan R JAIN(P),

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/729/2024 [27-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 26.04.2024
Block-1 Conciliation Act [Limited Vs Meve Khan UAIN(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/728/2024 [27-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 26.04.2024
Block-I Conciliation Act [Limited Vs Kapil Kumar Jangid UJAIN(P),
12, New CourtlCivil Suit ICS (COMM)/213/2024 20-04-2024 IM/s Prive Luxury Limited Vs Growth|SUNIL 06544224557 27.07.2024
Block-I Spurts And Beyond Pvt Ltd ISINGH(P),
12, New Court/Civil Suit CS (COMM)/215/2024 30-04-2024 IJAMIT KUMAR SINGH Vs KV R RailD Rajeshwar/g811013123 [ 29.04.2024
Block-I [nfra Consultancy Services [Rao(P),
12, New CourtlCivil Suit CS (COMM)/215/2024 30-04-2024 iGeeta Passi Through Her Spa HoldefANSH  SINGH|9999068681 29.04.2024
Block-I ISh Sanjeev Kumar Bedi Vs AmulyaLUTHRA(P),

[Homes



mailto:adocateashok.1@gmail.com
mailto:advsunilsinghp@gmail.com
mailto:trinitylexco@yahoo.co.in
mailto:chambers@anshsinghluthra.com

S.No Court

JUDGE(COMMERCI
AL COURT)

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-
filing

ICommercial CS (COMM)/151/2024 02.04.2024 [PUNJAB NATIONAL BANK 7838389845 ISUNAVRUSTGI@G [21.03.2024
IKUSHWANT KAUR [RASTOGI IMAIL.COM
6 ICommercial CS (COMM)/154/2024 02.04.2024 T P BUILDTECH PVT LTD VSRACHNA 9711005868 IRACHNAMAHESHW/|01.04.2024
ICAPACITE INFRAPROJECTS IMAHESHWARI ARI74@GMAIL.COM
6 Commercial CS (COMM)/157/2024 03.04.2024 STATE BANK OF INDIA VSRAJEEV SAGAR/9810021846 ISAGARANDSAGAR [17.02.2024
ICHANDER SHEKHER (@LIVE.COM
6 ICommercial CS (COMM)/158/2024 03.04.2024 STATE BANK OF INDIA VSRAJEEV SAGAR9810021846 ISAGARANDSAGAR [17.02.2024
IRAVINDER KUMAR VERMA (@LIVE.COM
6 ICommercial OMP(I)(COMM) 649/2024 [03.04.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|30.03.2024
IVIPIN KUMAR JANGRA JOCATE@GMAIL.CO
IM
6 Commercial CS (COMM)/161/2024 04.04.2024 [FIRST FIDDLE F &B PVT LTD VSRITESH 8802101274 RITESH@THELAWC|22.03.2024
IBIG FISH VENTURES ISAXENA ARE.IN
6 ICommercial [EX(COMM)36/2024 00.04.2024 [RAVI PRINT PACK VS|VAIBHAV JAIN [9810729192 IVAIBHAV986@GMA [30.03.2024
ICRAFTSMITH PVT LTD [L.COM
6 Commercial OMP(I)(COMM) 687/2024 [15.04.2024 TOYOTA FINANCIAL VS BHARTIRAJESH 9958726491 IDELHI.JANGRAADV|02.04.2024
ILAKHMANI JANGRA IOCATE@GMAIL.CO
IM
6 ICommercial OMP(I)(COMM) 688/2024 [15.04.2024 IDFC FIRST BANK VS CHANDER[SANJEEV 8285002845 ILITIGATION@SRCS |09.04.2024
IMADAN IPATHAK ILEGAL.COM
6 Commercial OMP(I)(COMM) 689/2024 [15.04.2024 IDFC FIRST BANK VS POONAMSANJEEV 8285002845 ILITIGATION@SRCS [08.04.2024
IVERMA IPATHAK ILEGAL.COM
6 ICommercial CS (COMM)/185/2024 15.04.2024 [PUNJAB NATIONAL BANK VSANKIT RAJ 0968368407 ADV.ANKIT.MAIL@ |30.03.2024
ISHIV ENTERPRISES IGMAIL.COM
6 ICommercial OMP(I)(COMM) 695/2024 [15.04.2024 TOYOTA FINANCIAL VS PANKAJRAJESH 9958726491 IDELHI.JANGRAADV|08.04.2024
IDAJI MORE JANGRA IOCATE@GMAIL.CO
M
6 Commercial ICS (COMM)/189/2024 16.04.2024 [Rategain Travel TechnologiesANIRUDDHA 9350188355 ANIRUDDHAC_200 [10.04.2024

[Limited Vs Casa2 Stays Privatel
[Limited

ICHAUDHARY

U@YAHOO.CO.IN
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ICommercial CS (COMM)/192/2024 18.04.2024 ISTATE BANK OF INDIA VSK.K.SINGH 0810343732 INGH1123@REDI [10.04.2024
IKISHAN SINGH [FFMAIL.COM
6 ICommercial IOMP(E)COMM 02/2024 19.04.2024 Vivek Phanswal Vs NayatiRISHAB 8280079686 IRISHABHDHEER@ [10.04.2024
[Healthcare And Research Ncr PviDHEER IGMAIL.COM
ILtd
6 ICommercial CS (COMM)/193/2024 19.04.2024 Webkul Software Pvt Ltd Vs AbarisSPRASHANT 8840503361 IADVOCATEPRASHA |09.04.2024
Softech Pvt Ltd IMISHRA ITMISHRAHC@GMA
[L.COM
6 ICommercial IMISC DJ 125/2024 10.04.2024 IDBI BANK LTD Vs Naseem Ahmad [CHANDER 0818808559 IPRABHA.ADV@GMA|16.03.2024
IPRABHA [L.COM
6 ICommercial OMP(I)(COMM) 716/2024 [22.04.2024 IDFC FIRST BANK VS SANJEEV|[SANJEEV 8285002845 ILITIGATION@SRCS [15.04.2024
IKUMAR SACHDEVA IPATHAK ILEGAL.COM
6 Commercial OMP(I)(COMM) 717/2024  [|22.04.2024 [KOTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHL.JANGRAADV|10.04.2024
IMEERA MISHRA JANGRA OCATE@GMAIL.CO
M
6 ICommercial OMP(I)(COMM) 718/2024 [22.04.2024 OTAK MAHINDRA BANK VSRAJESH 9958726491 IDELHI.JANGRAADV|10.04.2024
LA PATI TRIPATHI JANGRA JOCATE@GMAIL.CO
M
6 Commercial OMP(I)(COMM) 719/2024  [|22.04.2024 TOYOTA FINANCIAL VS KISANRAJESH 9958726491 IDELHI.JANGRAADV|10.04.2024
IMAHADEV GEJAGE JANGRA IOCATE@GMAIL.CO
IM
6 ICommercial OMP(I)(COMM) 720/2024 [22.04.2024 TOYOTA FINANCIAL VSRAJESH 0958726491 IDELHL.JANGRAADV|10.04.2024
IYASHVANT B GAYAKAVAD JANGRA OCATE@GMAIL.CO
IM
6 Commercial CS (COMM)/203/2024 23.04.2024 ASHWANI KUMAR VS NINTHPRANNOY DEY (9873673124 IPRANNOYDEY@GM [05.04.2024
IDIMENSION HOTELS AND| AIL.COM
IRESORTS PVT LTD
6 ICommercial OMP(I)(COMM) 725/2024 [25.04.2024 IMYTHRA ENERGY V/S SOLARISHRI 47099999 ILAWYERS@SKVLA [24.04.2024
[ENERGY IVENKATESH WOFFICES.COM
6 ICommercial OMP(I)(COMM) 731/2024  [27.04.2024 IDFC BANK LTD VS MANISHSANJEEV 8285002845 ILITIGATION@SRCS [12.04.2024
SHARMA IPATHAK ILEGAL.COM
6 Commercial [EX(COMM)38/2024 20.04.2024 Sunder Developers Llp Vs NitinAMIET 0811151686 AMIETANDLAY@H [05.04.2024
[Kumar And Anr IANDLAY OTMAIL.COM
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ICommercial CS (COMM)/214/2024 20.04.2024 Indian Bank Vs Vinod Kumar INIRDESH 9999880051 IADVNIRDESH@GM [27.04.2024
IBIDHURI AIL.COM
25 ISH. SANDEEPSSouth 17, New CourtiCommercial CS (COMM)/152/2024 02-04-2024 IM/s Sahara Traders Vs Tejaswani P3iISHAHID 0910536696 shahidahmedadvocat [07-02-2024
YADAV Block-I IDevelopment Pvt Ltd IAHMAD(P), le@gmail.com

17, New CourtiCommercial CS (COMM)/162/2024 04-04-2024 K S Agencies Vs Nayati HealthcareANUBHAV 9818257310 lanubhavl6o3@gmail. [09-02-2024
Block-I JAnd Research Ner Pvt Ltd ITYAGI(P), lcom
17, New CourtiCommercial CS (COMM)/178/2024 10-04-2024 IM/s Premier Roadlines Limited VsRehana 9971617786 inayat513@gmail.co [28-02-2024
Block-I [Himskaf Systems Private Limited IAhmed(P), Im
17, New CourtiCommercial ICS (COMM)/175/2024 09-04-2024 [State Bank Of India Vs Punit Tirkey [NAZIA 11-22377840 sagarandsagar@live.c|09-04-2024
Block-I IPARVEEN(P), om
17, New CourtiCommercial CS (COMM)/176/2024 09-04-2024 [State Bank Of India Vs Atul Kumar [NAZIA 11-22377840 sagarandsagar@live.c|09-04-2024
Block-I IPARVEEN(P), lom
17, New CourtiCommercial ICS (COMM)/156/2024 03-04-2024 [Loreal Sa Vs Jaydip DineshbhaiShravan 011-26843455 lunitedmark@uni 03-04-2024
Block-I [Babariya [Bansal(P), tedandunited. com
17, New CourtiCommercial OMP (I) (COMM)/634/2024 |02-04-2024 [Hdfc Bank Ltd Vs Ankit Bansal ISANJEEV 8285002845 litigation@srcslegal.c [18-03-2024
Block-I IPATHAK(P), om
17, New CourtiCommercial IOMP (I) (COMM)/635/2024 |02-04-2024 [Hdfc Bank Ltd Vs Rahul Kohar ISANJEEV 8285002845 litigation@srcslegal.c [18-03-2024
Block-I IPATHAK(P), om
17, New CourtiCommercial IOMP (1) (COMM)/645/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Jagdish H JAIN(P), lail.com
17, New CourtiCommercial IOMP (1) (COMM)/646/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Anurag Gupta UAIN(P), lail.com
17, New CourtiCommercial IOMP (I) (COMM)/647/2024 [03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Golden Travels JAIN(P), lail.com
17, New CourtCommercial OMP (I) (COMM)/643/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Gurbeer Singh UAIN(P), lail.com
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17, New ICommercial IOMP (1) (COMM)/644/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 dvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Mahesh N UJAIN(P), il.com
17, New CourtiCommercial IOMP (I) (COMM)/642/2024 [03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Nimbus Realty SolutionsJAIN(P), lail.com

IPvt Ltd
17, New CourtiCommercial IOMP (1) (COMM)/641/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [20-03-2024
Block-I [Limited Vs Javed Khan UAIN(P), lail.com
17, New CourtiCommercial OMP (I) (COMM)/632/2024 |02-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gma [22-03-2024
Block-I [Rishabh Aggarwal JANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/633/2024 |02-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma [22-03-2024
Block-I IMunesh Kumar UANGRA(P), fil.com
17, New CourtiCommercial IOMP (I) (COMM)/640/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [22-03-2024
Block-I [Limited Vs Manjeet Logistic UAIN(P), lail.com
17, New CourtiCommercial IOMP (I) (COMM)/639/2024 |03-04-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [22-03-2024
Block-I [Limited Vs Ageel Hasan Shamsi JAIN(P), lail.com
17, New CourtiCommercial [Execution (Comm)/31/2024 [01-04-2024 Stable Packaging Pvt Ltd Vs Al Noor [PANKAJ 8743904246 ch,aakash86agmail.c [23-03-2024
Block-I [Exports And Ors ISINGH(P), om
17, New CourtiCommercial ICS (COMM)/207/2024 25-04-2024 Integrated Allied Services Pvt Ltd VsAkshay Goel(P), 9811783019 lakshay.goelio@agan [28-03-2024
Block-I Avj Dreams Constructions Pvt Ltd dassociates.in.
17, New CourtiCommercial OMP (1) (COMM)/631/2024 |02-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma [30-03-2024
Block-I Yagyesh Tiwari UANGRA(P), fil.com
17, New CourtiCommercial [Execution (Comm)/33/2024 |03-04-2024 IG Lal Vs Bishan Singh [Pradeep Kumaify503669226 lpathak6pathak@gma |[30-03-2024
Block-I [Pathak(P), lil.com
17, New CourtiCommercial IOMP (I) (COMM)/638/2024 [03-04-2024 [Kotak Mahindra Prime Ltd Vs SujeeRAJESH 9958726491 jangraadvocate@gma |01-04-2024
Block-I [Kumar Yadav UANGRA(P), fil.com
17, New CourtCommercial ICS (COMM)/184/2024 12-04-2024 [Dheeraj Nathani Vs AvantikaMANISH 0811898399 manish 04-04-2024
Block-I IDidwania IDEWAN(P), (@klfindia.com
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17, New ICommercial ICS (COMM)/163/2024 05-04-2024 IR H Agro Overseas Pvt Ltd Vs SunilBindra Rana(P), 9818202368 litigation.ip@ssrana.cf26-03-2024
Block-I [Kumar Pansari om
17, New CourtiCommercial CS (COMM)/168/2024 08-04-2024 INishit Goel Prop Raj Automobiles VsVibhor Garg(P), 9811352998 vibhor@bavlegal.in [06-04-2024
Block-I IMahendra Singh Prop M/s Shyam|
[Earth Movers
17, New CourtiCommercial IOMP (1) (COMM)/682/2024 [12-04-2024 l[dfc First Bank Ltd Vs Kishan Maini [SANJEEV 8285002845 litigation@srcslegal.c [08-04-2024
Block-I IPATHAK(P), lom
17, New CourtiCommercial OMP (1) (COMM)/667/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 jangraadvocate@gma |08-04-2024
Block-I Vs Priyanka Navan Kavade JANGRA(P), fil.com
17, New CourtiCommercial IOMP (1) (COMM)/666/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |08-04-2024
Block-I Vs Ramkishan Yashwant Kumar Kiri JANGRA(P), fil.com
17, New CourtiCommercial IOMP (I) (COMM)/665/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 jangraadvocate@gma |08-04-2024
Block-I Vs Faizalam S Siddiqui UANGRA(P), lil.com
17, New CourtiCommercial IOMP (I) (COMM)/681/2024 [12-04-2024 [dfc First Bank Ltd VSSANJEEV 8285002845 litigation@sreslegal.c [09-04-2024
Block-I Baislainfradeveloperspvtltd IPATHAK(P), om
17, New CourtiCommercial OMP (I) (COMM)/701/2024 [16-04-2024 [Toyota Finance Services India Ltd VSRAJESH 0958726491 jangraadvocate@gma |09-04-2024
Block-I [Sai Pooja Hotels Pvt Ltd UANGRA(P), fil.com
17, New CourtiCommercial ICS (COMM)/183/2024 12-04-2024 Vetwerk Manufacturing BusinessPurushottam (9971291939 mail@agneylegal.in [10-04-2024
Block-I Private  Limited Vs BholasinghiJha(P),
Paiprakash Construction Limited

17, New CourtiCommercial CS (COMM)/196/2024 19-04-2024 State Bank Of India Vs Asha Devi  [KAMLESH 0810343732 ksingh1123 @rediffmafi0-04-2024
Block-I KUMAR fil.com

ISINGH(P),
17, New CourtiCommercial CS (COMM)/197/2024 19-04-2024 [State Bank Of India Vs Prem Chand [KAMLESH 0810343732 ksingh1123 @rediffmafi0-04-2024
Block-1 KUMAR fil.com

ISINGH(P),
17, New CourtiCommercial CS (COMM)/195/2024 19-04-2024 [State Bank Of India Vs Mithlesh [KAMLESH 0810343732 ksingh1123 @rediffmafi0-04-2024
Block-I IKUMAR fil.com

ISINGH(P),
17, New CourtCommercial (OMP (I) (COMM)/699/2024 [16-04-2024 [Kotak Mahindra Prime Ltd Vs DevRAJESH 9958726491 jangraadvocate@gma [10-04-2024
Block-I [Prakash UANGRA(P), lil.com
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17, New ICommercial OMP (I) (COMM)/700/2024 [16-04-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gma [10-04-2024
Block-I [Sanjeev Kumar UANGRA(P), fil.com
17, New CourtiCommercial IOMP (I) (COMM)/704/2024 [18-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 jangraadvocate@gma [10-04-2024
Block-I [Bhagauti Prasad UANGRA(P), fil.com
17, New CourtiCommercial IOMP (1) (COMM)/703/2024 [18-04-2024 [Kotak Mahindra Prime Ltd Vs AmarfRAJESH 9958726491 jangraadvocate@gma [10-04-2024
Block-I Singh Patel JANGRA(P), fil.com
17, New CourtiCommercial OMP (I) (COMM)/702/2024 [18-04-2024 iGodrej Finance Limited Vs UmmedRAJESH 0958726491 jangraadvocate@gma [10-04-2024
Block-I Singh Rathore JANGRA(P), lil.com
17, New CourtiCommercial IOMP (1) (COMM)/698/2024 [16-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 jangraadvocate@gma [12-04-2024
Block-I iGaurav Avasthi UANGRA(P), fil.com
17, New CourtiCommercial OMP (1) (COMM)/724/2024 [24-04-2024 Axis Bank Limited Vs Shyokaran [RAJESH 9958726491 jangraadvocate@gma [19-04-2024
Block-I UANGRA(P), lil.com
17, New CourtiCommercial ICS (COMM)/206/2024 25-04-2024 [Kcubes Vs Ajmani InternationallZahid Ansari(P),/9555026238 INot Provided 24-04-2024
Block-I ISchool And Anr
17, New CourtiCommercial OMP (1) (COMM)/734/2024 [29-04-2024 l[dfc First Bank Ltd Vs Abdul Gaffar [SANJEEV 8285002845 litigation@srcslegal.c [26-04-2024
Block-I IPATHAK(P), om
17, New CourtiCommercial IOMP (1) (COMM)/733/2024 [29-04-2024 [dfc First Bank Ltd Vs Ashutosh [SANJEEV 8285002845 litigation@srcslegal.c [26-04-2024
Block-I [Rana IPATHAK(P), lom
17, New CourtiCommercial OMP (1) (COMM)/732/2024 [29-04-2024 [dfc First Bank Ltd Vs TechnocareSANJEEV 8285002845 litigation@srcslegal.c [26-04-2024
Block-I Solutions Private Limited IPATHAK(P), lom
26 ISH. SANJEEV|South 29, New CourtiCommercial OMP (I) (COMM)/629/2024 |01-04-2024 [Kotak Mahindra Prime Ltd Vs MudifRAJESH 9958726491 28.03.2024

[KUMAR SINGH, Block-11 IDubey UANGRA(P),

ICOMMERCIAL

ICOURT.
29, New CourtiCommercial OMP (I) (COMM)/630/2024 [01-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 29.03.2024
Block-1T Vs Juned Sultan Mansuri UANGRA(P),
29, New CourtiCommercial IOMP (1) (COMM)/628/2024 |01-04-2024 Quantum Estates Private Limited VslArpit Singh/9982610044 29.03.2024
Block-11 lAco Developers Private Limited |Arora(P),
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29, New ICommercial CS (COMM)/155/2024 02-04-2024 [Entero Healthcare Solutions Ltd Vs|Rohit Kumar(P),9643713189 130.03.2024
Block-1T |All India Mediacal Sciences
29, New CourtiCommercial IOMP (I) (COMM)/650/2024 [04-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 02.04.2024
Block-11 Vs Amar Jayram Darwatkar JANGRA(P),
29, New CourtiCommercial [Execution (Comm)/34/2024 [04-04-2024 IR B Mittal Vs M/s Fasense LifestyleVINEET 8588957065 | - 02.04.2024
Block-11 IPvt Ltd [KAUSHIK(P),
29, New CourtCommercial Execution (Comm)/35/2024 [04-04-2024 Promax Power Ltd Vs Acme SolarAditya 8588074107 T 02.04.2024
Block-11 [Holdings Pvt Ltd [Trehan(P),
29, New CourtiCommercial ICS (COMM)/160/2024 04-04-2024 [Manash Lifestyle Private Limited VNAGESHWAR (9818823289 02.04.2024
Block-11 [Faces Canada Beauty Salon UMHAR(P),
29, New CourtiCommercial CS (COMM)/159/2024 04-04-2024 Millennium Copthorne InternationallAbhineet 26920500 03.04.2024
Block-11 [Limited Vs Aftab Nasir Chakra Kalia(P),
29, New CourtCommercial CS (COMM)/167/2024 06-04-2024 IModak Priya Vs Ajay KumarNIRMAL 9910762137 04.04.2024
Block-11 Vaishkiyar [KISHORE(P),
29, New CourtiCommercial CS (COMM)/169/2024 08-04-2024 Kitco Ltd Vs Kishan Chand SharmalPARVEEN 0810042189 " 05.04.2023
Block-11 And Sons Huf KUMAR

IMEHDIRATTA(

P)7
29, New CourtiCommercial IOMP (I) (COMM)/652/2024 |08-04-2024 [dfc First Bank Ltd Vs HarminderfSANJEEV 8285002852 05.04.2023
Block-11 Singh IPATHAK(P),
29, New CourtiCommercial IOMP (1) (COMM)/663/2024 |09-04-2024 l[dfc First Bank Ltd Vs Kapoor Singh [SANJEEV 8285002852 06.04.2024
Block-11 IPATHAK(P),
29, New CourtiCommercial IOMP (I) (COMM)/662/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 06.04.2024
Block-11 Vs Undhad Sanjay Dhanabhai JANGRA(P),
29, New CourtiCommercial IOMP (I) (COMM)/664/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 06.04.2024
Block-1T Vs Chavan Unmesh Dayanand UANGRA(P),
29, New CourtCommercial CS (COMM)/174/2024 09-04-2024 ICanara Bank Vs Chaudhary Dev [Sanjeev 9711142200 06.04.2024
Block-11 IChopra(P),
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29, New ICommercial IOMP (I) (COMM)/661/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 06.04.2024
Block-1T Vs Mewawala Rehan MohammedJANGRA(P),

[Yakubhai
29, New CourtCommercial CS (COMM)/173/2024 09-04-2024 M/s Adhunik Automation India Vs|Subhash 9312217105 T 08.04.2024
Block-1T IM/s Airtech Air Conditioners AndChandra

JAnr [Lochakia(P),
29, New CourtiCommercial CS (COMM)/172/2024 09-04-2024 [Siemens Industry Software Vs GirishlAarshia Behl(P),[90818061242 INot Provided 08.04.2024
Block-11 IV Vaze
29, New CourtiCommercial IOMP (I) (COMM)/660/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 0958726491 08.04.2024
Block-11 Vs Santoshi Amol Aware JANGRA(P),
29, New CourtiCommercial IOMP (1) (COMM)/659/2024 |09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 08.04.2024
Block-11 Vs Gujjar Anil Bhai Prabhudasbhai [JANGRA(P),
29, New CourtiCommercial IOMP (1) (COMM)/670/2024 [10-04-2024 [Toyota Finance Service India Ltd VSRAJESH 9958726491 ) 08.04.2024
Block-11 [Shital Shivaji Mundhe UANGRA(P),
29, New CourtCommercial IOMP (I) (COMM)/672/2024 [10-04-2024 [Toyota Finance Service India Ltd VSRAJESH 9958726491 08.04.2024
Block-11 Sonali Shahapurkar UANGRA(P),
29, New CourtiCommercial OMP (I) (COMM)/671/2024 [10-04-2024 [Toyota Financial Service India LtldRAJESH 0958726491 i 08.04.2024
Block-11 Vs Vijay Sambhaji Wable JANGRA(P),
29, New CourtiCommercial IOMP (I) (COMM.)/673/2024 [10-04-2024 [Toyota Financial Service India Ltd V§RAJESH 9958726491 10.04.2024
Block-11 IMandarr Devsthali JANGRA(P),
29, New CourtiCommercial IOMP (1) (COMM.)/674/2024 [10-04-2024 [dfc First Bank Ltd Vs Devendra [SANJEEV 8285002852 ) 10.04.2024
Block-11 [Dharmbir IPATHAK(P),
29, New CourtiCommercial ICS (COMM)/182/2024 12-04-2024 IJAKG Shuttering Vs Denasa BuildconGURSAT 9811105891 09.04.2024
Block-11 [Private Limited ISINGH

IVACHHER(P),

29, New CourtiCommercial OMP (I) (COMM)/679/2024 [12-04-2024 [Kotak Mahindra Prime Ltd Vs SanjayRAJESH 9958726491 10.04.2024
Block-1T [Tiwari UANGRA(P),
29, New CourtCommercial IOMP (I) (COMM)/680/2024 [12-04-2024 [Kotak Mahindra Prime Ltd Vs AjadRAJESH 9958726491 ) 10.04.2024
Block-11 Baijnath UANGRA(P),
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29, New ICommercial IOMP (I) (COMM)/690/2024 [15-04-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 10.04.2024
Block-11 [Priyanka Singh UANGRA(P),

29, New CourtiCommercial IOMP (I) (COMM)/691/2024 [15-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 0958726491 10.04.2024
Block-11 [Sundarm K JANGRA(P),

29, New CourtiCommercial ICS (COMM)/186/2024 15-04-2024 India Sothebys International RealtylAakanksha 0818131566 10.04.2024
Block-11 Vs Sudha Chadha And Anr [Kaul(P),

29, New CourtiCommercial CS (COMM)/201/2024 22-04-2024 [Manash Lifestyle Private Limited VNAGESHWAR (9818823289 10.04.2024
Block-11 [Maliao Professional Makeup KUMHAR(P),

29, New CourtiCommercial IOMP (1) (COMM)/715/2024 [22-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 19.04.2024
Block-11 Vs Dodiya Anila K JANGRA(P),

29, New CourtiCommercial OMP (1) (COMM)/714/2024 [22-04-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 10.04.2024
Block-I1 [Limited Vs Gurjant Singh DANGRA(P),

29, New CourtiCommercial IOMP (1) (COMM)/713/2024 [22-04-2024 l[dfc First Bank Ltd Vs Mark Anthony[SANJEEV 8285002852 19.04.2024
Block-11 Joseph IPATHAK(P),

29, New CourtiCommercial CS (COMM)/200/2024 22-04-2024 INational Clothiers Vs KnewtonlAdv Tanya9911616758 INot Provided 10.04.2024
Block-11 lAcademy Softech Solutions Pvt Ltd  |Goyal(P),

29, New CourtiCommercial IOMP (I) (COMM)/712/2024 [22-04-2024 ICkers Finance Pvt Ltd Vs Katyal AndRAJESH 9958726491 20.04.2024
Block-11 ISons UVANGRA(P),

29, New CourtiCommercial CS (COMM)/199/2024 22-04-2024 JAman Travels Ltd Vs Puneesh Nanda[Vikrant 9990969164 INot Provided 20.04.2024
Block-11 [Hudda(P),

29, New CourtiCommercial CS (COMM)/204/2024 23-04-2024 IGold Plus Glass Industry Limited Vs[Naveen 0910411577 T 20.04.2024
Block-11 lAkanksha Contracts (P) Ltd IChauhan

29, New CourtiCommercial CS (COMM)/211/2024 26-04-2024 IGram Supply Chain Solution Pvt LtdALOK SINHA [9811969215 24.04.2024
Block-1T Vs Pharox Global Private Limited

29, New CourtCommercial CS (COMM)/210/2024 26-04-2024 State Bank Of India Vs Joginder IRANI 0643680913 25.04.2024
Block-11 IBHARDWAJ
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ko, ICommercial IOMP (I) (COMM)/627/2024 [01-04-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 01-04-2024
Block-1T [Khateeb Ahmed UANGRA(P),
kho, New CourtiCommercial OMP (I) (COMM)/626/2024 [01-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 01-04-2024
Block-11 Yogesh Chandra Rai UANGRA(P),
ko, New CourtiCommercial OMP (I) (COMM)/651/2024 [05-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 05-04-2024
Block-11 Vs Warlisab Chandsab Attar UANGRA(P),
ko, New CourtiCommercial CS (COMM)/165/2024 06-04-2024 [Punjab National Bank Vs SimranlAnkit Raj(P), [9968368407 06-04-2024
Block-11 Arora And Anr
kho, New CourtiCommercial ICS (COMM)/166/2024 06-04-2024 [Logi Transindia Through Its ArShambhu nathj9811656902 06-04-2024
Block-1T [Shambhu Nath Singh Vs Convercizlkumar(P),

[India Through Its Proprietor Mamt:

[Mongia
kho, New CourtiCommercial IOMP (I) (COMM)/658/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 00-04-2024
Block-1T Vs Rohidas Shankar Shedge UANGRA(P),
ko, New CourtiCommercial CS (COMM)/171/2024 00-04-2024 ILOREAL SA Vs Vekariya NikunjShravan 26843455 00-04-2024
Block-I1 IArvindbhai Bansal(P),
kho, New CourtiCommercial CS (COMM)/170/2024 09-04-2024 ILOREAL SA Vs Katson International [Shravan 26843455 09-04-2024
Block-11 [Bansal(P),
kho, New CourtiCommercial IOMP (I) (COMM)/657/2024 [09-04-2024 [Toyota Financial Services India LtdRAJESH 9958726491 00-04-2024
Block-1T Vs Tejas Suresh Bhai Sonani UANGRA(P),
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ko, ICommercial IOMP (I) (COMM)/692/2024 [15-04-2024 otak Mahindra Prime Ltd VSRAJESH 0958726491 15-04-2024
Block-11 [Taruna Singh UANGRA(P),

kho, New CourtiCommercial IOMP (I) (COMM)/694/2024 [15-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 15-04-2024
Block-11 [Shashikant Shukla UANGRA(P),

ko, New CourtiCommercial IOMP (I) (COMM)/693/2024 [15-04-2024 [Kotak Mahindra Prime Ltd VSRAJESH 9958726491 15-04-2024
Block-11 [Shahzad Ahmad Siddiqui UANGRA(P),

uo, New CourtiCommercial CS (COMM)/187/2024 15-04-2024 [PUNJAB NATIONAL BANK Vs ViNITISH 0873103893 15-04-2024
Block-11 [Food Services [KUMAR(P),

kho, New CourtiCommercial CS (COMM)/190/2024 18-04-2024 [Loreal Sa Vs Katson International  [Shravan 26843455 18-04-2024
Block-I1 [Bansal(P),

k4o, New CourtiCommercial CS (COMM)/194/2024 19-04-2024 IMax Healthcare Institute Limited VsKruttika 9818570649 - 19-04-2024
Block-1T [Max Neuro Hospital PrivatdelLakshmi(P),

[Limited

ko, New CourtiCommercial OMP (I) (COMM)/706/2024 [19-04-2024 [dfc First Bank Ltd Vs MohdSANJEEV 8285002845 19-04-2024
Block-11 IMehboob Hussain IPATHAK(P),

kho, New CourtiCommercial IOMP (1) (COMM)/707/2024 [19-04-2024 l[dfc First Bank Ltd Vs Mamta Satish [SANJEEV 8285002845 19-04-2024
Block-11 IPATHAK(P),

kho, New CourtiCommercial OMP (I) (COMM)/721/2024 [23-04-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 23-04-2024
Block-1T [Limited Vs Dev Chauhan EarthJANGRA(P),

IMoners
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ko, ICommercial IOMP (1) (COMM)/722/2024 [23-04-2024 ICnh Industrial Capital India PrivateRAJESH 9958726491 23-04-2024
Block-11 [Limited Vs Fazal Hussain Giee UANGRA(P),
kho, New CourtiCommercial CS (COMM)/208/2024 25-04-2024 [Punjab National Bank Vs Envirotech [Sarvjeet 9711785812 25-04-2024
Block-IT lYadav(P),
ko, New CourtiCommercial OMP (I) (COMM)/697/2024 [16-04-2024 [Toyota Financial Sersvice India LtdRAJESH 9958726491 16-04-2024
Block-IT Vs Chetak Kanaiyalal Rajput DANGRA(P),
28 SH. LAL SINGH,/SOUTH- 18 BLOCK 1 18EXECUTION 93/2024 01-04-2024 AU SMALL FINANCE BANKINITIN 8802218291 12-03-
[IDISTRICT JUDGE [EAST BLOCK 1 ILIMITED Vs SATISH IMEHTA 2024
ICS(COMM) 265/2024 08-04-2024 INAIPAL SINGH VS GSBAB.K. PANDEY 9811576230 05-04-
IBUILDERS PVT LTD 2024
ICS(COMM) 268/2024 09-04-2024 [PETRA GLOBAL LOGISTICS VS[LALIT 09810299997 07-04-
IFINE PHARMA PACK LLP SHARMA 2024
ICS(COMM) 274/2024 10-04-2024 [MS MEGHA OHRI VS WTCAMIT 9899791770 o 08-04-
INOIDA DEVELOPMENTBHAGAT 2024
ICOMPANY PVT LTD
ICS(COMM) 275/2024 10-04-2024 IM/S INDRAPRASHTHAM.L. 9312027351 08-04-
SERVICES Vs THE UNION OFCHAUDHARY 2024
INDIA
IEXECUTION 102/2024 10-04-2024 ILAKSHMI ANAND PRAKASH|UTSAV JAIN (9811170117 21-03-
Vs MOREVISAS IMMIGRATION| 2024
SERVICES PVT LTD
Misc DJ 273/2024 05-04-2024 Shri Chakra Medical Agency ngUBHASH 9467001972 02-04-
Alchemist Limited Pharm . 2024
IDivision And Ors
[EXECUTION 105/2024 18-04-2024 State Bank Of India Vs ArchanaRANI 0643680913 - 13-04-
[Rajbhar IBHARDWAJ 2024
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ILTD. VS. SHASHIL KAPPOR

ISINGH

[EXECUTION 108/2024 22-04-2024 RK CONSTRUCTIONS VsSAHIL 8860372317 04-04-
IASHIANA DWELLING PVT.,SHARMA 2024
ILTD.
ICS(COMM) 306/2024 24-04-2024 HCS POWER VENTURES[Tarun 0650446866 | 05-04-
IPRIVATE LIMTED Vs[Khanna 2024
[HANSAFLON BUILDCON|
IPRIVATE LIMITED AND ANR.
ICS(COMM) 316/2024 25-04-2024 IBANK OF BARODA Vs POOJA|VP Singh 8700308803 | 24-04-
IDEVI PROPRIETOR OF M/S 2024
JANSIKA ENTERPRISES
ICS(COMM) 317/2024 25-04-2024 ZAGSON ENGINEERING L aghavendra 9810048083 o 23-04-
Vs WESTERN IND ohan Bajaj 2024
[IERECTORS LLP
ICS(COMM) 318/2024 25-04-2024 IPROMOSHIRT SM SA ANDESSENESE 9711077485 24-04-
ANR Vs TOREROOBHAN 2024
ICORPORATION PRIVATE
ILIMITED AND ORS
29 IMS. NEELAMSOUTH- 14 Recovery ICS/COMM/240/2024 l4/2/24 ICENTRAL BANK OF INDIA VS.S.A. KHAN [9811236411 l4/1/24
ISINGH, DISSTRICTEAST IVISHAL SHARMA & ORS.
WJUDGE
Recovery ICS/COMM/248/2024 4/3/24 IM/S CONVERGIA DIGITALRAJESH 9810195013 4/2/24
[EDUCATION VS. HANSKKUMAR
INTERNATIONAL SCHOOL
Recovery ICS/COMM/251/2024 4/4/24 IM/S CONVERGIA DIGITALRAJESH 9810195013 l4/2/24
[EDUCATION VS. RAMESHKUMAR
IBABU SINGAM
Recovery ICS/COMM/281/2024 l4/9/24 ANILA JAIN VS. AMIT JAIN 0.P. 9899695533 IN/A l4/8/24
IAGGARWAL
Recovery ICS/COMM/271/2024 l4/9/24 BHUSHAN DEALMARK VS.,SHAKEEL 8750618722 l4/8/24
[IKANHATIYA LAL SINGH SARWARWA
INT
Recovery ICS/COMM/273/2024 l4/9/24 ISTAR COATINGS & MEMBERS&IANOJ 9868726388 l4/8/24
IVS. NEPTUNE BUILD UMAR
IBHAGAT
Recovery ICS/COMM/282/2024 l4/9/24 STATE BANK OF INDIA VS.|AMIT 9312965659 l4/9/24
ILAXMAN ICHAWLA
Recovery CS/COMM/278/2024 l4/12/24 [M/S INTONE INERIORS PVT/MANOJ 9910427899 IN/A 4/9/24
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Recovery ICS/COMM/291/2024 l4/18/24 ICANARA BANK VS. KISHANSANJEEV 9711142200 4/16/24
IGADRI ICHORA
Recovery ICS/COMM/300/2024 4/22/24 STATE BANK OF INDIA VS.,SUCHITA 8896932838 l4/21/24
IGHANSHYAM YADAV IDIXIT
Recovery ICS/COMM/304/2024 4/23/24 IOMJEE KUMAR VS. SKYWIZZSSHIVA JEE9311118861 4/22/24
[EVENTS @ ADVERTISINGSHUKLA
INDIA
Recovery ICS/COMM/307/2024 l4/24/24 AALPNA KUMARI SADH VS.|VIKAS 9811379676 l4/23/24
[RAVI KUMAR SHARMA IBHATIA
Recovery ICS/COMM/322/2024 l4/26/24 ABS TOURS @ TRAVELS VS.DEEKSHA 09899272882 4/25/24
SNV ANIMATION PVT. LTD.
Recovery ICS/COMM/323/2024 l4/27/24 BERRY TEX PVT. LTD. VS.[VARUN 9891787719 l4/26/24
IDBRW TRADERS ITANDON
Recovery ICS/COMM/325/2024 l4/29/24 [UCO BANK VS. M/S ONKARI.S. 9811008367 l4/28/24
IGADGETS & ANR. ICHAUHAN
30 ISH. AJAY KUMARSOUTH- 20 Commercial Suit ICS (COMM)/170/2024 14-03-2024 INDIAN OVERSEAS BANK VS[NEERAJ 9999397965 ls.n.legallawfirm.c 12.03.2024|
JAIN I[EAST IVINEET DWIVEDI SOODH(P), lom
Commercial Suit ICS (COMM)/172/2024 15-03-2024 M/S INDIA SOTHEBYSBHARAT 9711979113, s 08.03.202
INTERNATIONAL REALTY VS(GARG(P), 991077807 ICHAMBER.SINGH|4
[BHANU CHOPRA VI@GMAIL.COMB
[HARATGARG93@
ICommercial Suit ICS (COMM)/186/2024 16-03-2024 AYODHYA SINGH Vs M/SBharti 8201260270 rudghosh@gmail.cf15.03.2024
IDINESH AND ASSOCIATES [Bhatt(P), lom
Commercial Suit ICS (COMM)/185/2024 16-03-2024 ICHAND MEHRA Vs BRITISHShaini 7895664246 Shinegst@gmai [13.03.2024]
IATRWAYS PLC [Bhardwaj(P), l.com
Commercial Suit CS (COMM)/189/2024  [18-03-2024 M/S AVANTOR[Vidur 0818388241 o 15.03.2024
IPERFORMANCE MATERIALSSikka(P), .
INDIA PRIVATE LIMITED Vs
IM/S CREMICA FOOD|
ICommercial Suit ICS (COMM)/204/2024 [20-03-2024 STATE BANK OF INDIA VSsJAWAHAR (9312965659 ichawla8jl@gmail.cl12.03.2024
IASHOK KUMAR ICHAWLA(P), lom
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ICommercial Suit ICS (COMM)/211/2024 22-03-2024 /S INVESTAHOLIC LLP VSNITISH +91-9810575121 NITISHCY@GMAI |21.03.2024|
IBAJAJ FINANCE LIMITED HAUDHARY IL.COM
(P),
ICommercial Suit ICS (COMM)/209/2024 [22-03-2024 JATIN CHAWLA Vs BAJ ITISH +91-9810575121 NITISHCY@GMAI |21.03.2024|
[IFINANCE LIMITED HAUDHARY IL.COM
(P),
Commercial Suit ICS (COMM)/210/2024 22-03-2024 IGOMATI DEVI RITOLIA VSNITISH +91-9810575121 NITISHCY@GMAI |21.03.2024|
IBAJAJ FINANCE LIMITED ICHAUDHARY [L.COM
(P),
Commercial Suit ICS (COMM)/222/2024 28-03-2024 [PUNJAB NATIONAL BANK VsSSheepali 97173879798 ladvsheepali@gmaif11.03.2024
IM/S SIGMA ENGINEERINGPatial(P), l.com
WORKS
I31 IMS. ANU GROVERSOUTH- 21 ICommercial Suit ICS (COMM)/232/2024 01-04-2024 IM/s Grafix Solutions Vs M/sRAKESH 9911125245 01.04.202
[BALIGA [EAST [Praava Graphics SHARMA(P), 4
ICommercial Suit ICS (COMM)/237/2024 02-04-2024 [M/S AKG PLASTIC PVT LTD VsRahul 9310972268 | 01.04.202
IABHAY TRADING COKumar(P), 4
(GHAZIABAD)
ICommercial Suit ICS (COMM)/241/2024 03-04-2024 IM/s Tandi Through Its PartnerAayushmaan (9717008833 02.04.202
[Tanya Jain Miglani and ors VsiGauba(P), 4
IDipti Goel
Commercial Suit EXECUTION 03-04-2024 [Fast Forward Logistics IndiaShivam 0654545855 03.04.202
(COMM.)/95/2024 Pvt Ltd Vs Hindustan CargoSharma 4
Systems Pvt Ltd
ICommercial Suit ICS (COMM)/243/2024 |03-04-2024 [M/s Gomo Agro Private LimitedRajiv Ranjanjo355033033 | 02.04.202
Vs Soumya Singh Shukla 4
ICommercial Suit ICS (COMM)/242/2024 |03-04-2024 M/s Convergia Digital ESH 0811389028 02.04.202
[Education Pvt Ltd Vs HansKUMAR(P), 4
International School and Anr
Commercial Suit CS (COMM)/250/2024 |04-04-2024 Hettich India Private LimitedRUPAM 9910721966 INot Mentioned 03.04.202
Vs M/s Shivani EnterprisesKUMARI(P), 4
MHROUGH ASHISH JOSHI]
[PROPRIETOR
ICommercial Suit MISC. DJ/273/2024 05-04-2024 Shri Chakra Medical Agency VsiSubhash 9899913653 05.04.202
Alchemist Limited PharmaKumar 4
IDivision And Ors
ICommercial Suit CS (COMM)/255/2024 05-04-2024 /S J N Arora TradingRajender Sigh|9891923201 04.04.202
ompany Vs Ms Durga Print 4
can Through Its Partners
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[EXECUTION COMM ICS (COMM)/260/2024 [(06-04-2024 IM/S Telexcel InformationNITESH 9643777131 05.04.202
Systems Ltd Vs Bharat SancharlKUMAR(P), 4
INigam Limited
ICommercial Suit ICS (COMM)/270/2024 09-04-2024 Red Tape Limited Vs|Saket 0311261186 08.04.202
MEHRUDDIN Singh(P), n
ICommercial Suit ICS (COMM)/285/2024 [15-04-2024 Indiannica Learning PrivateSANDEEP 9911558224 15.04.2024]
[Limited Vs Anant StudentCHATTERJEE
Gallery (P),
Commercial Suit oMP (D23-04-2024 Indusind Bank Ltd Vs Mohan/Amitabh 9971177170 22.04.202
(COMM)/10/2024 IBros Nizamuddin Singh(P), 4
ICommercial Suit ICS (COMM)/309/2024 [24-04-2024 Sharad Bhargava AND ANR VSSHIVANSHU 9958864562 24.04.202
[MS Meagan Ollari Khurana andBHARDWAJ( 4
ors P),
ICommercial Suit EXECUTION 25-04-2024 Surender Singh Vs Ram Paldeep kishore9891798915 [ - 25.04.202
(COMM)/111/2024 Singh Adhana dass(P), 4
ICommercial Suit [EXECUTION 26-04-2024 ICASA 2 STAYS PVT LTD VsKUSHAL 8448119498 26.04.202
(COMM)/113/2024 [Rooms World Wide Pvt Ltd IBHATTACHA 4
RJEE(P),
32 ISH. BHUPESHSOUTH- 22 Commercial Suit CS (COMM)/228/2024 |01-04-2024 STATE BANK OF INDIA VSJAWAHAR (9312965659 29-03-
KUMAR I[EAST [RAJENDRA PRASAD ICHAWLA 2024
Commercial Suit ICS (COMM)/326/2024 [30-04-2024 ADOBE INCORPORATED ANDHAarshia 0810621272 arshia@saikrishn[27-04-
ANR Vs MR NITIN SHARMABehl(P), associates.com [2024
AND ORS
ICommercial Suit ICS (COMM)/319/2024 26-04-2024 STATE BANK OF INDIA VsShiv 0811059032 24-04-
IPARDEEP (DECEASED)T'yagi(P), 2024
THROUGH HIS LEG
IREPRESENTATIVES
Commercial Suit ICS (COMM)/311/2024 25-04-2024 STATE BANK OF INDIA VsSuchita 8896932838 23-04-
SHRI CHANDER PRAKASH IDixit(P), 2024
ICommercial Suit ICS (COMM)/310/2024 25-04-2024 IBANK OF BARODA Vs SH|VP Singh(P), (8700308803 info@thechamber [24-04-
INIKHIL VASTAVA z.com 2024
ICommercial Suit ICS (COMM)/312/2024 25-04-2024 SANIYA MUSHARRAF SAJID[Firoz 9891453875 23-04-
IKHAN AND ANR Vs HEINRICHAlam(P), 2024
ICORPORATION INDIA PVT]
ILTD AND ANR
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ICommercial Suit CS (COMM)/299/2024 [22-04-2024 STATE BANK OF INDIA VsSuchita 8896032838 19-04-
SHRI JASPREET SINGH Dixit(P), 2024
[Execution Petition [EXECUTION 22-04-2024 [KARON HOTELS PVT LTD Vs|Yash 971090069 ichambersofsuhail [19-04-
(COMM)/107/2024 IRHS TRAVEL INDIA OPC PVITewari(P), malik@gmail.com [2024
ILTD
Commercial Suit ICS (COMM)/286/2024 [16-04-2024 ICANARA BANK Vs M/S GXRAHUL 9868213110 12-04-
IPRINTERS AND STATIONERS [KHANNA(P), 2024
Petition OMP (COMM)/39/2024 [15-04-2024 IGEETANJALI HOTELS ANDsaksham 8826977998 12-04-
RESORTS PVT LTD Vs OYOgarg(P), 2024
IHOTELS AND HOMES PVT LTD
ICommercial Suit ICS (COMM)/256/2024 |06-04-2024 ICHEMI TECH ENGINEERS PVTAkshit 999927666 lakshit@reignlegal.(04-04-
ILTD Vs RALLY CHEM ANDNavaney(P), fin 2024
ANR
[Execution Petition [EXECUTION 06-04-2024 [National Skill Developmentamit 9899491980 lamitmahaliyan@g [05-04-
(COMM)/98/2024 ICorporation Vs Vag Infotechmahaliyan(P), mail.com 2024
[Private Limited
Commercial Suit ICS (COMM)/257/2024 06-04-2024 M/S FASTSURANCEKunal 0818930209 Etellarlegalservice 03-04-
ICONSULTANTS PVT LTD VsTyagi(P), @gmail.com 2024
R VIRENDER BAHRI
Commercial Suit ICS (COMM)/252/2024 |05-04-2024 M/S FASTSURANCEKunal 0818930209 Etellarlegalservice 01-04-
ICONSULTANTS PVT LTD Vs[lyagi(P), @gmail.com 2024
IMR PRANAB KUMAR RAY
ICommercial Suit ICS (COMM)/238/2024 |03-04-2024 AXIS BANK LTD Vs M/SDharam 9810072439 [dladevlawassociat [01-04-
[HOLIDAY INDIA [Dev(P), les@gmail.com 2024
ICommercial Suit CS (COMM)/234/2024 |02-04-2024 IPROFESSIONAL INITESH 0682632288 01-04-
IMANAGEMENT FACILITYKUMAR(P), 2024
SERVICES (PMFS) Vs PUNJAB
INATIONAL BANK
Commercial Suit ICS (COMM)/233/2024 02-04-2024 STAR COATINGS AN anoj Kumar9868726388 imanojlegali2@gm [31-03-
IMEMBRANES PVT LTD Vs U SBhagat(P), lail.com 2024
WATERSEAL CO
33 IMS NIRJA BHATIA [SOUTH- INIL ICS (COMM.) ICS (COMM.) 254/2024 05.04.2024 Zelotic Mr. K.K.Sharmalg711103007 T
[EAST [Technologies
Pvt Ltd Vs
Applied
ICS (COMM.) EX (COMM.) 07/2024 05.04.2024 IM/S Sh.Vivek Singh 8368378728
[Budhiraja
[Electricals Vs
IM/S Delhi|
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ICS (COMM.)
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261/2024

ofPetitioner Name VS RespondentAdvocate

Name

06.04.2024

IM/S
IGanga
[Engineers &
IConsultants

Vyom|

Advocate
Number

Sh. A.K.Pandey

MobileAdvocate email id

9312982075

Date of e-
filing

ICS (COMM.)

CS (COMM.)

264/2024

08.04.2024

India Vs Dilip|
Singh

State Bank of{Mr.

Jawahar
Chawla

9312965659

CS (COMM.)

CS (COMM.)

269/2024

09.04.2024

IRaj Ratan|
Jewellers Vs
Janak

[Dhawan & Ors

Sh. SanjeeV
Kumar

9718483330

ICS (COMM.)

CS (COMM.)

272/2024

l10.04.2024

IM/S Narul
[Paner  Stor
Vs M/S Flags|
[Hospilitality

Sh. Anil K|
Gujral

9999439869

ICS (COMM.)

CS (COMM.)

284/2024

15.04.2024

[Engineering
Pvt Ltd Vs
IM/S Yazdani

IMVS Mr.

Munish|
IChhoker

9873340929

ICS (COMM.)

CS (COMM.)

283/2024

l5.04.2024

Ltd Vs JNS|
System Pvi

Akshita ITMs.
[Solution Pﬂaﬁk

Namrata9810865249

ICS (COMM.)

CS (COMM.)

289/2024

16.04.2024

India Vs
ishan
umar

State Bank oi]Ms.
D!

ixit

Suchita/8896932838

CS (COMM.)

CS (COMM.)

293/2024

19.04.2024

White Fo
[Design Lip
land Ors

Zakir Ali ng’l]r. Ekram Alj

sari

90810448186

ICS(COMM)

CS (COMM.)

295/2024

[20.04.2024

Vs The Ne
India
JAssurance

B K Trader;er. Manoj
K

umar

9810675719

ICS(COMM)

CS(COMM)

227/2024

23.04.2024

ICozy  Touch|
[Poly foam Vs
[Harsh

[[nternational

Sh. Ankur]
Singal

0811126091

ankur@gm)|
ail.com

ICS(COMM)

CS(COMM)

I308/2024

[23.04.2024

ICozy  Touch|
[Poly foam Vs
[Harsh
[nternational

Sh. Ankur
Singal

0811126091

ankur@gm|
ail.com

OMP (COMM)

[Ex(COMM)

94/2024

1.4.2024

S K Ghosh Vs
[Hindon
IChemicals

Sh. Utkarsh|
Kumar

0818296378

OMPI(COMM)

OMP (COMM)

l40/2024

5.4.2024

[Dinsh Kumarj
IVs Yes Bank

IChaurasia

Sh. Shauryal7748283037
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[EXECUTION 26-04-2024 S R Constructions Vs The Ardeelram 9871144284 swaroopggorge@, [24-04-
(COMM.)/112/2024 School [Peerzada loutlook.com 2024
ICS (COMM)/313/2024 25-04-2024 UYOTI EQUIPMENTS PVT. LTD.B.K. Pandey [98L1576230 bashishthapandev [23-04-
Vs MS. MALA (@omail.com 2024
ICS (COMM)/314/2024 25-04-2024 /S NOVANATIVE PLASTIX[RAJESH 9871344440 23-04-
OLUTIONS PVT. LTD. Vs M/SAGGARWAL 2024
OGLI LABS INDIA PVT. LTD.
AND ORS.
[EXECUTION 22-04-2024 iGujarmal Modi Hospital AndRohit Puri 9810026912 office@lexpro.co.i [19-04-
(COMM.)/109/2024 Research Centre For Medica n 2024
Sciences Vs Medica
Superintendent Employee
ICS (COMM)/296/2024 [20-04-2024 RENU GUPTA AND ANR. VsAyush Gupta [9818402326 layush@guptalegal.[16-04-
[M/S BREW WORKS PVT. LTD, fin 2024
IAND ANR.
ICS (COMM)/294/2024 [19-04-2024 [M/S GREENPLY INDUSTRIESTanupriya 9810322985 18-04-
ILTD. Vs M/S SNG ECO INDIA 2024
ICS (COMM)/287/2024 [16-04-2024 STATE BANK OF INDIA VsSuchita Dixit 8896932838 gnihotrisuchita@ [13-04-
SHRI RAJ KUMAR CHAUHAN mail.com 2024
CS (COMM)/280/2024 [15-04-2024 R. SUNIL KUMAR GUPTA Vslﬁislaya 0654968449 .misbra(iilmida [11-04-2024
S. MAMTA CHAUDHARY ishra legal.org
Misc DJ/296/2024 15-04-2024 Bhushan Dealmark Pvt Ltd VsKiranpal 9312725447 10-04-
Hind Enterprises Singh 2024
OMP (COMM.)/38/2024 [12-04-2024 SHRI HARI GROUP Vs TATADEEP SONI (9529204978 ladv.deepsoni20@gf10-04-

ICAPITAL HOUSING FINANCE imail.com 2024
ILTD.

CS (COMM)/276/2024 12-04-2024 /S HARI CHAND ANANDGursimar 85869-25160 dvocateigbal93@ [10-04-

D CO. Vs M/S ORBITSingh mail.com 2024
LOTHING

ICS (COMM)/277/2024 12-04-2024 M/S DEVYANI FOODjpuneet bajaj 9811700978 [advocate.puneet3 (09-04-
INDUSTRIES LTD. Vs M/S 1 @gmail. com 2024
[ENSURE INNOVATIONS PVT,
ILTD. AND ORS.

ICS (COMM)/258/2024 06-04-2024 ILALIT GUPTA Vs M/S SHUBANJrajendra 9312046733 04-04-
IPRINTS AND ORS. lyadav 2024
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ICS (COMM)/259/2024

Date
Registration

06-04-2024

ofPetitioner Name VS RespondentAdvocate

Name

/S FASTSURANC
ONSULTANTS PVT. LTID. Vs
MS. URMILA

[Kunal Tyagi

Advocate
Number

9818930209

MobileAdvocate email id

stellarlegalservice
s(@gmail.

Date of
filing

03-04-
2024

ICS (COMM)/245/2024 04-04-2024 /S SMARTCHAINﬂzakshay 798545692 Vishisht.singh@vll[27-03-
NNOVATION PVT. LTD. VsKumar p.co.in 2024
/S I KNOW CLOTHING PVT.
TD. AND ORS.
ICS (COMM)/235/2024 02-04-2024 /S AKG PLASTICS PVT. LTD.Rahul Kumar 9310972268 rahulcklaw @gmail(28-03-
s SHREE ELECTRICALS AND| .com 2024
'WARE
CS (COMM)/230/2024 |01-04-2024 ENTRAL BANK OF INDIA VSANJALI 9999699489 29-03-
/S SURYA ENTERPRISES INEHRA 2024
35 SH. RAJ KUMARSOUTH- 139 BlockIi ICS (COMM) 229/2024 01-04-2024 S.K SHAKYA 9810362626 kshakyao1 @[21.03.2024
TRIPATHI, [EAST IP N B VS RASHMI PROPRITOR mail. Com
IDISTRICT
JUDGE(COMMERCI
AL COURT)
ICS (COMM) 231/2024 01-04-2024 P N B VS TECHNODYNESHEEPALI 9717387978 Advsheepali @[26.03.202
THROUGH ITS PROPRIETOR [PATIAL lgmail.com 4
ICS (COMM) 236/2024 02-04-2024 IVINAY BIST VS VIPUL BIST IRAKESH 9810103772 29.03.202
4
ICS (COMM) 244/2024 04.04.2024 MR ROHIT KAPPOR VSDUSHYANT Ki1123267017 13.03.2024|
IPATHKIND DIAGONISTRCE IMAHANT
ICS (COMM) 247/2024 04.04.2024 [IKARNATAKA BANK LIMITED|GAUTAM 0811898418 21.03.2024]
VS ANIL KU GOYAL SINGHAL
ICS (COMM) 249/2024 04.04.2024 ICENTRAL BANK OF INDIA VSS A KHAN 9999699489 Izkhanchdabadvoc I30.03.202
SANTOSH KU CHOUDHARY @ g mail.com 4
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IMISS DJ 266/2024 04.04.2024 IFAST FORWARD LOGISTIC VSSHIVAM 9654545855 | 30.03.202
TANUJ KUMAR SHARMA 4
ICS(COMM) 253/2024 05.04.2024 IRAKESH ARORA VS GLOBUSMANAN 9999133644 29.03.202
JTRANSITOS PVT IBATRA 4
ICS (COMM) 263/2024 08.04.2024 S BIVS MD ERAM ALAM ISUCHIRA 8896932838 07.04.202
IDIXIT 4
ICS (COMM) 266/2024 08.04.2024 ISAGARIVA EXIM VS GOLOXY|SIDHANT 9310914012 22.03.202
ICLOUD KITCHEN [IMALLIK 4
EX.COMM 103/24 04/12/24 SHARIG KHAN VS MS PGVIKRANT 9990260002 09.04.202
[ENTERPRISES ICHAOUDARY 4
ICS (COMM) 288/2024 16.04.2024 SBIVS DOMODOR BHATI ISUCHIRA 8896932838 16.03.2024|
IDIXIT
ICS (COMM) 290/2024 16.04.2024 INISHU GHEI VS MS PB INDIASHIVANSHU (99588645562 15.03.2024]
PVT IBHARDWAJ
OMP/ COMM 43/2024 22.04.24 IGS CHAKRABORTHY AN v 9354499848 16.04.202
ANR. V/S TATA CAPIT UMAR 4
[HOUSING
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ICS (COMM) 302/2024 23.04.2024 IRRB ENERGY VS LAPLIFEGAURV 9999900789 [ 16.03.2024|
[ELECTRONICS PVT ICHAUHAN
ICS (COMM) 304/2024 24.04.24 [ECOTONE SYSTEMS PVT VS|GRAVITAS 9953030485 16.04.202
IPREKSHA INTERIORS PVT ILEGAL 4
ICS (COMM) 315/2024 25.04.2024 SAPPHIRE FOOD INDIA V/SJURISTRUST 9999002412 23.04.202
JASHISH KAPUR ILAW 4
JOFFICES
ICS (COMM) 320/2024 26.04.2024 IMASTERS LOGISTICS V/SSIDDHARTH (9811087543 16.04.202
IMR.MUNISH SAMGAR A YADAV 4
Misc 01/2024 130.04.2024 IGNV COMMODITIES V/S| EAR[SH 8285202359 29.04.202
TYKEKART UMAR 4
36 ISH. ARVIND|East 12 CS COMM 74 822/2024 01-04-2024 RAKESH KUMAR VS RAJESH[PADAM Kio818539988 01.04.24
[KUMAR, DISTRICT] IGARG [KHANNA
JUDGE,
ICOMMERCIAL
ICOURT-02 12 CS COMM 74 825/2024 01-04-2024 INVENTION INDIA EXPORT PVT/SHASHI 9990708680 01.04.24
ILTD. VS SS OVERSEAS KAUSHIK
12 ICS COMM 74 871/2024 06-04-2024 ISHREE MARKETING VS KHUSHALPUNEET 0818144262 06.04.24
[ENTERPRISES [TANDON
12 CS COMM 74 873/2024 06-04-2024 RICHA PRINTER VS ARVINDRAKESH 9582959560 06.04.24
IMPEX INDIA PVT. LTD. KUMAR
12 ICS COMM 74 062/2024 15-04-2024 ISERVOSTAR INDIA PVT. LTD. VSAMRESH 0999678571 15.04.24
[TAHIR CONSTRUCTION ISINGH
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CS COMM 74 069/2024 16-04-2024 ISURESH APPARELS VS SONALIBHARAT 0268300000 16.04.24
JOSHI IGUPTA
12 ICS COMM 74 095/2024 19-04-2024 [RAJ KUMAR KAPIL VS ANTRAM|PRADEEP 7838348011 18.04.24
[FISHERIES PVT. LTD. JASWAL
12 ICS COMM 74 1012/2024 20-04-2024 IGOPAL VS AXIS INNOVATIONSS L SAGAR 0958874062 19.04.24
[PVT. LTD.
12 ICS COMM 74 1018/2024 20-04-2024 ISANGI HEALTHCARE OPC PVT.,SARVJEET 8800844502 20.04.24
ILTD. VS GUPTA MULTIKUMAR
ISPECIALITY HOSPITAL
12 ICS COMM 74 1020/2024 20-04-2024 IBANK OF BARODA VS KANTASHAILENDER [9350347942 20.04.24
INEGI ISINGH
ISISODIA
12 OMP COMM 73 1030/2024 23-04-2024 BABUL AND GOLDEN AUTOVIJAY Kio873403435 23.04.24
IDEALS VS RAJPAL ISEHGAL
12 CS COMM 74 1048/2024 25-04-2024 IPROELECTRIC PROJECTS PVTJKETAN MADAN|9873140021 25.04.24
ILTD. VS PRASAD PSYCHO PVT,
ILTD.
12 CS COMM 74 1063/2024 27-04-2024 [KIPS LEARNING PVT. LTD. VSSHRESHTH 0871206484 27.04.24
AMIT KUMAR SINGH JAIN
12 ICS COMM 74 1066/2024 27-04-2024 ISANDHU MOTOR FINANCE PVT.;SUDHIR 0313885241 27.04.24
ILTD. VS BHARTI IGUPTA
12 CS COMM 74 1085/2024 01-05-2024 STATE BANK OF INDIA VSSURESH 9810099445 130.04.24
IMUKESH KUMAR KUMAR
ISHARMA
137 ISH. CHANDRA[East 101 CS COMM 74 821/2024 08-04-2024 IPUNJAB NATIONAL BANK VSNITIN GARG (9958986363 01.04.24
ISHEKHAR, IMEENA
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-02 101 ICS COMM 74 837/2024 04-04-2024 ISTATE BANK OF INDIA VS DHARASHALINT 9899408618 03.04.24
ISINGH [UPADHYAY
101 CS COMM 74 850/2024 09-04-2024 ILINKEXPRESS LOGISTICS PVT/SEEMA GUPTA 9212412289 04.04.24
ILTD. VS VELOCE LOGISTICS PVT]
ILTD.
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101 CS COMM 74 852/2024 18-04-2024 ICRAFTECH INFRA PROJECTS LLPAYUSHI 8630164988 04.04.24
VS STUDIOXP IAGGARWAL

101 ICS COMM 74 869/2024 06-04-2024 RIDGEWAY ENERGY PVT. LTD. VSPRASHAN 8375991818 05.04.24
[ERNST AND YOUNG LLP IPATHAK

101 ICS COMM 74 009/2024 10-04-2024 IBIFCO LEASING AND FINANCE VSSANJU KUMAR |9560815888 09.04.24
IV K STORE

101 ICS COMM 74 910/2024 10-04-2024 AMIT KUMAR GOYAL VS FIRSTIVIPIN 0312203957 00.04.24
ICRUSH CAFE IDILAWARI

101 ICS COMM 74 050/2024 [HARD COPY NOTISHREE ANK FINHOLD PVT. LTD/B. B. SHARMA [9891887145 15.04.24

RECEIVED VS POOJA YADAV

101 CS COMM 74 956/2024 15-04-2024 IVIVEK CONTRACTS PVT. LTD. VS|PARVEZ 9643655565 15.04.24
WELCOME INFRASTRUCTUREBASHISTA
[PVT. LTD.

101 ICS COMM 74 071/2024 16-04-2024 IBANK OF BARODA VS AMIT[UMESH JOSHI [9910568669 16.04.24
SUKHIJA

101 CS COMM 74 983/2024 18-04-2024 IPUNJAB NATIONAL BANK VSMOHIT RAJ 8800792205 18.04.24
ISUSHMA DEVI

101 ICS COMM 74 086/2024 [HARD COPY NOT|SHIVA ASPHALTIC PRODUCTS VS[KARAN ARORA|[9711615956 18.04.24

RECEIVED IDAVENDER KUMAR GOEL

101 CS COMM 74 990/2024 23-04-2024 IPUNJAB NATIONAL BANK VSSUNAV 7838389845 18.04.24
ISAFEX IRASTOGI

101 ICS COMM 74 992/2024 19-04-2024 SUDHANSHU MAHESHWARI VSRAJESH 0810194135 18.04.24
TOP TUITIONS AND COMPUTERMAHINDRU
ICENTRE

101 CS COMM 74 1005/2024 20-04-2024 IRSH SHARDA NIWAS PVT. LTD. VSPANKKAJ 9910706496 19.04.24
ISAURABH DAGA WALIA

101 OMP COMM 73 1015/2024 HARD COPY NOTISHINKOLITE FINANCE LTD. VSB.B.SHARMA [90891887145 20.04.24

RECEIVED

IHEERA LAL
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IYADAV

ICHHABRA

Imail.com

OMP COMM 73 1031/2024 [HARD COPY NOTISHREE ANK FINHOLD PVT. LTD/B. B. SHARMA [9891887145 23.04.24
RECEIVED VS MANISH YADAV
101 ICS COMM 74 1032/2024 23-04-2024 IMEENU MAHESHWARI AND ORSRAJESH 0810194135 23.04.24
VS DEEPAK MAHESHWARI IMAHINDRU
101 ICS COMM 74 1040/2024 27-04-2024 ITATVA VS NEW GROWTH WINES [PRANAV 0891026402 24.04.24
IKANTI
101 OMP COMM 73 1051/2024 [HARD COPY NOTROHIT KAUSHAL VS SUPERCITYASHISH 0999968603 25.04.24
RECEIVED IDEVELOPERS PVT. LTD. ICHAUHAN
101 ICS COMM 74 1067/2024 [HARD COPY NOTINAVITECH ENGINEERS VSIPANKAJ 0099604797 27.04.24
RECEIVED ISERVOKON LTD. ISHARMA
38 ISH. SANJEEVINORTH 201, New BuildinglCS(COMM) 36/2024 01.04.2024 RAHUL JAIN VS M/S VISHALJPIYUSH JAIN [9810421559 28.03.2024
KUMAR [EAST KKD TRADING COMPANY
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 L--do-- [EX(COMM) 18/2024 01.04.2024 [HOUSING DEVELOPMENT|RAJIV KUMAR (9811540237 >7.03.2024
IFINANCE CORPORATION LTD VS
JARVIND KUMAR
---do-- IMISC DJ 123/2024 02.04.2024 VIPIN KUMAR AGGARWAL VSR.K. MISHRA (9999802592 02.04.2024
IMOHD. AJMAL
---do-- ICS(COMM) 37/2024 03.04.2024 [U TOURIZMO PRIVATE LIMITEDISNEHA BAUL [-4311019 03.04.2024
VS TRAVEL HEALERS
---do-- CS(COMM) 38/2024 00.04.2024 IGAURAV ~ RAWAT  VS. SAIMITHLESH 7303064587 02.04.2024
IBEVERAGES UVHA
~--do-- IEX(COMM) 19/2024 00.04.2024 BHAGWAT SWAROOP VS SHIV[PANKAJ ARYA [9711016110 04.04.2024
IKUMAR
---do-- CS(COMM) 139/2024 12.04.2024 IBANK OF BARODA VS BILAL SAIFIJUMESH JOSHI (9910568669 10.04.2024
---do-- ICS(COMM) 40/2024 12.04.2024 [CICI BANK LTD VS LALIT KUMARVIKAS 0818198899 Imarwah.advocate@g [11.04.2024
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---do-- ICS(COMM) 41/2024 12.04.2024 IN D DISTRIBUTOR MAHADEV HPIGURPREET 0871203770 11.04.2024
IGAS AGENCY VS KUBE AUTOTECH|KAUR
IPRIVATE LIMITED

---do-- IEX(COMM) 20/2024 12.04.2024 IVIKAS GOEL VS MUNICIPALSIDHARTH 8287138358 12.04.2024
ICORPORATION OF DELHI JOSHI

---do-- [EX(COMM) 21/2024 12.04.2024 RAGHUBIR SINGH VS. PREMASHISH 0810217001 00.04.2024
ILATA ISHARMA

~--do-- ICS(COMM) 42/2024 16.04.2024 IM/S MEGH MEDITECH PVT. LTD./COUNSEL 8806932838 16.04.2024
VS M/S VIRK HOSPITAL PVT. LTD.

---do-- ICS(COMM) 43/2024 10-04-2024 ISTATE BANK OF INDIAVsBabita  [Suchita Dixit (8896932838 10.04.2024

---do-- C.S. (COMM) 44/2024 20-04-2024 [HINDUJA HOUSINGFINANCHVishal Khattar [7210304500 10.04.2024
ILTDVsAmit Kumar

---do-- C.S. (COMM) 45/2024 20-04-2024 IMs Darpan GlassVsMs The TilfGULSHANGAR (9873798366 10.04.2024
Wholesaler G

---do-- C.S. (COMM) 46/2024 20-04-2024 [CICI BANK LTDVsMohd Nadeem |[MANISHDEWA (9811898399 15.04.2024

IN

---do-- C.S. (COMM) 47/2024 22-04-2024 [Kiran GuptaVsEkansh Jain @ AGAM|Suraj Gupta 0540421497 17.04.2024
JAIN

---do-- IMISC DJ 160/2024 23-04-2024 IRAVI CHOUDHARYVsGAJENDERICOUNSEL 0818911976 23.04.2024
ISINGH

---do-- C.S. (COMM) 48/2024 23-04-2024 [Sonakshi KumariVsRamesh Kumar [Vipin Arora 0313626324 21.04.2024

---do-- IMISC DJ 163/2024 25-04-2024 IM/S AAR KAY FIN LEASEPVT|VIKAS DEEP [9910568669 25.04.2024
ILTD.VSEKRAMUDDEEN
IANDOTHERS

---do-- IMISC DJ 164/2024 30-04-2024 ISURESH BALAVsMEENA SHARMA |COUNSEL 0910568669 30.04.2024
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024

[Limited

---do-- OMP (I)(COMM) 4/2024 30-04-2024 Art Housing Finance IndiaLtdVsKaliAMIT 0990659331 kmpspartner@gmail. [25.04.2024
ICharan IKUMARSINHA lcom
---do-- C.S. (COMM) 49/2024 30-04-2024 ISr EngineersVsM/s Texol Engineers |JASHISH 9873027870 20.04.2024
IGOSWAMI
39 ISH. BRIJESH|Shahdara (301, New CourtCS (COMMERCIAL) 02-04-2024 [Execution INarendra Kumar Vs VinodAshok 7840057521 01-04-
[KUMAR GARG,) Building (Comm)/66/20 [Kumar Bindal INigam(P), 2024
IDISTRICT JUDGE,| 24
ICOMMERCIAL
ICOURT-01
1301, New CourtiCS (COMMERCIAL) 05-04-2024 CS Yammu And Kashmir Bank LtdJITIN 9953459952 rauziegaigmaii.co(01-04-
Building (COMM)/217/20|Vs Atul Sharma SINGH(P), Im 2024
24
1301, New CourtCS (COMMERCIAL) 05-04-2024 CS IRama Nand Yadav Vs M/s AngelVINOD 9810088012 04-04-
Building (COMM)/218/2 |Promoters Pvt Ltd IBHARDWAJ( 2024
024 P),
1301, New CourtCS/COMMERCIAL 06-04-2024 CS [Punjab And Sind Bank Vs SmtﬁHADAB 9999699489 khanshadabadvo [03-04-
[Building (COMM)/223/2 [Deepali Malik (P), lcate @gmali . ¢ ornj2024
024
301, New CourtiCS (COMMERCIAL ) 09-04-2024 CS Dai Jinendra Fabrics Vs SM|Abdul 8383953944 30-03-
Building (COMM)/228/2 [Enterprises IVahid(P), 2024
024
1301, New CourtlCS (COMMERCIAL) 10-04-2024 CS IM/s Candour Pharmaceuticals g’IEGHA 9990027799 09-04-
Building (COMM)/232/2 Vs Nivia Life Science ATRA(P), 2024
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1301, New ICS (COMMERCIAL) 12.4.2024 OMP(E) SANDHU MOTORS FINANCESUDHIR 0313885241 10-04-
Building (COMM) IPVI.LTD VS HARISH VERMAIGUPTA 2024
JAND ORS
1301, New CourtCS (COMMERCIAL) 15-04-2024 [Execution ﬁishan Gopal Rathi Vs HarishBHUPENDER [9810821148 11-04-2024
Building (Comm)/73/202Mittal SHARMA(P),
4
1301, New CourtCS/COMMERCIAL 15-04-2024 CS Vishal Sharma Vs MubarakSAMRIDHI |9654713565 - 12-04-
Building (COMM)/234/2 [Hussain SAMRIDHI(P lyakalatindia@gma [2024
024 s fil.com
1301, New CourtiCS (COMMERCIAL ) 15-04-2024 CS [Punjab National Bank Vs AlpiSudhir Kumar9868927179 singhadvdelhi@g ([10-04-
Building (COMM)/238/2 [Sadh [Singh(P), imail.com 2024
024
1301, New CourtiCS (COMMERCIAL) 15-04-2024 CS [Punjab National Bank Vs VikasSudhir Kumar9868927179 singhadvdelhi@g [10-04-
Building (COMM)/239/2 |[Chandra Sadh [Singh(P), mail.com 2024
024
1301, New CourtiCS (COMMERCIAL) 15-04-2024 IMISC Jai Durga Traders Pvt Ltd VsIﬁMAR 9717101829 ADVOCATEAMAR [10-04-
Building DJ/309/2024 [Sapphira Retail Pvt Ltd UMAR(P), [977@GMAIL.CO [|2024
™M
1301, New CourtiCS/COMMERCIAL 16-04-2024 CS [Hemant Sharma Vs SanjaySarita 9582077116 14-04-
Building (COMM)/242/2 |Aggarwal and Ors iGupta(P), 2024
024
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1301, New ICS (COMMERCIAL ) 23-04-2024 CS [Rahul Gupta Vs Vinod KumarSANJEEV 0810064624 narangadvocate@ [18-04-

Building (COMM)/251/2 [Sharma INARANG(P), gmail.com 2024
024

1301, New CourtCS (COMMERCIAL) 24-04-2024 [Execution [Ravita Panwar Vs Ritu ABHISHEK 9711349502 23-04-

Building (Comm)/77/202 317473(P), 2024
4

1301, New CourtCS (COMMERCIAL) 24-04-2024 CS Ms  Pilot Industries LtdVISHAL 09811414440 laroralawoffice@al [23-04-

Building (COMM)/253/2 [Through Ar Vs Ms Power LiviCHOUDHARY]| jo.net.in 2024
024 IPvt Ltd Through Dirctor (P),

1301, New CourtCS/COMMERCIAL 24-04-2024 IMISC Rajesh Kumar Vs Dinesh Gupta AKSHAY 9953606885 12-04-

Building DJ/318/2024 ISAXENA(P), 2024

1301, New CourtCS (COMMERCIAL ) 26-04-2024 CS [Union Bank Of India Vs Kanan/Sandeep 0999114922 lsamarendrakradv [23-04-

Building (COMM)/258/2 [Enterprises Soni(P), (@yahoo.com 2024
024

1301, New CourtiCS (COMMERCIAL) 26-04-2024 CS Vee Pee Fabric Pvt Ltd VSSAMRIDHI [9654763565 20-04-

Building (COMM)/257/2 |[Yogender R Singh SAMRIDHI(P 2024
024 s

1301, New CourtiCS (COMMERCIAL) 20-04-2024 MISC IM/S SUPREMO INDIA PVT LTD[VIBHOR 9953606885 [T 29-04-

Building DJ/333/2024 [Vs PARRYCON INDUSTRIESSETHI 2024

JAND ANR
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IMS KIRANJCOMMERCIAL 05-04-2024 CS [Ravi Aggarwal Prop Of Ms Fab IndiaBharat 9868300000 05-04-2024

IBANSAL, DJ CCH (COMM)/221/202 [Vs Sanjay Khera [Prakash(P),

02 ROOM NO- 57 4

ROOM NO- 57 ICOMMERCIAL 02-04-2024 CS [Rohit Dua Vs Deepak Parwal IAbdul Vahid(P), 8383959444 02-04-2024
(COMM)/208/202)
21

ROOM NO- 57 ICOMMERCIAL 08-04-2024 CS Standard Chartered Bank Vs NalinADDTYA 9044888880 08-04-2024
(COMM)/226/202[[ndustries Private Limited [KAPOOR(P),
4

[ROOM NO- 57 ICOMMERCIAL 09-04-2024 CS [Praveen Kumar Jain Vs AbhisheklPiyush 8700925528 09-04-2024
(COMM)/229/202[Navalkha Katyal(P),
21

ROOM NO- 57 ICOMMERCIAL 12-04-2024 CS [Punjab National Bank Vs HarpreetiSudhir ~Kumarj9868927179 12-04-2024
(COMM)/233/202[Singh [Singh(P),
4

[ROOM NO- 57 COMMERCIAL 16-04-2024 CS IM/s Suresh Apparels Vs ShekharBharat 9868300000 16-04-2024
(COMM)/240/202[Sharma Prakash(P),
21

ROOM NO- 57 ICOMMERCIAL 19-04-2024 CS IS K Engineering Works Vs Nipun/Ankur 9811179209 19-04-2024
(COMM)/243/202|Appliances Singhal(P),
21

[ROOM NO- 57 ICOMMERCIAL 25-04-2024 CS [Union Bank Of India Vs Hitesh Dua [Sandeep 9999114922 25-04-2024
(COMM)/256/202 ISoni(P),
21

ROOM NO- 57 ICOMMERCIAL 25-04-2024 CS [Rakesh Vs Municipal Corporation OffDeepak 0868493672 25-04-2024
(COMM)/255/202 [Delhi Mcd IGAUR(P),
21

ROOM NO- 57 ICOMMERCIAL 20-04-2024 CS [Bank Of Baroda Vs Jatin Goswami  [Geetanjali 9717616702 20-04-2024
(COMM)/259/202 [Sharma(P),
21

ROOM NO- 57 ICOMMERCIAL 08-04-2024 CS jitendra kumar jagdish prasad singh[KumarPranuk (8076265459 08-04-2024
(COMM)/225/202[v/s shree ram productions
21

ROOM NO- 57 ICOMMERCIAL 02-04-2024 [Execution Srilalit Ambik Vs [Rajat Tyagi(P), (9582864499 02-04-2024
(Comm)/65/2024

[ROOM NO- 57 COMMERCIAL 08-04-2024 [Execution [Kanchan Fashion Private Limited VsiSubhash 0810459344 08-04-2024
(Comm)/70/2024 [Vishu Chopra IChandra(P),
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ROOM NO- 57

Case Type

COMMERCIAL

Case Number

24-04-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

[Execution
(Comm)/78/2024

Name

[Sarvesh Security Services Pvt Ltd Vs

[nstitute For Women

ISNEHA

[The Principal Industrial TrainingSINGH(P),

Advocate
Number

9911725430

MobileAdvocate email id

Date of e-
filing

24-04-2024

4

ROOM NO- 57 ICOMMERCIAL 02-04-2024 IMISC [Pradeep Kumar Seghal VSINISHANT 0999966646 02-04-2024
[DJ/286/2024 IMAYASHEEL RETAIL INDIASHOKEEN(P),
ILIMITED
ROOM NO- 57 ICOMMERCIAL 20-04-2024 IMISC IM/S ROOTS MULTICLEAN LTD VsRajeev kaushik [9212690469 20-04-2024
DJ/313/2024 M/S  VISHAKHA  FACILITY|
IMANAGEMENTS PVT LTD
41 ISH. SURENDER S.,/Shahdara (303, New Court 01-04-2024 CS IM/S PARIVAHAN ROAD|Vikas Garg(P), (90999689033 INA 01-04-2024
IRATHI Building (COMM)/207/202|/CARRIERS Vs APL APPOLLO]
U [TUBES LIMITED
1303, New Court 04-04-2024 CS IPUNJAB NATIONAL BANK VgSayak [Not legible INA 04-04-2024
Building (COMM)/215/202 [kamakshi mahajan [Bandyopadhyay
4 (P),
1303, New Court] 04-04-2024 CS [BANK OF INDIA Vs ADISH KUMAR|Vishwanath 9990182901 vptiwari adlo4-04-2024
Building (COMM)/214/202 prasad vocate@gmail. com
21 [Tiwari(P),
1303, New Court] 05-04-2024 CS ISUMIT KAUSHIK Vs PRIYA SINGH [Krishan Kumar/9811514149 vinodsharma.d721gm [05-04-2024
Building (COMM)/216/202 ISharma(P), lail.com
21
1303, New Court] 05-04-2024 [Execution IM/S LION JEANS Vs PARMODSidhant 05-04-2024
Building (Comm)/69/2024 [KUMAR Dhingra(P),
303, New Court 06-04-2024 CS IMukul Gupta Marketing Pvt Ltd VsMonica Goel(P), 9971853567 ladvocalemonicagoel [06-04-2024
Building (COMM)/222/202|Mr Amit Malhotra (@gmail.com
21
1303, New Court 08-04-2024 CS IBAJRANG LAL GUPTA Vs M/S JPSubhash [Not legible INA 08-04-2024
Building (COMM)/224/202|AVIATION SERVICES PVT LTD IChandra
21 Lochakia(P),
1303, New Court] 09-04-2024 [Execution ISPP FOOD PRODUCTS PRIVATE[Bharat Arora(P), 00-04-2024
Building (Comm)/71/2024 |[LIMITED Vs DEVENDER TOMAR
1303, New Court] 12-04-2024 [Execution Ankur Kumar Prop M/s Kumar AutoAmit Kumar 12-04-2024
Building (Comm)/72/2024 Vs Rajiv Tyagi Prop M/s RajivjAmit Kumar(P),
JAutomobiles
1303, New Court] 19-04-2024 CS IM/S BIO CAB MARKETING VgSarita Gupta(P), NA INA 10-04-2024
Building (COMM)/245/202[ELEGANT INFRACON PVT LTD
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1303, New Court 19-04-2024 CS IBHARAT JAIN Vs MAHESH GUPTA|Bharat 9268300000 bharat.guptarkca@g [19-04-2024
Building (COMM)/244/202 [Prakash(P), Imail.com

4
1303, New Court] 20-04-2024 CS IM/S JAIN DIAGNOSTIC PRIVATEMaya Rani(P), (9354531496 ladvocategeetasingalG[20-04-2024
Building (COMM)/247/202|LIMITED Vs VELMED HOSPITAL gmail . co

21
1303, New Court| 20-04-2024 CS [UNION BANK OF INDIA VSALOK 20-04-2024
Building (COMM)/246/202[DHANANJAY SHARMA [KUMAR(P),

4
1303, New Court] 22-04-2024 CS [RAJIV JAIN Vs SHAHVEZ ANSARI [UJJWAL 0910301562 jainujjWal271@gmai [22-04-2024
Building (COMM)/250/202 JAIN(P), 1.com

21
1303, New Court| 22-04-2024 CS IGURU NANAK TEXTILES Vs M/S[t \% 0818126565 ladvocate,ivraghav@g [22-04-2024
Building (COMM)/249/202]SHAKUNTALA SAREEJRAGHAV(P), Imail.com

4 ISHOWROOM
1303, New Court] 23-04-2024 [Execution ABHISHEK KUMAR AGGARWAIDalvinder 23-04-2024
Building (Comm)/76/2024 Vs METRO INTERIO PRIVATE[Singh(P),

ILIMITED

1303, New Court| 24-04-2024 CS ALUCOPANEL INDUSTRIES VSSANJAY 0968010672 24-04-2024
Building (COMM)/252/202M/S ADWAY DESIGNS IKUMAR(P),

4
1303, New Court] 25-04-2024 CS [Punjab National Bank Vs Parul IMahee Arora(P),[7669913334 Imaheearora.adv@gm [25-04-2024
Building (COMM)/254/202 lail.com

21
1303, New Court 26-04-2024 [Execution [IPoonam Arora Vs Spice N GrilledArun 26-04-2024
Building (Comm)/79/2024 [Food Pvt Ltd ISharma(P),
1303, New Court 26-04-2024 [Execution [Suresh Apparels through Sh BharatiVikas Bhatia(P), 26-04-2024
Building (Comm)/80/2024 Pain partner Vs Siddhant Kumar

[Sadh

1303, New Court 20-04-2024 [Execution RAKESH KUMAR Vs TALE SINGH [Saurabh 20-04-2024
Building (Comm)/82/2024 [Tyagi(P),
1303, New Court] 130-04-2024 [Execution IM/S RATNA TEXTILES Vs M/SANAND 30-04-2024
Building (Comm)/81/2024 [ENGLISH PREMIUM IPRAKASH(P),
303, New Court] 03-04-2024 [Execution AYUSH AGGARWAL Vs HARMESH 03-04-2024
Building (Comm)/68/2024 [KUMAR GOEL




S.No Court

District

Court Room

303,
Building

New Court

Case Type

Case Number

03-04-2024

Date ofPetitioner Name VS RespondentAdvocate

Registration

[Execution
(Comm)/67/2024

Name

IM/S SUPER SALES CORPORATION|
Vs M/S SARVANA STORES GOLD|
IPALACE

Advocate
Number

MobileAdvocate email id

Date of e-
filing

03-04-2024

42

ISH.
ISINGH

REETESHShahdara

C. No. 304

CS (COMM)/209/2024

UYOTI SURANA|
IVS BAPAN DAS

IPRATHA ATRAY

0582931401

102-04-2024

28-03-2024

C. No. 304

CS (COMM)/210/2024

SUMIT JAIN VS
[HADRON
SYSTEM PVT.
LTD.

IPRATHA ATRAY

9582931401

02-04-2024

28-03-2024

C. No. 304

CS (COMM)/211/2024

PTTTI COAL
INDIA PVT. LTD,
VS RIZVI ZISHAN

IASHISH CHAUHAN

9999448797

03-04-2024

19-03-2024

C. No. 304

CS (COMM)/212/2024

PITTI COAL|
INDIA PVT. LTD.,
VS RIZVI ZISHAN

IASHISH CHAUHAN

9999448797

03-04-2024

19-03-2024

C. No. 304

CS (COMM)/213/2024

VLK ASSOCAITES]
PVT. LTD. V§
IMUKESH KUMAR|

IMANISH KUMAR

0968466963

03-04-2024

29-03-2024

C. No. 304

ICS (COMM)/219/2024

BANK OF INDIA}
VS SARVESH|
IVERMA

IGARIMA GUPTA

9990118333

05-04-2024

01-04-2024

C. No. 304

CS (COMM)/220/2024

ICICI BANK
LIMITED V§

KRISH KASHISH
GANDOTRA

ISATISH KUMAR

0213905829

05-04-2024

22-03-2024

C. No. 304

CS (COMM)/227/2024

IDHEERAJ
[KUMAR V§
[DINESH TIWARI

IGAURAV SHARMA

09811695953

08-04-2024

01-04-2024

C. No. 304

CS (COMM)/230/2024

J.D.FASHION
IWEAR V§
PRABHAT
[KUMAR RANJAN

IMANOJ KUMAR

0899813888

10-04-2024

05-04-2024

C. No. 304

CS (COMM)/231/2024

BO-BEE

[HOSIERY  PVT,
LTD. VS SHRI
KHATU SHYAM

IMANOJ KUMAR

0899813888

10-04-2024

05-04-2024

C. No. 304

ICS (COMM)/235/2024

ICICI BANK LTD,
VS NITIN KUMAR

ISUMIT AGGARWAL

0818198899

15-04-2024

27-03-2024

C. No. 304

CS (COMM)/236/2024

ICICI BANK LTD,
VS NITIN KUMAR|

ISUMIT AGGARWAL

0818198899

15-04-2024

27-03-2024
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. 304 CS (COMM)/237/2024 RAKESH VS MCD [ANIL KUMAR TOMAR 0868493672 15-04-2024 11-04-2024
C. No. 304 ICS (COMM)/241/2024 [PUNJAB ISUDHIR KUMA RSINGH 0810415531 16-04-2024 10-04-2024
INATIONAL BANK]
IVS DEEPAK
C. No. 304 EX(COMM)/68/2024 LUCKY JACKETY.S. JAISWAL 8826692102 jaiswal1512 16-04-2024 18-11-2023
CLUB \E lgamail.com
IMUFADDAL
IDAWOODBHAI
C. No. 304 CS (COMM)/248/2024 SURESH BHARAT GUPTA 90268300000 20-04-2024 13-04-2024
JAPPARELS VS
RITIKA JAIN
C. No. 304 [EX(COMM)/74/2024 KOMT IMANISH KUMAR 0871214093 20-04-2024 18-04-2024
SOLUTIONS PVT,
LTD. VS BALAJI
[TRADERS
C. No. 304 EX(COMM)/75/2024 [ENVIRO ROOTSAMIT PRABHAT NAGAR 9289000013  [apnagaradvocate@[20-04-2024 13-04-2024
DEVICES PVT, lgmail.com
LTD. VS PAN]|
REALITY LTD.
C. No. 304 IMISC DJ/325/2024 STATE BANK OHRITIKA MITRA 0313521036 26-04-2024 24-04-2024
INDIA VS ARGHA
CHATTERJEE
43 MS. PREETINorth-West [406 Civil CS (COMM)-202/2024 01-04-2024 ICANARA BANK VS SARANJEETRAJIV B.9811343911 rbsamaiyaradv.gmail.[01-04-2024
IAGARWAL GUPTA,| ISINGH ISAMIYAR lcom
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) CS (COMM)-203/2024 01-04-2024 ILAXMI NARAYAN SAHU VS ARUNSATYVINDER [9310905051 01-04-2024
IGOEL ISINGH
CS (COMM)-207/2024 02.04.2024 IM/S KAMAL POLYMERS VS M/SR. (9910250215 rgassociates1012(@go2-04-2024
IBHARAT FOOT WEAR & ANR IASSOCIATES
omp (COMM)-83/2024 03-04-2024 IBMW INDIA FINANCE SERVICE VSASHOK 8376049807 advocateashok01(@g03.04.2024
IFLASH CLOUDS CONSULTING
Omp (I)COMM 84/2024 03-04-2024 IKOTAK MAHINDRA VS JAGDISHAMIT KUMAR (8860939556 amitkumar294@red|03-04-2024
ISINGH
Omp (I)COMM 85/2024 03.04.24 IBMW INDIA FINANCE SERVICE VSAMIT KUMAR (8860939556 amitkumar294@red|03-04-2024
IASHISH CHANG
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Omp (I)COMM 89/2024 04.04.24 OTAK MAHINDRA VS APEXAMIT KUMAR [8860939556 amitkumar294@red|04-04-2024
IBUILDERS

CS (COMM)-212/2024 04-04-2024 RAJESH GOYAL VS BABITAAMIT GARG (9350018343 advocateamitgarg1(J04-04-2024
ISHARMA

CS (COMM)-213/2024 05-04-2024 IM/S SHAMBHU DAYAL VS LADQO.P. GUPTA 0868005927 05-04-2024
IKUMAR

CS (COMM)-214/2024 05-04-2024 IBHUPINDER SINGH MULTANI VSSARVJEET 0555700013 sarvjeet@sktchamb{o5-04-2024
IFFCO TOKIO GENERALJKUMAR
INSURANCE [THAKUR

OMP (COMM)-90/2024 05-04-2024 [KOTAK MAHINDRA VS J KAMIT KUMAR (8860939556 amitkumar294@red|05-04-2024
[TRANSPORT

CS (COMM)-215/2024 08.04.2024 Imanish mittal vs usha goyal & ors ~ |[SAMRIDHI 0654713565 advcate.samidhi99((08.04.2024

ICS (COMM)-216/2024 08.04.2024 Imohammad harish vs shakti prabhaASHISH 9999468603 Madhursaprahotmaij08.04.2024
Imehtani & ors ICHAUHAN

CS (COMM)-222/2024 15.04.2024 IM/S VIJENDER PLASTIC VSRISHABH 7503414900 singhal3062@gmafl5.04.2024
[HUSSAIN MORAL PROP. OFSINGHAL
IGALAXY FOOTWEAR

CS (COMM)-223/2024 15.04.2024 BANK OF MAHARASHTRA VSKADAMBINI (9871226784 kkmudgil29@gmailt5.04.2024
IRUPA KUMARI KUMAR

IMUDGIL

CS (COMM)-224/2024 15.04.2024 IM/S AJANTA SOYA LTD. VS M/S SANJALI 9711304060 15.04.2024
IR TRADERS AND ANR. INEHRA

OMP(I)(COMM) 92/2024 15.04.2024 [HDFC BANK LTD VS SARBINDERNAVEEN 8800880919 INaveenk101(@gmai[t5.04.2024
IMEHAR ISHARMA

omp (COMM)-93/2024 15.04.2024 ITATA CAPITAL LTD VSINAVEEN 8800880919 Naveenk101(@gmai[t5.04.2024
IPURSHOTAM RAMKUMAR ISHARMA

IMISC. DJ 388/2024 18.04.2024 IANAND GOEL VS AMINUDDIN [IPOOJA GOYAL (9250924093 ladvocatevishalbansg18.04.2024
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cs (COMM)-229/2024 18.04.2024 ISTANDARD CHARTERED BANK VSADDITYA addtyakapoor@erud18.04.2024
RAVI GUPTA APOOR

CS (COMM)-230/2024 18.04.2024 [UNION BANK OF INDIA VSSUMAN 0811413039 adkc-6j@yahoo.con|t8.04.2024
IBALJEET SINGH AND ANR IMANDAL

CS (COMM)-231/2024 18.04.2024 IM/S NEELKANTHHIMANSHU (9999837434 18.04.2024
ICONSTRUCTION PVT LTD VS M/SKHETWANI
ISHAPOORJI AND PALLONK]
ICOMPANY PVT LTD

ICS (COMM)-232/2024 18.04.2024 IM/S SHANRO AGRITECH VSDEEPAK 9999980081 DeepakyadavAdvod18.04.2024
ISUMAN BALA IYADAV

OMp (COMM)-98/2024 18.04.2024 JAXIS BANK LTD VS SHIV KUMAR [MAYANK 98733447330 imayank-mahajan05(18.04.2024

IMAHAJAN

ICS (COMM)-235/2024 19.04.2024 SEEMA GOYAL ALIAS SEEMA VSSUMIT GARG (9999110716 sumitgarg 1346@gn{19.4.2024
IGLOBAL INTERIORS AND|
ICONSTRUCTION PVT LTD

ICS (COMM)-236/2024 19.04.2024 [EUPHORIA WORLD TRAVELS PVIIDEEPAK 0873677851 advdeepk@gmail.c19.4.2024
ILTD VS M/S RSPL HOSPITALITYKUMAR
JAND TRAVEL SERVICES AND ORS

lomp (COMM)-99/2024 19.04.2024 INDOSTAR CAPITAL FINANCEANURAG 7054095253 19.4.2024
ILTD VS ANIL KUMAR TRANSPORTMISHARA
ISERVICE

CS (COMM)-238/2024 20.04.2024 IM/S AJANTA SOYA LTD. VS M/SANJALI 9711304060 jagdisharora703@gjf20-04.2024
IMAA TRADING AND ANR.. INEHRA

OMP(I)(COMM) 112/2024  [20.04.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvocateashok.@gma(20.04.2024
INDIA LTD. VS JEEVANJOT SINGH fil.com

OMP(I)(COMM)113/2024 20.04.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvcateashok. @gmail|20.04.2024
INDIA LTD. VS DHEERAJ SINGH .com

OMP(I)(COMM)113/2024  [20.04.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvcateashok. @gmail[20.04.2024
INDIA LTD. VS MAYA TIWAR .com

OMP(I)(COMM)115/2024  [20.04.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvcateashok. @gmail|20.04.2024

[INDIA LTD. VS VISHAL RAKESH

L.COm
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OMP(I)(COMM)116/2024  [20.04.2024 TOYOTA FINANCIAL SERVICESDINESH JAIN (8376049807 ladvcateashok. @gmailf20.04.2024
INDIA LTD. VS MITHUN KAYAT .com

omp (COMM)-117/2024 20.04.2024 [HDFC BANK LTD VS SANJEEVINAVEEN 88008800919 Naveenk101(@gmai[20.04.2024
ISHARMA ISHARMA

OMp (COMM)-118/2024 20.04.2024 [HDFC BANK LTD VS RENU GUPTA [NAVEEN 88008800919 INaveenk101(@gmai[20.04.2024

ISHARMA

Omp (COMM)-119/2024 20.04.2024 [HDFC BANK LTD VS PRANSHUNAVEEN 88008800919 Naveenk101@gmai[20.04.2024
IDUTTA ISHARMA

CS (COMM)-240/2024 22.04.2024 [HEMANT SHARMA IPRATEEK 90910292928 advnuttakprateek(@g22.04.2024

IMITTAL

CS (COMM)-241/2024 22.04.2024 JAJIT INDUSTRIES P. LTD [KARTIK DABAS(9868414528 ladvocatekartikdabag22.04.2024

CS (COMM)-245/2024 22.04.2024 RAJESH GOYAL VS NARESHAMIT GARG (9350018343 advamitgarg105020[22.04.2024
IKUMAR SHARMA

CS (COMM)-249/2024 24.04.2024 IBINDAL COIR PRIVATE LTD VSTAKSH SURI (8588800181 24.04.2024
IMAMTA

CS (COMM)-250/2024 24.04.2024 IMATBAR SINGH CHAUHAN SOLEYOGRAJ 0811132049 24.04.2024
IPROP. OF INDIWAYS LOGISTICSIGULLAIYA
IVS NITIN INTERPRISES

OMp (COMM)-121/2024 24.04.2024 [KOTAK MAHINDRA VS WARIS JAMIT KUMAR amitkumar294@red24.04.2024

OMp (COMM)-122/2024 24.04.2024 IKOTAK MAHINDRA VS KAPOORJAMIT KUMAR (8860939556 lamitkumar294@red24.04.2024
ITRADERS

CS (COMM)-253/2024 25.04.2024 ISB INTERNATIONAL VS ABHINAV[SIDDHARTHA [7011684029 IVerma.siddharthal{25.04.2024
IADVERTISING IVERMA

ICS (COMM)-254/2024 25.04.2024 ISB INTERNATIONAL VS ABHINAVISIDDHARTHA [7011684029 IVerma.siddharthal{25.04.2024
IADS IVERMA
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[PurnimaSwain

ICo.

CS (COMM)-256/2024 26.04.2024 IPOOJA VS VIVEK KUMAR DUBEY [SURESH 0958399658 adv.sureshkr.singh(¢26.04.2024
ISINGH

CS (COMM)-257/2024 26.04.2024 IPOSITEX PVT LTD VS KNITWELLVIKASH 9999010507 jurislaw(@out.look.q26.04.2024
IAPPARELS PVT LTD ISHARMA

OMp (COMM)-123/2024 26.04.2024 IKOTAK MAHINDRA VS MADANAMIT KUMAR [8860939556 amitkumar294@red26-04-2024
ILAL GOTHYAN

ICS (COMM)-258/2024 27.04.2024 IMURTI UDYOG LTD VS PRAVEENJAKSHAY 0811030258 27.04.2024
IRAJGRHIA IMITTAL

CS (COMM)-259/2024 27.04.2024 JAISHREE GOYAL VS DELHI LAND)| 27.04.2024
IJAND CONSTRUCTIONS

OMp (COMM)-124/2024 27.04.2024 IKOTAK MAHINDRA VS SATISH [AMIT KUMAR [8860939556 amitkumar294@red[27.04.2024

Omp (COMM)-125/2024 IKOTAK MAHINDRA VSAMIT KUMAR (8860939556 amitkumar294@red|27.04.2024
IBHANDARI TRAVELZ PVT LTD

miSC. DJ 441/2024 20.04.2024 lpuma se vs suresh chand & ors IGAUTAM 9999093893 20.04.2024

BHASIN

ICS (COMM)-264/2024 29.04.2024 R.V. SOLUTIONS P LTD VSANKIT 7276358720 29.04.2024
IANINASH KUMAR IMIGLANT

CS (COMM)-202/2024 29.04.2024 IM/S KESHO RAM INDUSTRIES VS[SIDHANT 29.04.2024
IBLOCK DEVELOPMENT  ANDMALIK
IPANCHAYAT OFFICAER

44 ISH.VINOD YADAV |[North-West [316 Civil CS(Comm.)/197/24 01.04.2024 [Renu Singhal Vs. Kartik [Santosh Singh 989970232321 advsantoshsingh.s@27.03.24

CS(Comm.)/198/24 01.04.2024 [Mahesh Kr. Vs. Amit Alias AmitfManinderjeet (9899989911 maninderjeet65@gr27-03.24
Singh [Singh

ICS(Comm.)/199/24 01.04.2024 [Union Bank of India Vs[Deepa Gupta &9312292558 advocate.deepa.gup{30.03.24
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ICS(Comm.)/200/24 01.04.2024 [Union Bank of India Vs. SandeepDeepa Gupta &9312292558 advocate.deepa.gupf29.03.24
IGupta 0.

CS(Comm.)/201/24 01.04.2024 [Union Bank of India Vs. PH PlugDeepa Gupta &9312292558 advocate.deepa.gupf28.03.24
[Pharmaceuticals (P). Ltd. ICo.

ICS(Comm.)/204/24 02.04.24 IRSPL Ltd. Vs. Reeshikesh Singh Anil Kr. Sahu  |9810134793 allipcare@gamil.cof29.03.24

CS(Comm.)/205/24 02.04.24 Nicholas Health Care Ltd. VsJArvind Jha 0910210149 adv.arvindjha@gmg30-03.24
Ayursundra Hospitals (P) Ltd.

ICS(Comm.)/206/24 02.04.24 INicholas Health Care Ltd. Vs. ZodalArvind Jha 9910210149 adv.arvindjha@gmg30-03.24
[Health Care & Ors.

ICS(Comm.)/208/24 03.04.24 IM/s PMT Steel Industries (P) LtdSanjay Garg 0212193450 advsanjaygarg@gm|29.03.24
IVs. M/s Hobart Steel (P) Ltd.

ICS(Comm.)/209/24 04.04.24 [Shashi Johar Vs. Sanjay Kr. Johar  |Ashok Kr. 9312908832 ayequity@gmail.coj30-03.24

CS(Comm.)/210/24 04.04.24 Anal Gupta Vs. Buyant Retail IndialNazma Hasan |9810283029 Deepakktyagi@redil02.04.24
P) Ltd. & Ors.

CS(Comm.)/211/24 04.04.24 IManasvi Enterprises Vs. D. B[Brij Mohan Garg/o811135592 bmgjuris@gmail.co02.04.24
[Enterprises

CS(Comm.)/217/24 09.04.24 [KBS Travels Vs. KBS TravelgKartik Jain 8368060074 advocatekartik98(@g06.04.24
Tamilnadu)

ICS(Comm.)/218/24 15.04.24 JAnchal Bathla Vs. Anuj Sharma Bhavya Sethi  [9811389644 sethibhavya@gmail/08.04.24

CS(Comm.)/219/24 15.04.24 [Deepti Goyal Vs. Sonu Sharma Mohd. Ikram (9810482807 adv.md.ikram(@gmg08.04.24

ICS(Comm.)/220/24 15.04.24 IM.K Industries Vs. Hindon Forge P.[Veneet Chadha |9958000855 vclegal007@gmail.409.04.24

ILtd.
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ICS(Comm.)/221/24 15.04.24 [Rakesh Seth Vs. Nirsu Sah Dwarka [Brijesh 0818078977 Brijeshtiwari@gma(06.04.24

CS(Comm.)/225/24 18.04.24 [Shiv Naresh Sports Vs. Yes Bank Ltd [Shafiq Khan 9910000574 adv.shafigkhan@gn|t1.04.24

ICS(Comm.)/226/24 18.04.24 IM/s Ganpati Steel Vs. BharatiAjay Tyagi 9992408045 adv.ajaytyagi@gmal06.04.24
[Industries

CS(Comm.)/227/24 18.04.24 [Keshav Gupta Vs. M/s SayaAnujJain 9910062060 advocateanujjain@gt3.04.24
JAutomobiles

CS(Comm.)/228/24 18.04.24 IM/s Gorismo infra (P) Ltd. Vs. M/g/Anil Kr. Sahu (9810134793 allipcare@gamil.cofl2.04.24
[Ensure Innovations (P) Ltd.

CS(Comm.)/233/24 19.04.24 IM/s Design & Decor Vs. Shiv KrJitender Kr. 9910848793 jnklegal202 1 @gmal09.04.24
[Rana

ICS(Comm.)/234/24 19.04.24 Ashok Kr. Gupta Vs. B R Foot Wear [Bharat Gupta 45640851 legistauxiliary@gmil3.04.24

CS(Comm.)/237/24 20.04.24 IM/s Campus Activewear Ltd. Vs[Zeeshan Hashmi8802310640 delhi@albalawoffic|t6.04.24
IMrs. Rajina Khatoon

CS(Comm.)/239/24 22.04.24 JAman Garg Vs. Dextrous Designers &Mehak Gupta [9990358009 imehakgupta009@gi16.04.24
|Associates (P) Ltd.

CS(Comm.)/242/24 23.04.24 [Sunrise Foam Products (P) Ltd. Vs|R.K Tripathi 8588800181 rktripathi@gmail.cq20.04.24
Vicky Bansal

CS(Comm.)/243/24 23.04.24 Pagdish Bhimraj Solanki Vs. M/s JP{Ankit Tuli 0873511618 adv.ankittuli@gmailt8.04.24
IProducts

CS(Comm.)/244/24 23.04.24 [Meenu Nindawat Vs. Praveen Mittal |[Subhash Chugh 8595005005 imanthanlawfirm@g[23-04-24

CS(Comm.)/246/24 24.04.24 ISBI Vs Vimal Kumar Kunal Malik 7503444555 IADVKUNALMALJ22.04.24
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CS(Comm.)/247/24

Date
Registration

24.04.24

ofPetitioner Name VS Respondent
Name

Sunrise Foam Products Ltd. Vs,
[Surinder Kr.

Advocate

IR.K Tripathi

Advocate
Number

8588800181

MobileAdvocate email id

ktripathi@gmail.cq

Date of
filing

20.04.24

ICS(Comm.)/248/24 24.04.24 Sunrise Foam Products Ltd. Vs/R.KTripathi 8588800181 rktripathi@gmail.cq20.04.24
[Mamta Agarwal

ICS(Comm.)/251/24 25.04.24 IMohit Kansal Vs. Abhinav Pandey  |Prateek Mittal [9910292928 advmittalprateek@gt1.04.24

CS(Comm.)/252/24 25.04.24 [Seeta Marble And Granite Vs.[Puneesh Grover [8470977717 puneeshgrover@gm25.04.24
lAadhyaa Travels (P) Ltd.

CS(Comm.)/255/24 26.04.24 IMohd. Nasir Trading Vs. PoojaDharmender Ko9650508945 advdkyadav79@gm|23.04.24
[Ramakant lYadav

ICS(Comm.)/260/24 27.04.24 IMTI Industries (P) Ltd. Vs. EraAnkur Chawla (9891467200 casadv2000@gmail [20.04.24
[Engineering Works

ICS(Comm.)/261/24 27.04.24 [Ramakrishna Electro ComponentsKunal Malik 7503444555 advkunalmalik@gm21.04.24

P) Ltd. Vs. Syska Led Lights (P) Ltd.

CS(Comm.)/262/24 29.04.24 Safe Finlease (P) Ltd. Vs. Smt/Sanjay Kr. Tyagi|9868379840 sktyagi@gmail.comft9.04.24
IMeenakshi

CS(Comm.)/263/24 290.04.24 IPNB Vs. Neel Kamal Ajay Sharma 9891399593 IAJAYSHARMA?26119.04.24

CS(Comm.)/266/24 30.04.24 [Dharambir Rana Vs. Anil Dahiya [Sangram Singh (9990785147 advsangramsingh25[24.04.24

45

ISH. GORAKH NATHNORTH
IPANDEY, DISTRICI]
JUDGE

(COMMERCIAL)

1307

Civil
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CS (COMM)/190/2024 03-04-2024 [Poonam Maggo Vs Bhaktamar IndiaSACHIN INOT INOT MENTIONEDINOT
Marketing Pvt IBANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED
RECIEVED [THROUGH MAIL
THROUGH MAIL
[Execution (Comm)/54/2024 |03-04-2024 INitesh Saraf Proprietor Ms Santosh[NASIR INOT INOT MENTIONEDINOT
IPlasti Vs Bheru Ram ChaudharyAZIZ(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Proprietor Ms Dag SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/189/2024 03-04-2024 [Kishore Kumar Vs Bharat Saini [Deepak INOT INOT MENTIONEDINOT
[Dhyani(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/191/2024 03-04-2024 IShubham Chemicals Solvents Ltd VSANSHU INOT INOT MENTIONEDINOT
[Shirdi Industrdies Limite IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/192/2024 04-04-2024 IChirag Alludin Vs The CommissionerjVivek INOT INOT MENTIONEDINOT
IOf Mcd And Ors [Ranjan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/196/2024 04-04-2024 Ashok Kumar Gupta Vs JaswinderBharat INOT INOT MENTIONEDINOT
[Kaur IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/195/2024 04-04-2024 l[cici Bank Limited Vs Om Prakash [MANISH INOT INOT MENTIONEDINOT
IDEWAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

NVIATT




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate  Mobile
Number

Advocate email id

CS (COMM)/194/2024 04-04-2024 Shellz India Private Limited VsShellz India Pvt,NOT INOT MENTIONEDINOT
Agarwal Traders And Others ILtd.(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/193/2024 04-04-2024 Axis Bank Ltd Vs Santosh KumarDharam INOT INOT MENTIONEDINOT
[Panda Dev(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/55/2024 [04-04-2024 IM/s Sr Industries Vs M/sgujrathamarendra INOT INOT MENTIONEDINOT
[Pesticides Company kumar IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[dubey(P), SINGLE PAGE ISRRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
OMP (COMM)/20/2024 04-04-2024 IMs Delhi Up Madhya PardeshlHarsimran KaurflNOT INOT MENTIONEDINOT
[Transport Company And Ors VsRai(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
ISUMAN AGGARWAL SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/198/2024 05-04-2024 Vinod Sharma Proprietor VinsonMD NAUSHADNOT INOT MENTIONEDINOT
[Home Ap Vs SHABHNAM UROOJ |ALAM(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
(OMP (COMM)/21/2024 05-04-2024 Suresh Jha Vs Shriram FinanceSunder .(P), INOT INOT MENTIONEDINOT
[Limited IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/197/2024 05-04-2024 [Siddharth Mehta Vs Anita Devi [Deepak INOT INOT MENTIONEDINOT
IYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate  Mobile

Number

Date of e-
filing

Advocate email id

OMP (COMM)/22/2024 06-04-2024 IAbbasia Roobi Vs Sbi Cards AndiSUNIL INOT INOT MENTIONEDINOT
[Payment Services Limited IMOHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/201/2024 06-04-2024 INike Innovate C V Vs Ashok Kumar |aastha INOT INOT MENTIONEDINOT
sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/200/2024 06-04-2024 Adidas Ag Vs Ashok Kumarjastha INOT INOT MENTIONEDNOT
[Unknown lsharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/199/2024 06-04-2024 Vorata Batteries Pvt Ltd ThroughMAYANK INOT INOT MENTIONEDINOT
IDirector Mr Nikhil Jain Vs AshokiGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Kumar Proprietor M/s AshokK SINGLE PAGE ISRECIEVED D Af|
[Electronics RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/202/2024 08-04-2024 [Safe Funlease Pvt Ltd Vs Rekha Sanjay ~ kumarNOT INOT MENTIONEDINOT
tyagi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/56/2024 [08-04-2024 [Punjab Kashmir Finance Vs neerajMOHAN INOT INOT MENTIONEDINOT
kumar ISHYAM(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/203/2024 08-04-2024 IM/s Sephan Lubricants Pvt Ltd VsAshok Jain(P), [NOT INOT MENTIONEDINOT
[Rakesh Prop Of M/s Milan| IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Enterprises SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH
MATT




S.No Court

District

Court Room

Case Type

Case Number

CS (COMM)/205/2024

Date

Registration

10-04-2024

ofPetitioner Name VS RespondentAdvocate
Name

[Ramesh Kumar Vs United IndiaMunesh

Advocate
Number

INOT

MobileAdvocate email id

Date of e-
filing

INOT MENTIONEDINOT

[[nsurance Company Limited IChauhan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/206/2024 10-04-2024 IM/s Herbs India Through It§PUNEET INOT INOT MENTIONEDINOT
IProprietor Vishal Agarwal Vs TheAHUJA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Body Care And Cure Clinic Through SINGLE PAGE ISRECIEVED D Af|
[[ts Proprietor Rajender Singh Bhatia RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/204/2024 10-04-2024 [State Bank Of India Vs Indrawati [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
ICS (COMM)/208/2024 12-04-2024 Ashish Garg Proprietor Garg Plasti¢Chakit INOT INOT MENTIONEDINOT
[[ndustries Vs Harshit Suri ProprietorjSinghal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Shri Ganesh Enterprises SINGLE PAGE ISRECIEVED D Af|
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/59/2024 [12-04-2024 [Suvi International Private Limited VJANKUR INOT INOT MENTIONEDINOT
[Radhe Shyam Agarwal ISINGHAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/58/2024 [12-04-2024 [Punjab National Bank Vs Ajay Khatri{Subhash INOT INOT MENTIONEDINOT
IChandra IMENTIONED ASAS SINGLE PAGE ISMENTIONE
Lochakia(P), SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/57/2024 [12-04-2024 IMadhav Vs Tanu IGaurav INOT INOT MENTIONEDINOT
sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/207/2024 12-04-2024 [Suman Garg Through Spa Udit Gargsheetal INOT INOT MENTIONEDINOT
Vs Bharat Kumar jakhar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/209/2024 12-04-2024 [Suntek Chlorides Private Limited Vs[Rahul INOT INOT MENTIONEDINOT
Vikas Electrical Company Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/210/2024 12-04-2024 State Bank Of India Vs Laxmi [Rajiv kumarNOT INOT MENTIONEDNOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/211/2024 12-04-2024 STAT BANK OF INDIA Vs Geeta  [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/212/2024 12-04-2024 [State Bank Of India Vs Dinesh [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/213/2024 12-04-2024 [State Bank Of India Vs Santosh Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/214/2024 12-04-2024 [State Bank Of India Vs Vinod Kumar [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE

SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IRECIEVED
THROUGH MAIL

D Af|
SINGLE
PAGE IS
RECIEVED
THROUGH

MIATT




Date
Registration

Date of e-
filing

Advocate  MobileAdvocate email id

Number

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

CS (COMM)/215/2024 12-04-2024 [State Bank Of India Vs Sunita [Rajiv kumarNOT INOT MENTIONEDNOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/216/2024 15-04-2024 [Standard Chartered Bank Vs JyotiADDTYA INOT INOT MENTIONEDINOT
IGupta KAPOOR(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/60/2024 [15-04-2024 [Uco Bank Vs Akshay KumanGaurav INOT INOT MENTIONEDINOT
[Bhardwaj IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
ICS (COMM)/218/2024 15-04-2024 Payanti Raghunath Mal Jain Vs M/sMukesh INOT INOT MENTIONEDINOT
Payati Tools IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/217/2024 15-04-2024 [Standard Chartered Bank Vs RaghajADDTYA INOT INOT MENTIONEDINOT
[Petrochem Private Limited [KAPOOR(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/220/2024 18-04-2024 Ajay Bansal Vs Mohit Jaiswal Rajesh INOT INOT MENTIONEDINOT
Bhatia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/219/2024 18-04-2024 ICrm Polymers Through Its PartnerfRAJESH INOT INOT MENTIONEDINOT
ISh Rohit Katyal Vs Kb Lrs Jv ISINGLA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

MIATT




Date of e-
filing

Advocate  MobileAdvocate email id

Number

Date
Registration

S.No Court District Court Room Case Type Case Number ofPetitioner Name VS RespondentAdvocate

Name

[Execution (Comm)/62/2024

18-04-2024

Amrit Humifresh Preservation Pvt|
ILtd Through Its Director  And|

IPANKAJ
IGUPTA(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

Authorised Representative Vs SINGLE PAGE ISRECIEVED D Af|
[Parvesh Tiwari RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/223/2024 18-04-2024 IM/s Times Logistics Limited Vs Iken[Rehana INOT INOT MENTIONEDINOT
JAutomations Private Limited IAhmed(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/222/2024 18-04-2024 Akram Yamin Vs Ifl Housing FinancefSAGIR INOT INOT MENTIONEDINOT
[Limited KHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/221/2024 18-04-2024 IM/s Shyam Pharma Vs M/s ShreeSHIVAM INOT INOT MENTIONEDINOT
[Shyam Pharma BANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/61/2024 [18-04-2024 Amrit Humifresh Preservation PviPANKAJ INOT INOT MENTIONEDINOT
ILtd Vs Ms Traders IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/225/2024 10-04-2024 INeeraj Mohan Vs Rajender Kumar |[KESHAV INOT INOT MENTIONEDINOT
KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
IVERMA(P), SINGLE PAGE ISRECIEVED D Af|
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/226/2024 10-04-2024 [Dishant Goel Proprietor BlisterboxlLokesh Kumar [NOT INOT MENTIONEDINOT

[Pakaging Vs Puneet Jain Proprietor
Vedansh Impex

[Pathak(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court

Case Number

CS (COMM)/224/2024

Date
Registration

19-04-2024

Name

Broad Injectables Vs Royal Drug
[Distributors

ofPetitioner Name VS RespondentAdvocate

ankit narwal(P),

Advocate  Mobile

Number

INOT
IMENTIONED AS

Date of e-
filing

Advocate email id

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATL
IOMP (I) (COMM)/28/2024 [20-04-2024 JArunabh Kshitiz Vs Hdb FinancialShivansh INOT INOT MENTIONEDINOT
Services Limited ISrivastava(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/227/2024 20-04-2024 IGujarat Petrochemicals Limited VSDEEPAK INOT INOT MENTIONEDINOT
Spectrogen International PrivatgSHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONE
[Limited SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
INATT
CS (COMM)/228/2024 20-04-2024 IDr  Morepen Limited Vs SreeSRIJAN INOT INOT MENTIONEDINOT
[Seetharama Medical Agencies ITTWARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATL
CS (COMM)/229/2024 20-04-2024 Alufine International Vs Shivin|§AJ INOT INOT MENTIONEDINOT
IGupta UMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INATT
CS (COMM)/230/2024 20-04-2024 [Shemford Schools Private Limited VSABHIRAJ INOT INOT MENTIONEDINOT
[Shemford Chidambaram UAYANT(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATL
CS (COMM)/231/2024 20-04-2024 [Union Bank Of India Vs M/s NavikaDeepa Gupta(P),[NOT INOT MENTIONEDINOT

[Textiles

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONE

IRECIEVED D Af|

THROUGH MAIL  [SINGLE
PAGE IS
RECIEVED

THROUGH

MIATT




S.No Court District Court Room Case Type Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate  Mobile

Number

Date of e-
filing

Advocate email id

CS (COMM)/232/2024 20-04-2024 ICoast To Coast Designs Pvt Ltd VSKUSHAGRA INOT INOT MENTIONEDINOT
Vensenal Enterprises Pvt Ltd IBANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
ICS (COMM)/233/2024 20-04-2024 [Pankaj Kohli Vs Subhash Chand IShekhar INOT INOT MENTIONEDINOT
Bhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
OMP (COMM)/23/2024 20-04-2024 Gaurav Sapra Vs Bhajanpura CoRAM KISHORNOT INOT MENTIONEDINOT
Operrative Urban T/C Society Ltd  [SINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
OMP (COMM)/24/2024 20-04-2024 Arunabh Kshitiz Vs Hdb FinancialShivansh INOT INOT MENTIONEDINOT
Services Limited [Srivastava(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/236/2024 22-04-2024 IM/s Imperia Decor Industries VsNancy Jain(P), [NOT INOT MENTIONEDINOT
IM/s Pahwa Brothers IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
M ATT
ICS (COMM)/235/2024 22-04-2024 Arvind Kumar Gupta Vs SandeeplANIL INOT INOT MENTIONEDINOT
Malik PRUTHI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS|
RECIEVED
[THROUGH
IV ATT
OMP (COMM)/25/2024 22-04-2024 [Lalit Jain Vs Hdb Financial ServicesAnshul Garg(P), NOT INOT MENTIONEDINOT
ILtd IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
INIATT




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

[Execution (Comm)/63/2024 [22-04-2024 [Rajesh Kumar Gupta Proprietor V§MUKESH INOT INOT MENTIONEDINOT
[Kapil Kumar Gupta IKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/64/2024 [22-04-2024 INiraj Jain Vs Deepak Sabarwal Harmesh INOT INOT MENTIONEDINOT
Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/234/2024 22-04-2024 [Sangita Saini Vs Vishal Singh TOM INOT INOT MENTIONEDINOT
VOSEPH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/237/2024 22-04-2024 [Seema Gupta Vs Deogun Industries [Seema INOT INOT MENTIONEDINOT
IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
CS (COMM)/238/2024 23-04-2024 [State Bank Of India Vs Maya Medal |Kunal Malik(P), NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/597/2024 23-04-2024 [Sunil Kumar Tripathi Vs Atul Gupta [PIYUSH INOT INOT MENTIONEDINOT
ITTWARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
IMISC DJ/598/2024 23-04-2024 [Bank Of Baroda Vs Poonam Devi rakesh garg(P), INOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
M ATL
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CS (COMM)/239/2024 23-04-2024 [State Bank Of India Vs AadarshlRajiv kumarNOT INOT MENTIONEDNOT
[Enterprises [Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
[Execution (Comm)/66/2024 [24-04-2024 IMs Niranknari Gems Jewels Pvt LtdSUMEET(P), [NOT INOT MENTIONEDINOT
Vs Anand Mohan Mishra IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
[Execution (Comm)/67/2024 [24-04-2024 IDc Enterprises And Anr Vs BbDD Pandey(P), [NOT INOT MENTIONEDINOT
[Enterprises IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
IMISC DJ/620/2024 24-04-2024 Vasu Polymer India Pvt Ltd VSBANKE BIHARINOT INOT MENTIONEDINOT
Reliable Industrial Corporation ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/65/2024 [24-04-2024 [Sagar Nainwani Vs Grid India Power]Rahul INOT INOT MENTIONEDINOT
ICables Private Ltd [Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/240/2024 25-04-2024 [Maa Jalpa Bhawani Enterprises Vsvarun jain(P), [NOT INOT MENTIONEDINOT
IShri Parshvnath Plastic IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/241/2024 25-04-2024 [Raj Technopack Pvt Ltd Vs RamanBRIJENDRA  [NOT INOT MENTIONEDINOT
[Khatkar ~ Proprietor Of NaturesPRATAP IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[Phytopharmaceuticals ISINGH(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

MIATT
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CS (COMM)/242/2024

26-04-2024

ICanara Bank Vs M/s Mrc Fruit Co

Varun Mittal(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONE

SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/243/2024 26-04-2024 IVikas Sehgal Vs Trimedix PharmalSeema INOT INOT MENTIONEDINOT
[Private Limited IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
CS (COMM)/244/2024 26-04-2024 Atul Gupta Prop Krishna Trading CofSUNIL INOT INOT MENTIONEDNOT
Vs Lalita IMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
MATL
CS (COMM)/245/2024 27-04-2024 [Seema Gupta Vs Jagannath PolymersiSeema INOT INOT MENTIONEDINOT
[Limited IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS
RECIEVED [THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMATT
[Execution (Comm)/68/2024 [27-04-2024 Bhawna Lamination Vs NexgenBHANU INOT INOT MENTIONEDINOT
[Footwears IMOHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
IMISC DJ/635/2024 27-04-2024 [[cici Bank Ltd Vs Sunil Kumar IChetna INOT INOT MENTIONEDINOT
Bhalla(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS]
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IMATT
IMISC DJ/646/2024 20-04-2024 INirmal Arora Vs M/s Real Growthl|Ajit KumarNOT INOT MENTIONEDINOT
ICommercial Enterprises Ltd [Bhardwaj(P), |MENTIONED AS|AS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL  [SINGLE
THROUGH MAIL PAGE IS
RECIEVED

THROUGH

MIATT
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CS (COMM)/247/2024 20-04-2024 ICj Darcl Logistics Ltd Vs ArtisansKaran Jain(P), [NOT INOT MENTIONEDNOT
[Management IMENTIONED ASAS SINGLE PAGE ISMENTIONE
SINGLE PAGE ISRECIEVED D AS|
RECIEVED THROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
CS (COMM)/246/2024 29-04-2024 IMonsoon Agro Chemicals Pvt Ltd VSJAGRITI INOT INOT MENTIONEDINOT
[Kohinoor Crop Science Ors ThroughlJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONE
[ts Partners SINGLE PAGE ISRECIEVED D AS
RECIEVED ITHROUGH MAIL SINGLE
THROUGH MAIL PAGE IS
RECIEVED
[THROUGH
IV ATT
IMISC DJ/544/2024 12-04-2024 [Lokesh Gupta Prop Of V K Papers V§DEVENDER  [NOT INOT MENTIONEDINOT
Amit Packaging Industries KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONE
JAIN(P), SINGLE PAGE ISRECIEVED D AS|
RECIEVED ITHROUGH MAIL SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMATT
46 ISH. PANKAJ GUPTA [South-West (603 Commercial Suit ICOUNTER CLAIM 10/2024 [01.04.2024 IVISHAL PREMCHAND VS ASHOK|CHIRAG JAIN (9971625140 lactioneslegali@gmail [28.03.2024
IDISTRICT JUDGH IKUMAR .com
(COMMERCIAL
ICOURT-01
603 Commercial Suit ICS COMM. 181/2024 01.04.2024 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasinio@gmal29.03.2024
[RITIKA PRIYA IBHASIN fil.com
603 ICommercial Suit ICS COMM. 182/2024 01.04.2024 IPUMA SE VS BUNTY JEUMAL IGAUTAM 9999093893 eludication.legal@outf29.03.2024
IBHASIN look.com
603 ICommercial Suit ICS COMM. 183/2024 01.04.2024 ICENTRAL BANK OF INDIA VSSUBODH KR.9811375940 ladvsubodhkumarsing[30.03.2024
IVINOD ISINGH h@gmail.com
603 ICommercial Suit ICS COMM. 189/2024 02.04.2024 IS.K. PLYWOOD VS MD. ARIF IM.R.JANGID (9810828193 IADVOCATEMRJ@G (01.04.2024
IMAIL.COM
603 Commercial Suit ICS COMM. 190/2024 02.04.2024 IM/S MARAL TRADERS VS M/S B.[PRINCE 0582800140 lextridevam@gmail.c [31.03.2024
ISHIVANSH IKUMAR jom
603 ICommercial Suit ICS COMM. 191/2024 02.04.2024 ISTATE BANK OF INDIA VS|VAIBHAV 0071336611 IVAIBHAV.YADAV@ ([30.03.2024
IANURAG DUBEY IYADAV [HOTMAIL.COM




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-
Registration Name Number filing

603 Commercial Suit ICS COMM. 192/2024 03.04.2024 SANJAY KUMAR VS AAKASH[K.B.RAO 0811832421 kbrao.advocate@gma [02.04.2024
IMISHRA fil.com
603 ICommercial Suit ICS COMM. 197/2024 05.04.2024 IPUNJAB NATIONAL BANK VSINITISH 8800920426 lawspective.juj@gmailo4.04.2024
IMARUTI ELECTRONICS KUMAR l.com
603 ICommercial Suit ICS COMM. 198/2024 05.04.2024 [HARSH DAULTANI VS M/SC.P.SHARMA [9560403947 IADV- 04.04.2024
[TELECARE INDIA IDELHI@YAHOO.IN
603 ICommercial Suit ICS COMM. 201/2024 08.04.2024 IPUMA SE VS ASHOK KUMAR INAVLIN 0999306881 eludication.legal@out{06.04.2024
ISWAIN look.com
603 ICommercial Suit ICS COMM. 205/2024 12.04.2024 JUNDER ARMOUR INC VS ASHOK|NAVLIN 9999306881 eludication.legal@outfi1.04.2024
[KUMAR ISWAIN look.com
603 ICommercial Suit ICS COMM. 206/2024 12.04.2024 [CICI BANK VS ANIL KUMAR [KUMAR LAW|9811898399 Imanish@kifindia.co [11.04.2024
IFIRM Im
603 ICommercial Suit ICS COMM. 219/2024 19.04.2024 IM/S RAVI AND SINGHIAMARENDRA [9599801188 INOT GIVEN 18.04.2024
ICOMMUNICATION VS M/S SHRIKUMAR DUBEY|
IBALAJI ELECTRICALS
603 ICommercial Suit CS COMM. 220/2024 19.04.2024 [RAJNI DABHAL VS MEENAKSHISIMOD KUMAR|9350328112 bansalsimod@gmail.cf19.04.2024
IPANT jom
603 ICommercial Suit ICS COMM. 230/2024 23.04.2024 IPANGEA ENTERPRISES PRIVATEB.S.SHARMA (9899129933 ladvbijendra1667@gm|22.04.2024
ILIMITED VS PUNJAB] lail.com
IPHARMACEUTICALS
603 ICommercial Suit CS COMM. 238/2024 27.04.2024 IM/S RAVI AND SINGHAMARENDRA 9599801188 INOT GIVEN 26.04.2024
ICOMMUNICATION VS M/SKUMAR DUBEY|
IMALUK TELECOM
603 IMISC. APP. IMISC/DJ/ADJ 178/2024 01.04.2024 ICANARA BANK VS M/S SURYA|VINAY KUMAR9810248919 INOT GIVEN 28.03.2024
ISHG ISHARMA
603 IMISC. APP. IMISC/DJ/ADJ 189/2024 08.04.2024 ICANARA BANK VS M/S SHIVRAM NIWAS  [7011338452 ramniwasadv.4717@gl07.04.2024
ISHAKTI Imail.com
603 IMISC. APP. IMISC/DJ/ADJ 196/2024 18.04.2024 ICANARA BANK CS RAM KISHAN |[RAM NIWAS (9560026079 ramniwasadv.4717@g[18.04.2024
Imail.com
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603 IMISC. APP. IMISC/DJ/ADJ 203/2024 22.04.2024 INDIAN BANK VS M/S RADHEY[SANJEEV 9711142200 chopra6791@gmail.c [20.04.2024
ISHYAM AGENCY ICHOPRA lom
603 IMISC. APP. IMISC/DJ/ADJ 204/2024 22.04.2024 INDIAN BANK VS M/S MEDVISION[SANJEEV 9711142200 chopra6791@gmail.c [20.04.2024
INDIA ICHOPRA jom
603 IMISC. APP. IMISC/DJ/ADJ 205/2024 22.04.2024 INDIAN BANK VS M/SSANJEEV 9711142200 chopra6791@gmail.c [20.04.2024
ISHERYANSH PUROTECH ICHOPRA lom
603 I[EXECUTION PETITION [EX. COMM. 64/2024 16.04.2024 SBI CARDS AND PAYMENTPATHAK &991034539 ISUBODHPATHAKLE16.04.2024
ISERVICES LTD. VS SYEDIASSOCIATES IGAL@GMAIL.COM
IMUSSADIQUE ALI
603 I[EXECUTION PETITION [EX. COMM. 54/2024 02.04.2024 IAAKASH HEALTHCARE PVT. LTD/KSHITIJ 0027020390 IKSHITIJAGGARWAIL{01.04.2024
VS M/S CAROFY SOLUTION (OPC)AGGARWAL 17@GMAIL.COM
IPVT. LTD.
603 I[EXECUTION PETITION [EX. COMM. 59/2024 04.04.2024 IDEL CORONA AND SCARDIGLIVIREN S9311405040 ADV- 01.04.2024
INDIA PVT. LTD. VS CORK ANDICHAUDHARY IVIREN@LEXLAAMA
ICORK PRODUCTS .COM
603 I[EXECUTION PETITION [EX. COMM. 55/2024 02.04.2024 ISTATE BANK OF INDIA VSVINAY KUMAR (7982275426 IKUMARVINAY.65@ [30.03.2024
ISANDEEP KUMAR & ORS. IGMAIL.COM
47 ISH. VIKAS DHULL,South-West [613 commercial suit CS (COMM)/233/2024 25-04-2024 IPUNJAB NATIONAL BANK VsgSh. JAI8171519063 singhjaibhagwan6@ [22-04-2024
IDISTRICT JUDGE,| INadeem Saifi BHAGWAN gmail.com
ICOMMERCIAL
ICOURT.
613 Review Application IMISC DJ ADJ/ 216/ 2024 19-04-2024 IMayank Gupta Vs Aditya BirlaSh. RAJENDRA9899201355 sc@juristrust.in 24-04-2024
[Fashion Retail Ltd KUMAR
IMEENA
613 commercial suit CS (COMM)/231/2024 24-04-2024 ICharanpaaduka Industries Pvt LtdiSh.PREM GARG[8860844670 oremgarg.legal@yahl|22-04-2024
Vs B S LAMBA 0.com
613 commercial execution [Execution (Comm.)/67/2024 [22-04-2024 [Rakesh Bakshi Vs Manoj Kumar [Ms. Kajal 0560652100 Imakkarkajal1806@g |03-04-2024
Imail.com
613 commercial suit CS (COMM)/223/2024 22-04-2024 [State Bank Of India Vs Uma Panwar|Sh. Harshit}7417442181 lhguptaq66 @gmail.co [18-04-2024
IGupta Im
613 commercial suit CS (COMM)/224/2024 22-04-2024 [Sapphire Foods India Limited VsSh. Srishty|8449627844 sc@juristrust.in 18-04-2024
INirav Sachdeva Pro Of M/s Ace OnefPandey
[Tech
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613 larbitration petition OMP (I)(COMM.)/8/2024 [20-04-2024 IMedzak Healthcare Private LimitedMs.  Samarpit9999488064 samarpit.chauhan@g [19-04-2024
Vs Riosh Technologies PrivateChauhan Imail.com
[Limited
613 commercial execution [Execution (Comm.)/66/2024 [19-04-2024 [Kotak Securities Limited Vs AshwanilSh. Kapil Kher (9891072729 lanilkher@gmail.com [16-04-2024
[Kumar
613 commercial execution [Execution (Comm.)/62/2024 [15-04-2024 [Rama Suri Vs Petunia Beauty And|Sh. Rahull9891103238 rahul_madhwani@hol12-04-2024
ICare Pvt Ltd IMadhwani tmail.com
613 commercial execution [Execution (Comm.)/63/2024 [15-04-2024 [Rama Suri Vs Nishtha Arora Kakkar [Sh. Rahull9891103238 rahul_madhwani@hol12-04-2024
IMadhwani tmail.com
613 commercial suit ICS (COMM)/207/2024 15-04-2024 [Puma Se Vs Ashok Kumar ISh Navlin Swain (9999306881 eludication.legal @outfi2-04-2024
look.com
613 commercial suit CS (COMM)/212/2024 15-04-2024 [The Swami Dayanand CooperativelMs. Shrutij9311020997 ladv.sharmashruti@g [12-04-2024
IGroup Housing Society Limited Vs{Sharma Imail.com
ISh Rakesh Kumar And Anr
613 lcommercial execution [Execution (Comm.)/61/2024 |09-04-2024 ICanara Bank Vs Siddharth Ak ISh. sumitjo873245548 virmanilawco@gmail.[o2-04-2024
[virmani lcom
613 commercial suit CS (COMM)/202/2024 09-04-2024 Michael Kors International Gmbh VsjSh. Navlinl9999306881 eludication.legal@out{08-04-2024
JAshok Kumar wain look.com
613 commercial suit CS (COMM)/203/2024 09-04-2024 IMs Shine And Standard Through Its{Sh. VISHAL|9313605204 shineandstandard@g |[27-02-2024
IProp Ajay Singh Vs Ms Itm HospitaKUMAR Imail.com
JAnd Reasearch Center
613 Commercial suit CS (COMM)/199/2024 06-04-2024 l[cici Bank Limited Vs Sweta Singh  |[Sh. DHRUV (8600910500 office@triumphlegal. [01-04-2024
PJOSHI co.in
613 commercial suit CS (COMM)/195/2024 04-04-2024 [Union Bank Of India Vs Reetika [Ms. Deepag312292558 ladvocate.deepa.gupta|01-04-2024
Gupta (@gmail.com
613 commercial execution [Execution (Comm.)/58/2024 [03-04-2024 Au Small Finance Bank Limited VsSh. NITIN|8802218291 ladvocate.mehtaassocif24-02-2024
[Hemant Gupta IMEHTA lateog@gmail.com
613 commercial suit ICS (COMM)/194/2024 03-04-2024 IGenus Paper And Boards Limited Vs[Ms. KM|9212372944 Inksaini@genuspaper.|23-03-2024
IM/s Garg Enterprises JURMILA NEGI lcom




S.No Court

District

Court Room

613

Case Type

commercial execution

Case Number

[Execution (Comm.)/53/2024

Date
Registration

01-04-2024

Name

[Rishi Gupta Vs Seema Kumari

ofPetitioner Name VS RespondentAdvocate

ISh. SAURABH]
IVERMA

Advocate
Number

9716764498

MobileAdvocate email id

ladvocatesaurabhverm|
lh@gmail.com

Date of e-
filing

28-03-2024

IPRIVATE LIMITED

613 commercial execution [Execution (Comm.)/57/2024 [03-04-2024 JAudio Techonologies And Codecs IMs. MEENA9910781504 ladvmeenabelwal @gm|o1-04-2024
IPvt Ltd Vs M/s Safe Society IBELWAL lail.com
613 commercial suit ICS (COMM)/193/2024 03-04-2024 [Travel High Pvt Ltd Vs Vipin Jain ~ [Sh. Brijesh{7011083814 brijesh.ramjas@gmailf28-03-2024
[Tiwari .com
48 ISH. AMIT BANSAL,South-West 614 ICOMMERCIAL SUIT CS (COMM) 209/2024 15.04.2024 ISTATE BANK OF INDIA VS MR. AMR. A.K. ROUT |9999132159 IAKROUTADVOCATE([11.04.2024
IDISTRICT JUDGE, IGIBIN KUMAR (@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 ICOMMERCIAL SUIT CS (COMM) 213/2024 16.04.2024 IDYNAMIC AIR AND SEA CARGOMR. ASHISH|8570055155 IASHISH.JURIST@G [12.04.2024
IPVT LTD VS SPORTS MASTERKUMAR DABAS IMAIL.COM
INTERNATIONAL LLP
614 ICOUNTER CLAIM ICOUNTER CLAIM 13/2024 [06.04.2024 IDINESH KUMAR BHASIN VS AMIRMR. RAJIV|9811028098 I[EOFFICE@TECHLA [28.03.2024
ICHAND THAKRAL KUMAR W.IN
ICHOUDHARY
614 ICOMMERCIAL SUIT ICS(COMM) 184/2024 02.04.2024 PUMA SE VS BHAI JI T-SHIRTIMR. GAUTAM|9999093893 [ELUDICATION.LEG [29.03.2024
WALE IBHASIN AL@OUTLOOK.COM|
614 ICOMMERCIAL SUIT CS(COMM) 216/2024 18.04.2024 ISAMSONITE IP HOLDING VSMR. GAUTAM[9999093893 [ELUDICATION.LEG [15.04.2024
ASHOK KUMAR BHASIN AL@OUTLOOK.COM
614 EXECUTION [Execution (Comm.)/56/2024 [02-04-2024 IBANK OF MAHARASHTRA Vs M/S[SH. YATENDER9267948473 IADVYATENDER@G [27.03.2024
IBEAUTY MAKE OVER STUDIO ISHARMA IMAIL.COM
614 [EXECUTION [Execution (Comm.)/69/2024 [27-04-2024 IHINDUSTAN UNILEVER LIMITED|SH. RISHAB|011-29846552 IRISHABRAJJAIN @Gl17.04.2024
VS ANAND MARKETING RAJ JAIN IMAIL.COM
614 IARBITRATION IJARB. A. (COMM.)/5/2024 |05-04-2024 IASHUTOSH YADAV VS PUNJAB|SH. VIKAS8860604258 IVIKAS.NAIN@LIVE. |03.04.2024
INATIONAL BANK THROUGH ITSNAIN ICOM
IMANAGER
614 ICOMMERCIAL SUIT CS (COMM)/214/2024 16-04-2024 ICEOMA CONSULTING PRIVATESH. ASHISH[8800607931 JADVOCATE.ASHISH [12.04.2024
ILIMITED VS STUP CONSULTANTSINEGI INEGI@OUTLOOK.C
IPRIVATE LIMITED OM
614 EXECUTION [Execution (Comm.)/60/2024 [08-04-2024 IRANDSTAD INDIA PRIVATESH. KAPILj9811484409 IKMALIK@CONDUCI|03.04.2024
ILIMITED VS MAGNUM AVIATIONMALIK IVELEGAL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/200/2024 08-04-2024 IM/S GLOBAL DART LOGISTICS VS[INAVEEN ARUA [089919222 INAVEEN.ARYA1@G [01.04.2024
IM/S NAMISH ADVERTISING IMIAL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/208/2024 15-04-2024 [CICI BANK LIMITED VS MUKESH [SATISH 0811898399 IMANISH@KLFINDI [11.04.2024
KUMAR A.COM
614 ICOMMERCIAL SUIT CS (COMM)/225/2024 22-04-2024 ISTATE BANK OF INDIA VSSUNIL 0212190624 IDELHILAWYERS76 |[17.04.2024
IMAHESH ISEHRAWAT (@YAHOO.CO.IN
614 ICOMMERCIAL SUIT CS (COMM)/226/2024 22-04-2024 BANK OF MAHARASHTRA VSMS.SUNITA (9873591509 ISUNITA_KASHYAP6([16.04.2024
IBAWA ELECTRONICS @YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/227/2024 22-04-2024 IM/S RAVI AND SINGHISH. 0599801188, JOUTSMARTADVOCA|18.04.2024
ICOMMUNICATION VS M/S IFORTIAMARENDRA (8802637088 TE@GMAIL.COM
TELNET SOLUTION PVT LTD [IKUMAR DUBEY]|
614 ICOMMERCIAL SUIT CS (COMM)/232/2024 24-04-2024 JAS FORWARDING WORLDWIDESH. SIDHANT|8851519396 ISIDHANT.AWASTH (19.04.2024
IPVT LTD VS M/S TURBO MEGHAAWASTHY Y @GMAIL.COM
IAIRWAYS PVT LTD
614 ICOMMERCIAL SUIT ICS (COMM)/234/2024 25-04-2024 ISIDDIQUI INTERIOR DESIGNERSSH. ANILj9818266633, IPANWARASSOCIAT [23.04.2024
AND DECORATORS THROUGH ITSPANWAR 0971366633 [ES@GMAIL.COM
IPROP KAYUM SIDDIQUI VS
IPOOJA SETIA
614 ICOMMERCIAL SUIT CS (COMM)/236/2024 26-04-2024 IM/S GOOD HOUSE KEEPING VSSH. KULDEEP/9811390632, IMEETMEKULDIP@ [23.04.2024
IDYNAMIC AURA LLP ISINGH 0810356507 IGMAIL.COM
614 IMISCELLANEOUS IDJ/ADJ/77/24 04.04.2024 UAGAN NATH GUPTA VS SOHAN|SH. A.K|9312982075, IAVSGJURISTS@GM [28.03.2024
AL AND SONS IPANDEY, 0891267026 AIL.COM
49 ISH. RAKESHSouth-West [NIL
IPANDIT, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-03
Total 1300
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